District and Sessions judge, West, THC
IN THE COURT OF M, Vishal Singh
Additional Sessions Judge
Criminal Cause List Dated 23-03-2020 Total Cases:12

SNo.  CaseType Old Case No. _Case No

For Bail

1 Bail Matters 23/2020

2 Bail Matters 752020

Misc./ Appearance

3 CA 15/2020

For Bail

4 Bail Matters 322/2020

5 Bail Matters 4742020

3 Bail Matters 51472020

7 Bail Matters 51972020

Prosecution Evidence

8 SC 58016/2016

] SC 23/2014 57668/2016

10 SC 39772018

13 SC 58472018

12 SC 58/3/2015 57508/2016
S e

i

FIRPS

STATE Vs. HEMANT YADAV
STATE Vs. SH VINAY SAHANI

RAJINDER SINGH Vs, SATVINDER KAUR /0 (Maya Puri)

STATE Vs. AADITYA GUPTA
STATE Vs. SURESH SINGH
STATE Vs. GAGAN GANDHI @ ISHAN

STATE Vs. KUNAL JUNEJA

STATE Vs. KANTA PARSHAD

STATE Vs. SAHIL @ CHOTA ROSHAN
ETC.

STATE Vs. TARA NATH GOSWAMI

STATE Vs. ARIF @ SHOKIN

STATE Vs, NAFEES ETC.

COORT pro

6 72020 (Nanglo) | B~
12020 (EOW)

/[ 1]2020
b i

86 /2020 (Paschim

Vihar East)

546 2019 (Moti Nagaf) i f/

133 /2020 (Punjabi | &°

Bagh)

121 /2020 (Paschim

Vihar East)

49 2011 (Tilak Nagar) 3¢( 4 [2»

342 /2012 (Hari Nagar) {3 | 5(,;0
100 2018 NHAL 2 [7{2e
VIHAR)

202 12018 (Tilak

Nagar) %3 {5‘('2 ‘)

653 /2015 (Ranhola) 24 (L{(J’p



Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MR. PUNEET NAGPAL

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:47
$.No. Case Type Old Case No. Case No. Title FIR/PS -
- 014 (Tiak
28 Cr.Case 138/2/2014  71887/2016  STATE Vs. RANAQ KAPOOR _gsaggfr) a
29 Cr. Case 75961/2016  STATE Vs. AMAN PREET SINGH T
30  Cr.Case 93/2017 STATE Vs. RAVI KUMAR ;1&653 ﬁow (Paschim
( Main Matter : Cr. Case/0000004/2017)
31 Cr.Case 2486/2017  STATE Vs. SAKAWAT ETC, ‘?ﬁ“:agmﬁ (Paschim
( Main Matter : Cr. Case/0000070/2017)
32 Cr.Case 30552017  STATE Vs, RAJA ETC. ;‘;Zir f}m 7 (Tilak
33 Cr. Case 402172017 STATE Vs. PRINCE LASSI @ RAHUL _—
34 Ct Cases 419972017 DR. RDS SEHGAL Vs, VERONICA SINGH /0 (Tilak Nagar) 140
e 7 STATE Vs. MANVINDER SINGH @ 437 /2017 (Tilak
35 Cr. Case 674412017 RIMPAL Nager)
36 Cr.Case 1123/2018  STATE Vs. VIKAS \139&5017 (Paschim
37 Cr.Case 302622018  STATE Vs. SUKHDEV SINGH g‘;ﬁ“ (Tilak
GURVINDER SINGH OBEROI Vs, :
38 Ct Cases 65542019 ¢ ARVEEN KUMAR ARORA /2019 (Tilak Nagar)
39  Cr Case 89/2020 STATE Vs. AJAY gﬁﬁ?lg_m/ak/—b
Misc. Arguments
40  Ct. Cases 80//2013 626202016  RAKESH SATIJA @ ROCKY Vs, SHANTI /0 (Tilak Nagar::] £
41 Cr.Case 94/2/2016 7159372016  STATE Vs. BALJEET SINGH I{faag’;r ’)2015 (TH
Final Arguments
42 Cr.Case 10822/2000  72674/2016  STATE Vs. JATIN KATARIA @ ORS {’,ffﬂﬁ“ﬂ"’ (Paschi A
43 Cr. Case 205/2/2014  62867/2016  STATE Vs. SUMIT @MANU 356/2014 /2014 20
(Paschim Viha
Order on Misc, Application
4  Cr Case 4848/2017  STATE Vs. DALBIR SINGH @ BEERA 027 2014 (Tilak ) -}, 40
Nagar)
Arguments
SONIA BA _ , -

45 Ct. Cases 1774”038 DmNGRATRA PILLAY Vs TARSEM /0 (Paschim Vihar)-l,}’?‘ %o
Order on Misc. Application
46  Ct Case 4 T.L LAKHANPAL Vs. RAJESH NA /2018 (Paschim- ] 335

s 33412018 FLIAKHAN —— 33430
Oxder on Sentence
47 Cr.Case 8922012 691852016  STATE Vs. SANDEEP KUMAR e et S ¢ o

gar




< Tewom N

COURT OF Dr. JAGMINDER SINGH, CMM,
WEST DISTRICT: DELHI COURT ROOM NO. 146

o 14d

SNo. Dateofhearing  Next Date of Hearing
£ mosoms 0 ||| | mpe2mp | |
3 24032020 | | 23.06.2020 il
-3 ' 25.03.2020 24062020
4. 26.03.2020 ©25.06.2020

5 27.03.2020 26.06.2020

6. 28.03.2020 27.06.2020

7. 30.03.2020 29.06.2020

8. 31032020 30.06.2020
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Chief Metropolitan Magistrate, West, THC

IN THE COURT OF Dr. Jagminder Singh

Chief Metropolitan Magistrate
nal Cause List Dated 23-03-2020 Total Cases:29

S5.No. Case Type Old Case No. Case No. Title FIR/PS :

Misc./ Appearance

1 CrCase 212/2/2014 66276/2016  STATE Vs. JAI PRAKASH GUPTA g;iga?}m (Mianwali ¥

2 Cr Case 00/2/2015  68856/2016  STATE Vs. MOHD. AL 31 /2014 (Kirti Nagar)

3 Cr.Case 220/2/2015 68341/2016  STATE Vs. RAM PRASAD 29 /2015 (Kirti Nagar)

4  Cr Cese 414272017  STATE V. INDERPREET SINGH 12 2011 (EOW)

5 Cr. Case 348/2018 STATE Vs. MOHIN 22 /2013 (Hari Nagar)

6  Cr Case 248172019  STATE Vs. CANCELLATION 565 /2015 (Mundka)
IDFC FI : -~

7 Ct Cases 3645/2019 KU&ARRQ:DB:NNK LTD Vs. MAHENDER )9 (kirti Nagar)
ABHSIHEK ASHOKA Vs. INDIA BULLS - 1

8  Ct Cases O e NI | U /2019 (Kirti Nagar)
URESH SINGH Vs, JAGBIR AND Wk

9 Ct Cases 90552018  SLaTR 5. JAG /2019 (Kirti Nagar)

Charge

10  Cr.Case 60172/2014 60855/2016  STATE Vs. SAGAR GAUR 116 /2012 (Kirti Nagar)

11 Cr. Case 18572/2014 672812016  STATE Vs. VIVEK KUMAR 105 /2014 (EOW)

12 Cr.Case 6232018  STATE Vs. ISHMA ARORA 73 12016 (EOW)

13 Cr.Case 55022018  STATE Vs. KAMAL KISHORE GOYAL 116 /2017 (EOW)

14 Cr. Case 6006/2018 STATE Vs. KAMAL KISHORE GOYAL 105 /2017 (EOW)

15  Cr. Case 600772018  STATE Vs. KAMAL KISHORE GOYAL 101 /2017 (EOW)

Prosecution Evidence

16  Cr. Case 040/2/2008 692662016  STATE Vs. ASHOK KUMAR GOYAL 572 /2003 (Hari Nagar)

17 Cr.Case 450202000  65226/2016  STATE Vs. RAVI KUMAR @ MAHESH f,iffga (Paschim

18  Cr.Case 181/2/2012 6220772016  STATE Vs. BAKSHISH SINGH ﬁfgﬁ;m (Tiak

19 Cr. Case 17/272014  60517/2016  STATE Vs. RAMJI MALHOTRA 153 /2011 (EOW)

20  Cr.Case 03772/2014 7303072016  STATE Vs. RAVI PRAKASH TIWARI ETC. 404 /2010 (Kirti Nagar)

91 Cr.Case 3022/2015 69498/2016  STATE Vs, ASHWANI KUMAR 257 /2011 (Kirti Nagar)
STATE Vs. MANABEL HEMBRAM @ W

22 Cr. Case 246022016 62824/2016 Syt 151 /2015 (Kirti Nagar)

23 Cr. Case 137272017 STATE Vs. MEERA @ MEENU 400 /2016 (Kirti Nagar)

24 Cr.Case 99/2018 STATE Vs. SUMIT GIRI @ DATA 379 /2017 (Kirti Nagar)

25  Cr.Case 30972018 STATE Vs, SUNIL 383 /2017 (Kirti Nagar)

26  Cr.Case AR SR DHAYTRI GODHEK @ GAYTRI )34 19017 (Kirti Nagar)

Misc. Arguments

97  Ct. Cases 12062/2018  ISHPREET SINGH Vs. ASHA DEVI /2018 (Kirti Nagar)
M/S FULLERTON INDIA CREDIT

28  Ct Cases 37862019  COMPANY LTD Vs. HARPEET KAUR AND /2019 (Tilak Nagar)
ANR

Order on Misc. Application

29 Cr.Case 12302/2014  63610/2016 g%ﬁ)"s' ULHAS PRABHAKAR KHAIRE 67 15017 (BOW)

%/ ~=—A— ) ‘_6,)7 P = J;

///

ks

3

Al

;(J/T/é 94/2% FA = 0Z=§

i1



COURT Ng. 236 A Sh.Rakests [Suuio 1

Chief Metropolitan Magistrate, West, TH

Metropoliten Magit [ ost
IN THE COURT OF Sh. Rakesh Kumar-l1 Room No. 3064, Jio Foor LA : mn/l
Metropolitan Magistrate Tig Hazari, Courts, Dalii
Criminal Cause List Dated 23-03-2020 Total Cases:32 G i
S.No. Case Type Old Casa No. Case No. Title FIRPS
Misc./ Appearance
1 Cr.Case 20/AP[2014 65386/2016  STATE Vs. SUNIL KUMAR ORS ﬁggg? (Anarg-R 00 R0
2 CtCass STM/2015 99812016 ot ANDORSVS. KAMALKISHOR o (nang parbay> 200722
3 CtCases 4487/2017  PREMWATI Vs. LAL I /0 (Anand Parbati> 20072
4 CtCases 10602018  SUNITAVs. HAVELS INDIA LTD /0 {Anand Parbat}-> R0 0 720
5  Cr.Case 3842019  STATE Vs. SEIKH SHAHIDUL ISLAM 245“, ﬁ 017 (Anand . 96w 720
6  Cr.Case 6122019 STATE Vs. VIKRAM SAINl @vicky 0102 f2)°13 (Anang, Q06750
7 Cr.Case 51192010  STATE Vs. UDIT ggragﬁms oo b
8  Cr.Case 9039/2019  STATE Vs. SUGAM DIXIT ﬁﬁ gr‘:})? (Raja Garddy R 00720
9 Cr.Cese 1008/2020  STATE Vs. CANCELLATION g31|15‘; 12019 (Anen0-orfF0
10 Ct Cases 11822020  RAHUL PASWAN Vs ANSHU SINGH /2020 (Anand PartadeeR0 0720
Charge
11 Cr.Case 41472018  STATE Vs. NEERAJ 146 /2017 (Anane~ X007 40
Parbat)
12 Cr.Case 860972018  STATE Vs. SUNNY @ MOHAN SINGH gg?g;z) 2018 (Anesp 307 o
ERESH APPLICATION
STATE Vs. TAHIR HUSSAIN(HR 74A 4023 /2020 (Kamia>20 0 F8lo
B T 292020 4o Market Traffic Circie)
STATE Vs. BHASYOT 1770 /2020 (
a5 B 28272020 ANDPAT(HRS5AF8156) Market Traffic Circle)
2846 2020 (Kamia->20-0 750
15 TC 2632020 STATE Vs. RAHUL SINGH(HRS5AA3326) oprio 2020 femia > 4
3349 /2020 (Kamla—>R007
16 TC 2842020 STATE Vs. SORABH KUMAR(UP7TEB84) pos 2020 (Kemia >
3558 /2020 (Kamla_s. 900730
1
T TC 2652020 STATE Vs, RAHUL VISHTA(HRALF4Z30) Jnus/2020 (Kemla
491 /2020 (Kamia -
18 TC 286/2020  STATE Vs. GULREZ(DL6ER2234) ottt 3 odooTth
STATE Vs. BHAGWANT 419 /2020 (Kami oo 2
LT 872020 giNGH(DLIRVO141) Market Traffic Cir )‘z"2 o
S
20 Ct Cases 105M/2013 11531/2016  HEERA SINGH Vs. SANJEEVNAGPAL /0 (Anand Parbat? {00 S0
21 Cr.Case 89/AP/2015 6413472016  STATE Vs. ANIL ggfbfg“ (Anand D6 .7 -G
22 Ct Cases 26/M/2015 144492016  SMT.VEENAVs. GHANSHYAM DASS /0 (Anand Parbatsx0OF o
23 Cr.Case 6O/AP/2015 92342018  STATE Vs. YOGESH ® TAKKAL ANR g" "2813 (An2ngk 2007 220
24 Cr.Case 60/AP/2016 92452018  STATE Vs. KISHAN ;’:f b’;?“ (Anandso0F-So
25  Cr.Case 42752019  STATE Vs. SUBHASH CHAND gzgl ’2‘)’15 (Anang-Z0-0F B0
2%  Cr.Case . Q1019 STATEVs. VJAYKUMAR @BABLU 101 120” 15 (Anangs R 00750
77 Cr.Case 80032017  STATE Vs. MAHINDER CHAND a ’20” 17 (Anands- 067 ~5p
28 Cr.Case 17152018  STATE Vs. KRISHAN @ PAWAN 241 /2017 (Anand>- R0 -0 F-Q0

Parbat)



Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Sh. Rakesh Kumar-l|
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:32

S.No. Case Type Oid Case No. Case No. Title FIRPS

RADHEY SHYAM KAUSHIK Vs. MANJU
29 Ct Cases 1262018 RRDHEXS /2018 (Punjabi Bagh)- RO+ 50
Statement of Accused
30  Cr.Case 416872019  STATE Vs. WASIM AHMED ggf’b’azgﬁ (Anang= 800 700
Einal Arguments
31  Cr.Case S7/AP2013 67181/2016  STATE Vs. VINOD KUMAR ﬁg gg‘f (Anand>- 2.0-07:2e
s | e
32 Ct. Cases 17/M/2014  4467/2016

VEENA GODARA Vs. GHANSHYAM DASS /0 (Anand Parbath. 266 7 32




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Manu Vedwan

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:33

SNo,  CaseTvge __Old Cuse No. Case No. Title F_Bé

Misc./ Appearance
I CrCase 499PB/2016 70547/2016  STATE Vs, RAJENDER SINGH MEHRA ;*;fr?“' e
2 Cr.Case 1852018  STATE Vs, RAJ KUKREJA ggg 1i)zm (Punjabi
Cr. Case 3914/2018  STATE Vs. UNTRACE %gg;}nom (Punjabi
5 Cr.Case 108272019  STATE Vs. AVTAR SINGH 569 /2018 (Hari Nagar)
6  Cr.Case 2699/2019  STATE Vs. UNTRACE gizgms (Punjabi
7 Cr Case 5600/2019  STATE Vs. AMAN ;233019 (Punjabi
8 CL Cases 7859/2019  DALIP JINDAL Vs. STATE /2019 (Punjabi Bagh)
9 Cr.Case 9454/2019  STATE Vs. PREM LATA 557 /2018 O
10 Cr.Case 10052/2019  STATE Vs. MAHIPAL @ RICKY gizhf?“w (Purjabi
Charge
11 Cr.Case 7260/2018  STATE Vs, DEEPAK g‘g 152013 (Punjabi
12 Cr Case 1959/2019  STATE Vs. HARISH KUMAR ;gg’i?m (Punjabi - IGT t'l-C’
Prosecution Evidence 2
13 Cr.Case 70/PB/2011 62505/2016  STATE Vs. SURENDER YADAV ggg;}zuoa o ,
11 Cr Case 481PB/2011 72437/2016  STATE Vs. ASHOK g‘;gﬁ““’ (Punjak:i
15  Ct Cases 610/1/2012 4169/2016  GEETAVs. RK AGGARWAL 10 (Punjabi Bagh)
18  Cr. Case 164PB/2013 677532016  STATE Vs. NARAYAN® RAM NAIN g‘;ggm (Punjabi
{7 Cr.Case 855PB/2014 60458/2016  STATE Vs, IRFAN SAIFI 3233914 (Punjahi
18  Cr. Case 920PB/2015 68217/2016  STATE Vs. RAM SURAT gzg"“ {Punjahi
19 Cr Case 74537/2016  STATE Vs. BJENDER SINGH ggghflzms (Punjabi
20 Cr. Case 75823/2016  STATE Vs. SATISH@ SAIF g;g 1?016 (Punjabi
21 Cr.Case 2030/2017  STATE Vs. KUNAL g;ggms (Punjabi
22 Cr.Case 51382017  STATE Vs. IQBAL SINGH gig’i;’” (Punjabi
23 Cr. Case 601972017  STATE Vs. SHASHI BHUSHAN gi:g"” (Punjabi
24 CrCase 798/2018  STATE Vs. VINOD KUMAR gg;%;’ 12017 (Punjabi
25  Cr. Case 6002/2019  STATE Vs. AJAY @ AJIT g’;;gom (Punjabi
26 Cr.Case 74522019  STATE Vs. SURA] @ RAHUL @ KHATTA gg;;)zmg (Punjabs
27 Cr.Case 812672019  STATE Vs. RAHUL @ KAKE ga”ﬁ?m (Punjabi
Statement of Accused




Chief Metropolitan Magistrate, West, THC

IN THE COURT OF Ms. Manu Vedwan
Metropolitan Magistrate

Criminal Cause List Dated 23-03-2020 Total Cases:33

Cane No.
-

Title

BRrs

Misc, Arguments

Order on Misc. Application

985PB/2015 67131/2016

296712018

2968/2018

72878/2016

67572/2016

1002020

STATE Vs. ANOOP KUMAR

JASPAL SINGH Vs. NARESH MITTAL
KARTA

JASPAL SINCH Vs. VIPUL MITTAL
KARIA

STATE Vs, UNTRACE REPORT

STATE Vs. SANTOSH SHARMA

STATE Vs. DL1ER4648 (ARJUN])

128 /2015 (Punjabi «——
Bagh)

/0 (Punjabi Bagh)
{0 {Punjabi Bagh)

402 /2009 (Punjabi
Bagh)

128 /2009 (Punjabi
Bagh)

{2020 (Model Town

Traffic Circle) w————

2‘1'0‘1{:Lo
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Chief Metropolitan Magistrate, West, THC
DEEPIKg st

il IN THE COURT OF MS. DEEPIKA THAKR
ml‘{ rate Mahizs Cst Metropolitan Magistrate
Matropoitan RaEn/Nes: DSV Criminal Cause List Dated 23-03-2020 Total Cas
m W ﬁ‘m 4 Case No Case No. Titte M
e ﬁmﬂ coum DelMS/1/2013 555032722016 DEEPIKA VAID Vs, PRADEEP VAID /0 (Rajouri Garden)
s tazafl’ 216/1/2014  5550175/2016 S:SENA"SH' Ve VICKYCHHABRA AND (NIHAL VIHAR)
o SARABJEET KAUR Vs, KANWALJIT .
MC 12017 SINGH GHAJ /0 (Rajouri Garden)
4 MC 22612018 LEELA WATI Vs, REET RAM 10 (Mianwali Nagar)
5 M( 707/2018 LAXMI MISHRA Vs. ASHISH TIWARI /2018 (NIHAL VIHAR)
6  Cr.Case 94762018  STATE Vs, ANKIT SALUJA vl e
7 MC 7622018 RICHA BHUTANI Vs. MANISH BHUTANI /2018 (
8 MC 54/2019 SONU @NEHA Vs, VIJAY SANKHLA /2019 (NIHAL VIHAR)
3  Crae 14742019 STATE Vs. PRABJOT SINGH ég%d’;?}ﬁ (Rajouri
10 MC 1132019  AMRITA Vs. VINOD SINGH /2019 (NIHAL VIHAR) A
; = HEMLATA @ HEMA DEV| vs, ANAR 5 !
1 MC 147/2019 SINGH @ MONI /2019 (Mianwali Nagar) lg
12 McC 1812019  GEETA Vs, BIMLA DEVI /2019 (NIHAL VIHAR)
12 MC 53272019 MINAKSHI Vs, DAKSH @ SANDEEP f2019 (NIHAL Wi HAR)
14 Cr.Case 730072019 STATE Vs. MOHIT RATHEE i .
1B Ct Cases 81512019 MANISH BHUTAN! Vs. RICHA BHUTANI /2019 (Rajour Garden)
16  Cr.Case 926272019 STATE Vs. TITU SHARMA - ﬁgw (NIHAL
1 Or.Coe 9263/2019  STATE Vs. RAHUL ﬁgﬂ’f?lg (Miarwall
18 Cr.Cose 9264/2019 - STATE Vs. HARI MOHAN SFSA";?‘& (NIHAL
Charge
I L D 132/2/2015 954212018  STATE Vs. PAWAN KUMAR - fa?ls {NIHAL /%é 5/1‘7539
20 Cr.Case 20372017 STATE Vs, VIKRAM SINGH @ VICKY gg’; ’;?,15 (Rajouri
21 Cr Case 93512018  STATE Vs. DHARMENDER SINGH S,m?” (NIHAL
22 Cr. Case 7844/2019  STATE Vs. PANKA] @ BIRENDER b 3319 (NIHAL
Prosecution Evidence . ’
23 Cr. Case 389/2/2012  65527/2016  STATE Vs. GURDEEP SINGH ETC. g‘;{g‘m Rajourl OY~0.5=7p3 o
24 Cr. Case 425212012 66604/2016  STATE Vs, JASPREET SINGH BHATIA ég d’gg}“ (Relouri oYt 057002
5 MC 302/2/2014 555046072016 DEEPALI SHARMA Vs, PAWAN /0 (NIHAL VIHAR] ]
VASHISTHA
B Crtes 22/2/2015 707042016  STATE Vs. JAl PRAKASH \‘_4,‘7&%3 (NiAL
2 MC 5552631/2016 ﬁiﬁ'g KAURSAINI V. PARAMJEET (Rajouri Garden) 8 /fi‘? 2
28 Cr.Case 74616/2016  STATE Vs, TARUN .
29 - e 355267012016 RUPINDER KAUR Vs. ASHISH GUPTA /0 (Rajouri Garden) _
0 MC 12272017 POOJA Vs, LAL CHAND /0 (NIHAL VIHAR) g
suinisi B !
31 Cr.Case 16462017  STATE Ve. SUNIL ﬁgﬁ?m v 5
|
52 Cr.Cose 3822018 STATE Vs. VED PRAKASH égr’dg?w (Rajouri !
.l Calé Time . Oid Case No Case No, Title FIRPS x 7h“mv l .'.
3 MC 13/2019 AMBIKA Vs. ROHIT SINGH 12018 (Rajouri Garden) !
. Detence Evidence
3 . Case 45 /2010 (Mianwali w f
¢ i S0/02/2012 667402016  STATE Vs. MOHD, JAMIL o -?Wq?p
Mis. Arguments
35 MC 57872018  HEMLATA Vs. SACHIN 12018 (Rajouri Garden /! é i
36 Cr Case 51232019 STATE Vs. ANSHUMAN SAH| ,-329 /2018 (Mianwali /é'E
Arguments
3 Cr.Cace 807272015 69021/2016  STATE V. SORAN SINGH {‘;[02 fms (NIHAL.?p/pW
Arguments 3
3% Cr.Case 49292019  STATE Vs. LAL CHANND }f;ﬁ?w (Mizowpit | 57‘45/%
Tt prs es %274 rr7a A ot 2. Z; HaP28 ) Ctyemtbayy . L0 ~ol-202p
rfz Lo 7o - 20
oy i - "W,—?g
B APH 1) F1f- 422 )7 Nihal ing S paty vt pyndt Gt 5. -2 igh
D Pl E75/09 K hat s Y #0100




£Louvt No-353

Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MS. AKANKSHA
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:33

DY 23 |03 202

S.No,

Case Type

0ld Case No.

Case No. Title FIR/PS
Misc./ Appearance —
STATE Vs. HEMANT SINGH TAWAR @
- s.
1 Cr Case 10722012 661562016  gn'ere 37 /2010 (Mundka)
2 MC 105/1/2016  5551404/2016 VIMMI Vs, SACHIN MALHOTRA /0 (Patel Nagar)
2 CrCase 74304/2016  STATE Ve. BASHIR @ BANNE ilagg ﬁ?w (Patel
4 MC 265/2017 SONIA SHARMA Vs, SATISH SHARMA /0 (Ranhola)
5  MC 30/2018 TANVI Vs, VINEET BHAYANA /0 (Paschim Vihar)
( Main Matter : MC/0017599/2017)
6  EXCRL 17712018 RACHNA Vs. AMIT /2018 (Ranhola)
7 MC 775/2018 KSHAMA Vs, MOHIT /2018 (Patel Nagar)
8  EXCRL 132/2019 POONAM SAXENA Vs, DEEPAK SAXENA /2019 (Patel Nagar)
9 MC 407/2019 NEELAM Vs, RAMNATH /2019 (Patel Nagar)
10 EXCRL 207/2019 CHANDA Vs. GAURAV /2019 (Mundka)
GUNJAN SYAL Vs, SIDDHARTH SYAL @ d
11 MC 535/2019 s oy /2019 (Paschim Vihar)
12 Cr. Case 7551/2019  STATE Vs. MANOJ 355 /2018 (Ranhola)
LALITA BHANDARI Vs, VIRENDER
13 MC 616/2019 SINGH ADHIKARI /2019 (Patel Nagar)
14 MC 39/2020 KANTA Vs. AMARJIT /2020 (Mundka) \
15 MC 148/2020 SALMA Vs, FARUKH /2020 (Ranhola) m
Charge 0€ Jn};
427 /2016 (Patel
16  Cr.Case 3750/2017  STATE Vs. RADHE SHYAM e _:_’:____/__
17 Cr.Case 1500/2019  STATE Vs. KARAN ARORA \lr?ifaf)m (Puschin:
18  Cr. Case 1811/2019  STATE Vs. SATISH @ PATISA ll\I?g g;na (Ranjit M 0 /\f
10 Cr.Case 4824/2019  STATE Vs. OM PARKASH @ BHOLI 96 /2018 (Patel Nagar)]___———
20 Cr. Case 126/2/2012  62066/2016  STATE Vs. SONU SINGH 263 /2010 (Ranhola)
21 Cr.Case 201/2/2012 66889/2016  STATE Vs. VIJAY KUMAR 90 /2011 (Ranhola)
22 Cr. Case 431/2/2012 59768/2016  STATE Vs. INDERJEET SINGH 46 /2009 (Ranhola)
23  MC 292/1/2015 5551591/2016 RACHNA Vs. AMIT ORS. /0 (Ranhola)
SUSHMITA @ SHIILKI Vs, ROCKY
24 MC 50/1/2016  5550848/2016 pUNrun EROHIT ORS. /0 (Patel Nagar)
25 MC 81/2/2016  5552111/2016 STATE Vs. PANKAJ SACHDEVA \zlfl‘fagms' (Paschim
26  Cr.Case 74831/2016  STATE Vs. CHANDER PAL SINGH 250 /2015 (Ranhola)
27 MC 5552896/2016 RENU Vs. MANISH /0 (Patel Nagar)
312 /2017 (Patel
28 Cr.Case 10051/2018  STATE Vs. SANDEEP @ SANJEEV s
Defence Evidence
29 MC 73/1/2013  5552302/2016 NEETU @ REKHA Vs, ANILKUMAR /0 (Patel Nagar)
Misc. Arguments
30 Cr.Case 74543/2016  STATE Vs. VIMLA DEVI %?;% g;ns (Ranjit
31 MC 77/2019 SUMAN @ DIVYA Vs, DILIP KUMAR /2019 (Ranhola)
32 MC 209/2019 PALLAVI Vs. GAURAV DABA /2019 (Paschim Vihar)
33 MC 336/2019 REVTI DEVI Vs. MANO] KUMAR /2019 (Ranhola)

171



IN THE COURT OF MS. NEETU SHARMA
Metropolitan Magistrate

—— ] el
annéxe-I

Criminal Cause List Dated 23-03-2020 Total Cases:99

Case Type  Old Case No.

Mise Appearance
(1. Cases
Ct. Cases
1. Cases
1. Cases
vlist . cases/purpose
L. Lases
vilse./ Appearance
Ci. Cases
Ct. Cases
Ct. Cases
Ci. Cases
Misc. cases/puipose

Ci. Cases

(1. Cases

Cr. Case

{ Main Matter : Ct. Cases/0130721/2016)

1. Lases
Misce./ Appedrance

C1. Cases
Ct. Cases
C1t. Cases
Ct. Cases

C1. Cases
Misc. cases/purpose
Ct. Cases
Misc./ Appearance
Ct. Cases
Ais . cases/purpose
(t. Cases
Vlise./ Appearance
Ct. Cases

Misc. cases/purpose
Ct. Cases
Misc./ Appearance

Case No. Title FIR/PS
963172016 57612016 S DR AGROTECH LTD Vs. SAURABH 6 (p4) Nagar)
. AGRICO ORGANICS LTD Vs,
50012015 139602016  AoRicO ORGANICS LTD Vs. VIKAS AGRO g (patel Nagar)
BHARAT INSECTICIDES SLTD. Vs. .
452112015 48312016 b ameraNn GwAMY /0 (Nangoi)
) .  BHARAT INSECTICIDES LTD Vs.
544172015 53742016  DER e R ATRSWARA RAQ 10 (Patel Nagan)
TANR0S IIG0HS | Duamt DEBCTICIRS LI MJ o (Patel Nagar)
135/1/2016 100782016 Doyt oo LD Vs. AJEETSINGH 5 (pypiahi Bagh)
136/1/2016 10079/2016  B.D CREDITS LTD Vs. RAJ PAL /0 (Punjabi Bagh}
 ARVINDER SINGH BILKHU Vs.
2517206  7BSS2016 N ONGH 10 (Khyala)
20270/2016  AGRICO ORGANICS Vs. LAKHVIR SINGH /()
EMPIRE HOME APPLIANCES PRIVATE
20472/2016  LIMITED Vs, PRAVEENA ENGINEERING /0 (Patel Nagar)
WLORKS AND ELECTRONICS AND ANR
EMPIRE HOME APPLIACNES V.
UBINIOIE Jeraot st e Anens AMH /0 (Patel Nagar)
KAWALJEET SINGH Vs. POOJA ,
74530/2016 CHAUHAN 0 {Hari Nagar)
23015/2016 B D CREDITS LTD Vs. SUBHASH /0 (Punjabi Bagh)
245002016 AGRICO ORGANICS LTD Vs. BN MURALI g oyl Nagary
MOHAN
AGRICO ORGANICS LTD Vs. NIRMAL
2450172016 pRisHI SEVA KENDRA [0 (Patel Nagar)
AGRICO ORGANICS LTD Vs. MUKESH
2449712016 KUMAR SAHU /0 (Patel Nagar)
AGRICO ORGANICS LTD Vs. PUNJAB ,
24498/2016 AGRO SERVICE /0 (Patel Nagar)
AGRICO ORGANICS LTD Vs. KRISHI
244992016 Bar B KENDRA /0 (Patel Nagar)
BHARAT INSECTICIDES LTD Vs. N
24572017 NANJEGOWDA {0 {Patel Nagar)
430017  ANIRUDH SPORTSWEAR Vs. NARESH o (piiouri Garder)
KUMAR
AGRICO ORGANICS LTD Vs. GRAMIN
128772017 KRISHI SEVA KENDRA 0 {Patel Nagar)
M/S A ] ELECTRICALS Vs. M/S PRECI- .
219072017 TECH INDIA JO {(Paschim Vihar}
36172017  ANCHAL KAPOOR Vs. VINAY NIRMAN /0 (Paschim Vihar)




Chief Metropolitan Magistrate, West, THC
{N THE COURT OF MS. NEETU SHARMA

Metropolitan Magistrate
otal Cases:99

Criminal Cause List Dated 23-03-2020 T
FIR/PS =

B ...~
CaseNa, THie

cameType _ OCaaNo  CastiS
., AGRICO ORGANICS LTD Vs. OMKRISHL g patel Nagar)
5075201 SEWA KENDRA |
AGRICO ORGANICS LTD Vs. VIPRE AGRO ) (patel Nagar)

1. Lases

GRICO CROP CARE PVT LTD Vs. SRI
Ct. Cases 7730{20}7 QAINATI'{ TR.ADERS [0 (Pat31 Nagar]
ST AGRICO CROP CARE PVT LTD Vs. SRI
Ct. Cases 773172017 GAINATH AGRO AGENCY J0 (Patel Nagar)
AGRICO CROP CARE PVT LTD Vs.
t Cases 17320017  BADRINATH AGENCIES SEEDS AND /0 (Patel Nagar)
PESTICIDES
P BHARAT INSECTICIDES LTD Vs. SRI SAl
Vs, cases/purpose
Ct. Cases 908/2018 ANKIT BHANDARI Vs. AJAY KUMAR /0 (Paschim Vibar)
Ct. Cases 23602018  AYE FINANCE PVT LTD Vs. NAVAB 10 (Moti Nagar)
e fiamtse gﬁ:ﬁ:{mucz PVT LTD Vs. RAVINDAR 10 (v 104i Nagar)
Ct. Cases 237612018 ?ﬁg}f:‘”eﬁ PV LID Vs. MANSI 0 (Moti Nagar)
Ct. Cases 237972018 %ﬁﬁ‘?"m PVT LTD Vs. KAPIL 0 (Moti Nagar)
Ok Citows 938272018 ﬁ‘&i‘g‘mﬁ PVT LTD Vs, POONAM 1 (Moti Nagar)
| i BONTON CABLES INDIA PVTLTD Vs, NA /2018 (Punjabi
C3. Cooss 33642018  GRDHAR GOPAL JHALANI Bagh)
Mise./ Appearance
S ol ggr«*c BiNK LIMITED Vs. SUNIL KUMAR \ o180
CL. Cases 4040/2018 NAINI FINCAP LIMITED Vs. PRAMOD 2018 (Paschim Viha
s, cases/purpose
S AGRICO ORGANICS LTD Vs. SANJAY :
Ct. Cases 5135/2018 INSECTICIDES PVT LTD 2018 (Patel Nagar)
10 Ct Cases 5137/2018 iggﬂfggg‘ﬁg})ﬁ;gg Vs. JALBALAIL 1615 (Patel Nagar)
Ct. Coses syancngs | MMERICE CHREVNICS L0 ¥S: PRAVEEN 14 (Patel Nagar)

7,'2-

SINGH DANGI
Mise./ Appearance
AGRICO ORGANICS LTD Vs. DHARTI

Ct. Cases 1172772018 \GRo SEEDS 12018 (Patel Nagar)
g : AGRICO ORGANICS LTD Vs. AGRI INDIA
“t. Cases 1373272018 SORPORATION ? 2018 0
T ks 13732018 AGRICO ORGANICS LTD Vs. SHRI

HINGLA] BIO TECH AGRO INDUSTRIES /2018 (Patel Nagar)
Misc, cases/purpose

Ct. Cases 148652018  JUHIE INDIA PVT LTD Vs. AMARJEET /2018 (Kirti Nagar)
Viise./ Appearance
£% ans UPITER ILLUMINATI
t. Cases 70772019 JSU} ey ONPVILTD VS, 5419 (Paschim Vihar

VS0, Cdses/purpose
HDFC BANK LIMITED Vs. VIKAS

Ct. Cases 718/2019 KAUSHIK 20190
Ct. Cases 7192019 Qgﬁgmx LIMITED Vs, ASHWANI 2019 ()
Ct. Cases 70n01s | DURCBANE LIMITRD ¥s. SUNLL 20190




te, West, '“‘P
Chief Metropolitan M“ﬁm;m JAN
IN THE COURT OF RI
Metropolitan Magistrate A 79
5 e8!
Criminal Cause List Dated 23-03-2020 Total mms
‘‘‘‘ Case No. Title —
$.Mo. Case Type Otd Case No. -
W S MAYANK DAVE Vs, MANMOHAN SINGH b 13004 Nagar)
1 Ct Cases 30/1/2015  15901/2016  prapay
HDEC BANK LIMITED Vs. JAMSHED i
% Ct. Cases 157/1/2016 246272018 ALAM /0 (Rajouri Garden)
HDFC BANK LTD Vs. DLB HERBS INDIA ok
3 CtCases 824/1/2016 1532612016  pyp /0| (Rajouri Garden)
HDFC Bank Vs. DHANANJAY NATH %A 5
4 Ct. Cases 256/1/2016  8046/2016 TIWARI /0)(Rajouri Garden)
HDFC BANK LTD Vs. PRASHANT KUMAR |o .
5  Ct Cases 425/1/2016 2004/2016  Grpr /0 {Rajouri Garden)
6  Ct. Cases 336/1/2016 14539/2016  HDFC Bank Vs, PRITI ;}gign = /0 {Rajouri Garden)
MS LARS MEDICARE PVT.LTD Vs. i
T Ct. Cases 526/1/2016 154332016 o\ SURGICAL /0 {Punjabi Bagh)
8 Ct. Cases 678/1/2016 17725/2016  DEEPAK SACHDEVA Vs. YASH CHAWLA /0 (Hari Nagar)
Misc, cases/purpose
SYNDICATE BANK Vs. DELHI :
9 Ct. Cases 250272017 FLECTRICAL INDUSTRIES 10 (Hari Nagar)
Misc./ Appearance O nAD
10 Ct. Cases 488372017 JAMEELA KHATOON Vs. SHIVAM JO (Xhyala)
11 Ct Cases oty | EONE SRR Vs. SHEKHAR /o (pagchim Vihar)
HDFC Bank Vs. CHAMAN KR V : ;
12 Ct Cases srmrs | SERERSENE 10 up oA ﬁ Vo4
13 Ct Cases 309172018 iﬁ&%ﬁﬁ%ﬁ A /0 (Rejouri Garden)
14 Ct Cases 45022018 TONJAB NATIONAL BANKVS.RISHL o1 (Nangioi
15  Ct. Cases 12839/2018  RASIKA SETHI Vs. TARA CHAND PURI /201§ (Kirti Nagar)
16 Ct. Cases 1284142018 SURBHI SETHI Vs. TARA CHAND PURI /2018 (Kirti Nagar)
. BHARAT INSECTICIDES LTD Vs. .
17 Ct. Cases IS0OE2018 | moiees opt e ianne 12014 (Patel Nagar)
Misc. cases/purpose
BHARAT INSECTICIDES LTD Vs.
18 Ct. Cases ISSWINED | e 120180)
Misc./ Appearance
19 Ct. Cases 130702018  TARDHI INDUSTRIES Vs. ARVIND  2018f(Moti Nagar)
SINGH FINLEASE PVT LTD Vs. :
20 Ct. Cases 14043/2018 CHANDAN KUMARI J2018%)
21 G Cases 14044/2018  SINGH FINLEASE PVT LTD Vs, ARTI gggl > s e
SINGH FINLEASE PVT LTD Vs. RAJESH
22 CL Cases 140452018  nep J noah
24 Ct. Cases uitaors  SPASTICRUERCHEM Vs. AMVINIL /2018 {Miamwail
L1D Nagan
25 . AGRICO ORGANICS LTD Vs.
Ct. Cases 14723/2018 BEE] BHANDAR Vs. SRI SHYAM 12018 |Patel Nagar)
26  Ct Cases . RAJNEESH VERMA Vs. SJA APPARELS
S 148102018 ppeioN pvT LTD : /2018 [Patel Nagar)
. L.ases
e ;‘g{iﬁgﬁﬂ;ﬁ; - Ngg—{ r?}I*h’d*ln 12018 [Rajouri Garden)
28 Ct. Cases 675/2019 Vs. NEW SAGAR DIA PVT LTD
: MOBILES AND 2019 bkt Naa:
ACCESSORIES /2019 [Kirti Nagar)

e

R e —— —— ~1
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Chief Metropolitan Magistrate, West, THC

IN THE COURT OF RINKU JAIN
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:79
5.No. Case Type Old Case No. Case No. Title Finps © l
SAVERA ENTERPRISES Vs. SHRI NATH
20 Ct. Cases usgon | UERAROR /2016 (Paschim Vihar)
HDFC BAN 3
30 Ct. Cases POANE | S K LIMITED Vs. GAURAV DATT 5,4
SHRIRAM CITY UNION FINANCE LTD
31 Ct. Cases SI0D. | IR 12019 (Tilak Nagar)
32 Ct Cases 6167/2019  AMRIT KAUR BAWEJA Vs. MANOJ 12019 (Tilak Nagar)
33 Ct Cases 616972019  AMRIT KAUR BAWEJA Vs, BINA /2019 (Tilak Nagar)
34 Ct. Cases 6741p019  ANKIT MIDHA V. RG RESIDENCY VT 3019 (punjalfi Bagh)
35  Ct. Cases gaanosy | ARETEANERAW. RO RESRERCYEYT 12019 (Punjelf Begh)
36  Ct. Cases 6743/2019 %WA MIDHA Vs. RG RESIDENCY PVT 1519 (pynjalf Bagh)
37 Ct Cases 67442019 LKA MIDHAVS. RGRESIDENCY VT 12019 (Punjaty Bagh)
047/
38 Ct. Cases 674512019  pon TIDHAYS: RG RESIDENCY PVT 919 (punjatfi Bagh) w
30 CL Cases 67462019 o1t MIDHA Vs RG RESIDENCYEVT 15019 (Punjatf Bagh) ‘; i
v
NARINDER KUMAR MIDHA Vs. RG . U
NARINDER KUMAR MIDHA Vs. RG : "~ fj/
41 Ct. Cases 6748/2019 RESIDENCY PVT LTD /2019 (Punjabi Bagh) :
NARINDER KUMAR MIDHA Vs. RG ;
42  Ct. Cases 674972019 RESIDENCY PVT LTD /2019 (Punjahy Bagh)
NARINDER KUMAR MIDHA Vs. RG
43 Ct Cases ST | e 0 /2019 (Punjat} Bagh)
44 Gt Cases 78552019  HDFC BANK LTD Vs. PRIYA KAPOOR /2019 (Rajour} Garden)
45  Ct Cases 03032019  CASSY ENTERPRISES Vs. RAJENDER 419 (Raiour] Garden)
TRADERS
RAJENDER JAIN Vs. LALIT KUMAR @ :
46 Ct. Cases 1442020 LALIT SHASHTRI /2019 {Paschim Vihar}
ASHWANI MAHAJAN Vs. PRADEEP .
47 Ct. Cases 14772020 SINGH NIRWAN 2020 (Moti Nagar)
Charge
GURUCHARAN SINGH Vs. RAMAN e
48  Ct. Cases 435/1/2015 5891/2016 PREET KAUR /0 (Rajouri GTden}
SHRIRAM CITY UNION FINANCE LTD .
40 Ot Cases posBGts. | AR /0 (Tilak Nag4r)
MEDI ACCESS SOLUTIONS PVT LTD Vs.
50  Ct. Cases 21827/2016  RAHUL GOEL PROP RADHA KRISHNA /0 (Punjabi Bhgh)
DRUG DISTRIBUTORS
SARIKA INFRASTRUCTURE LLP Vs, .
51 Gt Cases S | e e v, X Chadki Yihar)
52 Ct. Cases 13697/2018  ARJUN Vs. NARENDER PAL SINGH /2018 (Tilak Nagar)
53 Ct. Cases 13700/2018  SHAKTI Vs. GURPREET KAUR /2018 (Paschim Vihar)
54  Ct Cases 9352019  HARSH SETHI Vs. ANAMIKA POORVA /2019 (Paschjm Vihar)
55  Ct Cases 421272019  OM PRAKASH DHALL Vs. GYAN GUPTA /2019 (Maya[Puri)
Prosecation Evidence
56  Ct. Cases 378112014 114612016  KOLDEEY SINGH Vs. RAJESHKUMAR 5 (511 Naghr)
MANPREET SINGH RANDHAWA Vs.
57  Ct Cases 841/1/2014 72382016  Samich DHINGEA /0 (Patel Naghr)
MANPREET SINGH RANDHAWA Vs.
58  Ct Cases §31/1/2014 72390016 gurer ony /0 (Patel Naghr)

2/3




Chief Metropolitan Magistrate, West, THC

IN THE COURT OF RINKU JAIN
Metropolitan Magistrate
Criminal Cause List Dated 22-03-2020 Total Cases:1
$.No. Case Type Old Case No, Case No, Title FIR/PS
Misc./ Appearance
i Ct. Cases 931172019 DEEPESH GUPTA Vs. NEETU BAHL /2019 (Kirti Nagar)

11



ST T )
ALAY NAGAR
Sentor Civil Judge cum RC, West, THC amgnie W e
afafRaa famvm P @)
IN THE COURT OF Sh Ajay Nagar = sy e
CCJ cum Addl. Rent Controller Additional Pent Controtier
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:16 oo 1t 200 i vy e
5N Cave Type 044 Case No. _Cass Na. Titte & Bomd arETera, (EeEh
TTE Flazatl Court, Deini
Misc. cases/purpose
1 CSsq) 1689118 OM WATER SUPPLY COMPANY Vs. DEV INFRA o310 /20
3 €SSC 162119 NARENDER Vs. ROSHAN LAb——— © 3/{0 20D 0
1 EX 287119 SEEMA MITTAL Vs. SANJEEVGOSADN~—__ 5 2 Jo&] 2 02 ©
4 CSsC) 181519 §. MALKIYAT SINGH Vs. MANINDERSINGH____ }0 2020
5 RCARC &20 PREM CHAWLA Vs. KAMAL GROVER— 0 306 |2 b2
6  MiscSC] 2520 SUKH DEVI JAIN Vs. RAMINDER SIN
Cf’ ; > 0
PlaintiffiPetitioner Evidence 03|o¢ ’2 .
7 CSSC) 33372013 861316 SH. MIRAJUDDIN Vs, MD. Aﬂiﬁ—-—-—“gu}”g’l" 20
& €SSC) 50012013 1037816 INDER BIR SINGH UPPAL Vs. BHARAT aﬁusm ~0 1\ ol lzozu
9 MiscSC) 2013 2057N16 INDER BIR SINGH UPPAL Vs, BHARAT BHUS!
10 RCARC 08 DR VIDHU AGGARWAL Vs. ASHOK KUMAR —— o2let|2 w20
Misc/ Arguments
11 RCARC 80/2014 26160716 DAVINDER SINGH Vs, AMRIK SINGH— ol l"c Be. o o
12 RCARC 16017 AJAY KUMAR SHARMA Vs, RAJENDER BYALA— o3|10)2
13 RCARC s RAVINDER KAUR Vs, PRADEEP KUMAR JAIN—— © 2|1 ® |20 2.
. RAVINDER KAUR Vs. GURVINDER SINGH PURAN SINGH AND
14. RC ARC 38 GUING et cw@jlurlgzo
Order
15  RCARC 5772011 W6 RANBIR YADAV Vs YKD BATRE ILH e LHZ 020
16  RCARC 932014 25720016

JAIPAL SINGH TANWAR Ve MUKESH KUMAR KHANNA—2 } otH 50,

ROOm noO —'155
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Chief Metropolitan Magistrate, West,
IN THE COURT OF MS. NEETU SHARMA

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:99

_Case Type _;_md Case No. Case No. Title FIR/PS
Viise./ Appearance _—
Ct. Cases 063/1/2016 576172016  mpr | AGROTECH LTD Vs. SAURABH 4 (patel Naga %
Ct. Cases 500172015 130602016  AGRICO ORGANICSLID V. VIKAS AGRO p (patel Nagan
Ct. Cases 45212015 48312016  CHARAT INSEGTICIDES SLID- V5 0 (Nangloi)
Ct Cases 548172015 33742016  BHARAT NS EC O WARARAD /0 (Patel Nagan)
sList . Cases/ puipose
Ct. Cases wenz015 163242016  DUARAT INSECTICIDESLTD Vs.MJ g (Patel Nagar)
\ise./ Appearance
Ct. Cases 135172016 100782016 Db CREDITS LTD V. AJEETSINGE 1o (punjabi Bagh)
Ct. Cases 136/1/2016 109792016  B.D CREDITS LTD Vs. RAJ PAL /0 (Punjabi Bagh
Ct. Canes 215/1/2016 78552016 ?f%fﬁ“nfﬂasﬁgg PR . 10 (Khyala)
Ct. Cases 20270/2016  AGRICO ORGANICS Vs. LAKHVIR SINGH /()
Misc, cases/purpose
EMPIRE HOME APPLIANCES PRIVATE
Ct, Cases 2047272016 LIMITED Vs. PRAVEENA ENGINEERING /0 (Patel Nagar)
WLORKS AND ELECTRONICS AND ANR
Ct. Cases RIS e D oty | [0 (et Nagar) " €120
Cr. Case 74530/2016 gﬁfﬁg&m . o0 /0 (Hari Nagar)
{ Main Matter : CL. Cases/0130721/2016)
Ct, Cases 23015/2016 B D CREDITS LTD Vs. SUBHASH /0 (Punjabi Bagh)
Mise./ Appearance
Ct. Cases 2450002016 ‘:ggﬁg ORGANICS LTD Vs. BN MURALL j5 (pate) Nagar)
Ct. Casss UBOUANE  BoTIoD Ay Yo MISMAL 0 (Patel Nagae)
Ct. Cases 244977016 AORICO ORGANICSLTD Vs MUKESH 10 (Patel Nagan)
L. Cases asowing D DACHECHLID T SONAD | 0 patal Negar)
.. Cases 2449972016  AGRICO ORGANICS LTD Vs. KRISHL 19 (Patel Nagar)
Misc. cases/purpose
Ct. Cases 2452017 gﬁﬁgggﬁﬁmcms LID Ve N /0 (Patel Nagar)
Mise ./ Appearance
Ct. Cases 3132017 fueor SPORTSWEAR Vs, NARESH. 1o (Rajouri Garder)
Vs, cases/purpose
. Cases 128772017 ﬁ%?f&%%?ggﬁg&m et i Y Y Nagar)
Viise./ Appearance
Ct. Cases 21902017 IS AJELECTRICALS Vs, MIS PRECL g (paschim Vihar)
Mise. cases/purpose
CL. Cases 361772017 ANCHAL KAPOOR Vs, VINAY NIRMAN /0 (Paschim Vihar)

Misc./ Appearance




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MS, NEETU SHARMA

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:99
Case Type ~Obd Case No. Case No. Title FIR/PS
Ct. Casme so7sz017  AGRICO ORGANICS LTD Us. OMKRISH (el Nagan
Ct. Cases ROMIOLT D ORDRICORTD Vi VIPRE AGRO 1o (hutat Mager)
Ct. Cases 773072017 é&ﬁfﬁﬁ%ﬁ%ﬁ PVTLTDVs. SRl 4 (patel Nagar)
Ct. Cases 773112017 g&%ﬁ%ﬁgggﬁgg LTD Vs. SRI /0 (Patel Nagar)
AGRICO CROP CARE PVT LTD Vs
t. Cosa 77322017  BADRINATH AGENCIES SEEDS AND /0 (Patel Nagar)
PESTICIDES
Ct. Cases 782/2018 gm@y&%ﬁ&n&?ﬁ"éﬁ Vs. SRISAL 14 (patel Nagar)
Mise, cases/purpose
Ct. Cases 908/2018 ANKIT BHANDARI Vs. AJAY KUMAR /0 (Paschim Vihar)
Ct. Cases 9369/2018  AYE FINANCE PVT LTD Vs. NAVAR /0 (Moti Nagar)
Ct. Cases 2375/2018 gg;fﬁzmmg PVTLID Ve RAVINDAR 4 engort Nagar)
Ct. Cases o T e
Ct. Cases WNOR T R INE R WL B /0 (Moti Nagar) o 29
Ct. Cases 238212018 gmgmca PVTLTD Ve POONAM 4 (it Nagar) o X
o BONTON CABLES INDIA PYTLTD Vs.  NA /2018 (Punjabi
G Cones 336472018 GIRDHAR GOPAL JHALANI Bagh)
Mise./ Appearance
Ct, Casts 394172018 gg:fﬁgfg LIMITED Vs. SUNIL KUMAR ., o415 ()
Ct. Cases 404072018  NAINI FINCAP LIMITED Vs, PRAMOD /2018 (Paschim Vihax)
Jise . cases/purpose :
Ct. Cases 5135/2018 fﬁgg%gﬁ%”;ﬁ B SANJAY 1018 (Patel Nagar)
Ct. Cases 513712018 ﬁgggﬂtﬁ? G}-}iﬁ})ﬁ@ Vs. JAI BALAJL 12018 (Patel Nagar)
' GANICS LTD Vs. PRAVEEN :
Ct, Cases 513812018 g&ﬂégoﬁgge i s {2018 (Patel Nagar)

Mise,/ Appearance
AGRICO ORGANICS LTD Vs, DHARTI 1018 (Patel Nagar)

Ct. Cases 1172712018 \GRO SEEDS
hd AGRICO ORGANICS LTD Vs. AGRIINDIA 014
Ct. Cases 1373212018 ~ORPORATION
AGRICO ORGANICS LTD Vs. SHRI kit il B
Ct. Cases 137382018 pinGiA] BIO TECH AGRO INDUSTRIES
Viisc, Cases/puIpose 148652018  JUHIE INDIA PVT LTD Vs, AMARJEET /2018 (Kirti Nagar)
Ct, Cases
Misc.. Appearanca UPITER ILLUMINATION PVT LTD Vs, 1q1g (Paschim Vihar)
= 7072019 QUJATA GUHA
ViisC. Cases/puIpose HDFC BANK LIMITED Vs. VIKAS 12019 0
. 7182019  RAUSHIK
Ct. Cases HDEC BANK LIMITED Vs. ASHWANI 2019 0
Weoes el 719/2019 KUMAR
C HDFC BANK LIMITED Vs. SUNIL 12019 0

7202019 ALIAEITMTADY
Ct. Cases



Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MS. NEETU SHARMA
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:99

SNG Case Type

FIR/PS

Oid Case No. Case No. Title /A
Ct. Cases 7212019  HDFC BANK LIMITED Vs. AMIT RANJAN /2019 0
Ct. Cases 7402019  HDFC BANK LIMITED Vs. VIMLADEVI /2019 (
o g nsaots HDEC ngANK LIMITED Vs. SURAJ b
Ct. Cases o e LIMITED Vs. RAJESH 12019 0
Ct. Cases DR ek e SIDDHARTH 449 ()
Ct, Cases 731/2019 HDFC BANK LIMITED Vs. AMIT SAGAR 2019 ()
Misc./ Appearance
Ct. Cases 764/2019 %ﬁgﬂmmcs LTD Vs. SHIV 12019 (Patel Nagar)
Vs, cases/purpoese
Ct Cooss 102072019 ﬁi"%ﬁﬁmﬁ“@wﬁ‘f - Igff.gl%ﬁ?é‘gs"m /2010 (Patel Nagar)
Mise./ Appearance
&  Ct Cases 11402019 yopo ruogmléﬁoscg%g PVILIDVS. 1419 (Punjabi Bagh)
Ct. Cases 1456/2019 Aﬂmmw; MEHTA Vs. PUNEETSINGH 1499 (paschim Vihar)
CL Cases T R L | PVTLTD V5. SH 5619 (Punjabi Bagh)
Ct. Cones 451502019  DANDONA FINACE LTD Vs, GAYATRI /2019 (Punjabi Bagh)
Ct. Cases s | SETECRAFES LTD Vs. BHOLA 1419 (punjabi Bagh)
Ct. Casee SIR0L g T LTD Vs. NAVNEET 1419 (punjabi Bagh)
{  Ct Coes 45202019  DANDONA FINANCE LTD Vs. NEKI RAM /2019 (Punjabi Bagh)
Ct. Cases SSupg 7 SRR SR LED TR AN 12019 (Punjabi Bagh)
Ct. Cases 45222019 gﬁgﬁ?om FINANCE LTD Vs. MOBIN 1519 (punjabi Bagh)
Ct. Cases 452372019 DANDONA FINACE LTD Ve, KASIM /2019 (Punjabi Bagh)
Ct. Cases 1524019  DANDONAFINACELTD Vs. PRADEEP 119 (punjabi Bagh)
Ct. Cases 452572019  DANDONA FINACE LTD Vs. RAJESH /2019 (Punjabi Bagh)
Ct. Cases 1808019 PARIDHI UDYOG Vs. GAPTEC INDIABVT. 1019 (Punjabi Bagh)
Ct. Cases 5637/2010  PRASAN KUMAR Vs. NITIN /2019 (Anand Parbat)
Ct. Cases 563872019  PRASAN KUMAR Vs, VIPIN /2019 (Anand Parbat)
Ct. Cases 5666/2019  SHIVANI VERMA Vs. KAPIL /2019 (Patel Nagar)
t. Cases 8586/2019  HDFC BANK LTD Vs. ANITA JAIN /2019 0
Ct. Cases 858772019  HDFC BANKLTD Vs. ANIL SHARMA /2019 ()
Ct. Cases EONII01Y SRR TR T 120190
Ct. Cases 858072019  HDFC BANK LTD Vs, SACHIN /2018 ()
N HDFC BANK LTD Vs. BUDHI RAJ
Ct. Cases 850072019  HDEC BA 12019 (
Ct. Cases 859172019  HDFC BANK LTD Vs, ASEEM BHATIA /2019 ()
£X. Came 859272019  HDFC BANK LTD Vs. RAM CHANDER /2019 ()
Ct, Cases 859372019  HDFC BANK LTD Vs. RAM CHANDER /2019 ()
harge
B | ANJU DAWAR Vs. DHANESHWAR :
Ct. Cases 3870/2018 TEJ! gl /2018 (Tilak Nagar)

PO A DN IO ATEOANT
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Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MS. NEETU SHARMA

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:99
Case Type  Oid Case No. Case No. Title FIR/PS
Ct. Cases 147552018 mcmumww Vs. RAMESH 1418 (maiouri Garden)
. Prosecution Evidence _
. Conde 882/1/2015 803472016 g&“gfj‘”“’m GUPTA Vs. VIPUL VIKRAM 4, (xyuata)
'L Cases 889/1/2015 820072016 ;Sa%ggumv KULFI Vs. VIPUL VIKRAM 4 (g1 a1a)
Ct. Cases 88371/2015 826972016  Shy NANDAN GUPTA V. VIPUL VIKRAM 1o (Kyala)
Ct. Cases 881/1/2015 82812016  DRULLtDAN GUPTA Vs. VIPUL VIKRAM 15 (y41a)
Ct. Caises 211882016 182352016  ABHISHEK GULATI Vs, MOHNISH POPLI /0 (Patel Nagar)
Ct. Cases 20646/2016 ABHISHEK GULATI ¥s. MOHNISH POPLI /0 {Patel Nagar)
Ct. Cases 21485/2016  BALJIT KAUR Vs. DALJIT SINGH /0 {(Khyala) fZ()
CL. Ciats 50072017  CEESTA STEEL Vs. PAWAN INDUSTRIES /0 (Mianwali Nagar) 6
Ct. Cases 7982018 DINESH KALRA Vs, ANAND JINDAL /0 (Punjabi Bagh)
Ci Canes 4507/2018 gﬁnggﬁ&“ﬂ JYANL 618 (Kirti Nagar)
| O e 15067/2018  ARSHAD ALI Vs, DHIRAJ SADHANA /2018 (Tilak Nagar)
_Defence Evidence
Ct. Cases 160/1/2014 514972016  DHANRAJ Vs, BJENDER RANA /0 (Tilak Nagar)
Ct. Cases 676/1/2015 273472016 RAVI SETHI Vs. VISHWANATH [0 (Tilak Nagar]
g AY KUAMR BADYAL Vs, SANDEEP
Cr. Cases 217142016 ?‘:}HOUDHARY 0 (Tilak Nagarj
Ot Caoes 257472017  DALIP DURGA Vs. DAVINDER SINGH /0 (Rajouri Garden)
Order on Misc. Application
KALRA PAPER CONVERTOR TRADER
Ct. Cases 21422017 PVT LTD Vs. ARAVALI PRINTERS AND /0 (Rajouri Garden)

PUBLISHERS PVT LTD




— -1

-
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IN THE COURT OF RINKU JAIN |° m“‘
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:79
§.N0. Case Type Oid Case No. Case No. Title FIR/PS
Misc./ Appearance \
1 Ct Cases 30/1/2015  15901/2016 ;‘P’;ngfﬁwﬁ Vs. MANMOHAN SINGH g (331 Nagar)
2 Ct Cases 15712016 24622016 AL PANK LIMITED Vs. JAMSHED 4 (Rqjouri Garden)
3 Ct Cases 824/1/2016  15326/2016 ggf.g BANK LTD Vs. DLB HERBS INDIA 4} (i Garden)
4 Ct Cases 256/1/2016 8046/2016  HrEobenc VS DHANANJAY HATH /ol(Rajouri Garden)
5  Ct Cases 425/1/2016 200472016 gl%Frc BANK LTD Vs. PRASHANT KUMAR /o } paiouri Garden)
6  Ct Cases 336/1/2016 14539/2016  HDFC Bank Vs, PRITI PHILIP /0 | Rajouri Garden)
7 Ct Cases 52612016 154332016  Moiar® éggicm PVL.LTD V5. MS g {pynjabi Bagh)
8  Ct Cases 678/1/2016 177252016  DEEPAK SACHDEVA Vs. YASH CHAWLA /0 (Hari Nagar)
Misc. cases/purpose
9 Ct Cases 2502/2017 gggg&%%gﬁgém /0 (Hari Nagar)
10 Ot Cases 488372017  JAMEELA KHATOON Vs. SHIVAM /0 (knyala)
11 Ci Cases 652312017 g}fﬁf;m‘“‘mcm LTD Vs. SHEKHAR ;4 s chim Vihar)
12 Ct.Cases 481/2018 Z%ZCAPB?T%XS' PN 10 ? Ll'rp o
13 Ct. Cases 309172018 nggﬁgf{gﬁfg- ADG /0 (Rajouri Garden)
14  CL Cases 45022018 oniny NATIONAL BANK V5. RISHI 51 & (Nangloi)
15  Ct Cases 1283072018  RASIKA SETHI Vs, TARA CHAND PURI /2014 (Kirti Nagar)
16  Ct. Cases 12841/2018  SURBHI SETHI Vs, TARA CHAND PURI /201§ (Kirti Nagar)
17 Ct Cases 13046/2018 m&lﬁg%ﬂxﬁﬁ?ﬁm . 12014 (Patel Nagar)
18 Ct Cases 1304772018 gg”‘mﬁ%ﬁg‘gﬁ*‘m LTD Vs. 20180
Misc./ Appearance
10 Ct.Cases s ARVIND 12018|(Moti Nagar)
20 Ct Cases 14043/2018 gmnifgiéﬁuﬁfy LTD Vs. ro1sh)
O

21 Ct. Cases 1404472018  SINGH FINLEASE PVT LTD Vs, ARTI ’ggéfr Mianwali
22 CL Cases 14045/2018 i‘[’;ﬁfg““ms‘i PVTLTD Vs. RAJESH 15 1
23 Ct. Cases 14047/2018 gg&f;inmsﬁ PVT LTD Vs. SADHNA 18,

SWASTIK INTERCHEM Vs AM VINYL /2018 [Mianwali
24 Ct. Cases 14414/2018 PVT LTD Nagar)
25 Ct. Cases 14723/2018 ggg%ou? ﬁgﬁms LTD Vs. SRI SHYAM /2018 {Patel Nagar)
26  Ct. Cases 14810/2018 ggggggspm%m Vs. SJAAPPARELS 014 Ipatel Nagar)
97 Ct.Cases 15045/2018  KRISHAN PAL Vs. MOOL CHAND 12018 | Rajouri Garden)

TELEECARE NETWORK INDIA PVT LTD
28 Ct. Cases 6752019  Vs. NEW SAGAR MOBILES AND 12019 {Kirti Nagar)

ACCESSORIES

—



Chief Metropolitan Magistrate, West, THC

23

/0 {Patel Najr}

06/ ‘7{'»0

1%

Bagh) 7(:” 0/

IN THF COURT OF RINKU JAIN
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:79
;Nm Case Type Old Case No. Case No. Title Firpes € l
20 Ct.Cases 1262/2019 gﬁg‘mﬁ“ RISES Vs. SHRINATH 16 (paschim Vihar)
30 Ct Cases 376172019 ;‘m‘ LIMITED Vs. GAURAV DATT 1514 ()
31 Ct. Cases w000ty SR ﬁgyﬁgmm FINANCELTD 019 (rilak Nagar)
32 Ct Cases 616772019  AMRIT KAUR BAWEJA Vs. MANO] /2019 (Tilak Nagar)
33 Ct. Cases 6169/2019 AMRIT KAUR BAWEJA Vs. BINA 12019 (Tilak Nagar)
34 Ct Cases 67412019 o MIDHA Vs. RG RESIDENCY PVT 519 (punjaifi Bagh)
35  Ct Cases 67422019 i‘.’}‘y AMIDHA Vs. RG RESIDENCY PVT 519 (pynjatli Bagh)
36 Ct. Cases T T o RESIDENCY PVT 19 (punjab} Bagh)
37 Ct Cases 67a4p019  ALKAMIDHA Vs, RGRESIDENCYEVT 12019 (Punjabj Bagh)
38 Ct. Cases 674572019 f,;g“ MIDHA Vs. RG RESIDENCY VT 49 (Punja Bagh)
38 Ct Cases 6746/2019 ggpm MIDHA Vs. RG RESIDENCY PVT 1 g (pynjatf Bagh) P g
40  Ct Cases 674772019 gﬁAg{:DNgzgngmmm Vs. RG 12019 {Punja: Bagh)
41  Ct Cases 6748/2019 gg{ggﬁg‘{xgmmmm Vs. RG /2019 (Punja
4  Ct Cases 67492019 &%ﬁf&@vﬁ%‘mﬁﬁ Vs. RG /2019 (Punjab Bagh)
43 Ct Cases 6750/2019 %g&%ﬁ%ﬁ‘mm Vs. RG /2019 (Punjabk Bagh)
44  Ct Cases 78552010  HDFC BANK LTD Vs. PRIYA KAPOOR /2019 (Rajour} Garden)
45  Ct Cases GRABEIE SRS VX RAJENDER 419 (Rajour] Garden)
46  Ct. Cases 14472020 ngé%mmw. LALITKUMAR@ 15019 (Paschifn Vihar)
47 Ct Cases O T T IOMORNE | 3080 (Mon Npoer
Charge
48 Ct Cases OONS MUANE  SumeEe e e T RAMAN 0 (Rajouri Gejrden)
49  Ct Cases 20654/2016 f,:mégi‘g!ggymml 1I,°RN FINANCELTD 4 (Tilak Nagdr)
MEDI ACCESS SOLUTIONS PVT LTD Vs.
50  Ct.Cases 21827/2016  RAHUL GOEL PROP RADHA KRISHNA /0 (Punjabi Bhgh)
DRUG DISTRIBUTORS
51 Ct Cases 101172018 wgimﬁgﬁfim /0 (Paschim Yihar)
52 Ct Cases 13697/2018  ARJUN Vs. NARENDER PAL SINGH /2018 (Tilak Nagar)
53 CL Cases 13700/2018  SHAKTI Ve. GURPREET KAUR 12018 (Paschim Vihar)
54  Ct Cases 0352019  HARSH SETHI Vs. ANAMIKA POORVA /2019 (Paschim Vihar)
55  Ct Cases 421272019  OM PRAKASH DHALL Vs, GYAN GUPTA /2019 (Maya[Puri)
Prosecution Evidence
56  Ct. Cases 378/1/2014 114612016  FULDEE’ SINCH Vs. RAJESHKUMAR 6 (o Nahr)
57  Ct. Cases B41/1/2014 72382016 Mol SO RANDHAWAVS. 5 (patel Naghr)
58 C. Cases BHARYA TMENIE T e RIS T



Chief Metropolitan Magistrate, West, THC

IN THE COURT OF RINKU JAIN
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:79
S.No, Case Type Old Case No. Case No. Title FIR/PS
MANPREET SINGH RANDHAWA Vs.

59 Ct. Cases 833/1/2014 754272016 SATISH DINGRA 0 {Patel Nagar)
60  Ct.Cases SIONMDIS BOD0N | GRmen SLMI AR TR /0 (Nangloi)
61 Ok Caxes 20192/2016 m;‘ KUMARYADAV Vs. RAJESH
62  Ct Cases Goany | SR TR S GURPREET SINGH 1y (pai6uri Garden)
63  Ct. Cases 71352017  SUNITA JAIN Vs, PUNEET RAI /0 (Paschim Vihar)
64  Ct Cases 24632018  ABHISHEK GARG Vs. MOHD SALMAN /0 (Paschim Vihar)
65  Ct. Cases 15020/2018 %gég&g?ﬁgﬁgg&m PVILTDVs. 15014 (Punjabi Bagh]| O %/w
66  Ct. Cases 936/2019  MANSI SETHI Vs, ANAMIKA PURBA /2019 (Paschim Viha)
67  Ct. Cases 51452019 gsm POKHRAL Vs. BHAGIRATH 9419 (nMoti Nagar)
Statement of Accused ' ak
68  Ct. Cases BUIZ0S 1BEETINIE DD e X (gt Grdon) ][; » 64
69  Ct Cases 517015 83882016  CHARANPREET SINGH V. TEJINDER B. /g (paschim vihar) !
70 Ct.Cases 20805/2016  SUMIT KHANNA Vs, SMT. PAPA /0 (Punjabi Bagh)
Defence Evidence
71 Ct.Cases 840/1/2014 7237/2016  GURMEET SINGH Vs. SATISH DHINGRA /0 (Patel Nagar)
72 Ct Cases 940/1/2016 94222016 ﬁgﬁg;‘gggﬁ?ﬁm vs. /0 (Tilak Nagar)
73 Ct Cases 2857/2019  HARPREET SINGH Vs. TWINKLE /2019 (Tilak Nagar)
Misc. Arguments

\ SINGH FINLEASE PVT LTD Vs, :
74 Ct. Cases 7891/2017 RAJINDER SINGH SAINI /0 (Mianwali Nagar]
75  Ct Cases HITE0E N it BOs v o T /018 (Punjabi Segh)
Final Arguments
76  Ct Cases 463/1/2015 106502016  AMRIK SINGH Vs. RAVINDER KUMAR /0 (Nangloi)
77 Ct. Cases 792/1/2016  3989/2016 gﬁ%ﬁ;’gm SINGHA Vs. CHANDER 4, poouri Garden)
Judgement
78 Ct.Cases 542/1/2015 08522016  SUBHASH BANGA Vs. RAMA RANI /0 (Rajouri Garden

MANME Vs, .
78 Ct. Cases 937/1/2015 30972016 KHURAN? SINGH Vs. GAURAV /0 (Tilak Nagar)
—_—




Chief Metropolitan Magistrate, West, THC

IN THE COURT OF RINKU JAIN
Metropolitan Magistrate
Criminal Cause List Dated 22-03-2020 Total Cases:1
$.No. Case Type Ofd Case No. Case No. Title FIR/PS
Misc./ Appearance
i Ct. Cases 9311/2019 DEEPESH GUPTA Vs, NEETU BAHL /2019 (Kirti Nagar)
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District and Sessions fudge, West, THC Mo
IN THE COURT OF 5h. Rajesh kr.Singh
Additional Sessions judge
Criminal Cause List Dated 23-03-2020 Total l".ases;ll. ,

s Ty L U ase R Cane No. __ Title - ._FIH[!“\

[ s

Mise./ Appearance 05.05.20 _

|

¥ 172019 STATE Vs. SAGAR 253 120 (Mot Ny Al
Larne -
- N700M8 STATF Ve KUIDEEP, AL 2010 iNanaies T\ 5 q.07.9
- : 45972019 STATE Vs. AMIT 241 2019 (Nanaloi)
Cunsecn on Evigdace Aﬂ&_ e
- __\D":QJM 162073 562022016  STATE Vs. DAYA KISHAN & 1615 o 2640820
- 6732017 STATE Vs. VIKAS KUMAR 220 Lal fangic!, 30, 04 20
- S . 72472017 3]¢. STATE Vs. RAKESH KUMAR @ DHONI 235 017 (Muntka) 26,0020
- St 4372018 STATE Vs. PAWAN KUMAR CHAUDHARY 260 20! 6 - invalej— 39 08,2
o S 29272018 STATE Vs. VIJAY SHANKAR M'I'S’HRA 24 2018 (Mon Magal = 2240 %420
- : ¢ 12012018 STATE Vs SAJAN KUMAR 158 T8 4l g 1 23,69, 2
stateent of Accused . R & i '
J 58050/2016 "  STATE Vs. MAN SINGH % o 0y.05.22
o e byvidence - £/
1407 A0 (e
12014 SBUS2016  STATE Vs, GAURAV PANT N;f e I 0G.05. 22
[zﬂ‘é}L 4 Ry g
ol : wdothr e |
a1l 4‘,\_@}“ ba_offa*l 14a Qa,wfcm Vi, %a e il 1 e H
= (f / >0
‘] eaf + 58 ‘ &
: :
K .
-
4 ‘
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IN THE COURT OF Ms. Babita Puniya

Criminal Cause List Dated 23-03-2020 T

S

BABITA PUNTYA

Metropolitan Magistrate Me. w RATHT-08

agistrate-08

$.No. Case Type Old Case No. Case No. Title oren uivem, W9 . 985, =
West h

: 4 Ct. Cases 608/1/2009 17837/2016 VINOD KUMAR Vs. SOHANAdd Courts, D@réHari Nagar— (W ‘Q

2 Cr. Case 36611/2012  73122/2016 STATE Vs, KANWARJEET SINGH 497 /2011 {Hari !\Tagzsq'_lb ¢

Misc, cases/purpose leﬂ .
STATE Ve. CURMEET KAUR ATT. FILE

3  Cr.Case 70412013  63062/2016  CC NO.6738113 KULDEEP KAURVS 164 /2013 (Hari Nagarizg
GURMEET KAUR ‘b'?‘—‘ s
H DER KAUR Vs. RANJEET SINGH :

4  CLCases 3051/2014 113462016 g 500 10 (Hari Naga) o glo <+ oo
STATE Vs. CANCELLATION REPORT

5  Cr.Case 987I1/2014 687852016  ATT. FILE CC NO. 1589109 HARJEET  224/2010 (Hari Nagar)g | g\ 3o
KAUR VS AJAY SHARMA

Misc./ Appearance

6  Cr. Case 308/2/2015 68005/2016  STATE Vs. CANCELLATION 176 /2011 (Mundka), od o ':L\ Lo

Misc. cases/purpose

7  Cr.Case 806/2016 STATE Vs. MANPREET SINGH 873 /2014 (Hari Nagar)g\b-:}\ Lo

00080 /2017 (Hari

8  Cr.Case 252372017  STATE Vs. SANDEEP @ CHELLA et cse\n 4\ %o

Misc./ Appearance

9 O Case 4082018  STATE Vs. CANCELLATION 308 /2015 (Mundka) g | =t|0-o

( Main Matter : Cr. Case/0000001/2018)
Sub Matter : Cr. Case/0000572/2018

10 Cr. Case

14 Cr. Case
Misc, cases/purpose
12 Cr. Case

13 Cr. Case

14 Cr, Case

15 Cr. Case

16 Ct. Cases

5 4 Cr. Case

18 Ct. Cases

19 Ct. Cases

20 Cr. Case
Misc./ Appearance
21 Cr. Case

22 Cr, Case

23 Cr. Case

24 Ct. Cases

25 Cr. Case

26 Cr. Case

i Cr. Case

28 Cr. Case

29 Cr. Case

30 Cr. Case
Charge

31 Cr. Case

32 Cr. Case
Prosccution Evidence
33 Cr. Case

243172011

418/2018
129772018

2216/2018
5615/2018

849272018
51712019

518/2019

475372019
712572019
7126/2019
852072019

917172019
10137/2019
354/2020
1019/2020
203472020

203572020

203372020
203072020
2076/2020
207772020

433372019
618572019

72118/2016

25220 /2016 (Hari 20
Nagar) o6 '0.4_‘
88 /2018 (Hari Nagar) y¢ | b.:"" °9

STATE Vs. SUBHAM KUMAR @
MACHCHHI

STATE Vs. ABRAN

STATE Vs. SATISH MADIA 471 /2017 (Hari Nagaz} § )0 >
STATE Vs, DAJEET SINGH
STATE Vs. NAVEEN DAHIYA

NEERA] KUMAR GUPTA @ LALU Vs.
PARMOD KUMAR TANWAR

434 /2012 (Hari Nagan) & |6 3| -2
0192 /2018 0 o-zlo;‘—‘ﬂ—o

/2019 (Hari Nagar) § \u=\~\ﬂ—o

STATE Vs. INDERJEET @ LOVI 258 /2018 (Hari Nagar§ | yHe
OM PRAKASH Vs. JYOTI GABA 12019 (Hari Nagar) ¢ |o=H+0
AMARBIR SINGH Vs. ASHA RANI 2019 Qe o

STATE Vs. UNTRACE 573 /2017 (Hari Nagar) ¢ | o4 }%
STATE Vs. AJAY £3 /2019 (Mundka) € Yo 32+
STATE Vs, MANOJ KUMAR @ PAHIYA 12 /2019 (Hari Nagar) € jo=-\>o
STATE Vs. SACHIN MiSHRA (ou 3 /2019 (Hari Nagar)§'eg e /e
OM PRAKASH Vs. SURA]J 020 (Mundkal. ¢} o |30
STATE Vs. MOHIT SOM 265 12018 (Hari Nagar)g || 20

STATE Vs. AKSHAY 18340 JZOIB(Haﬂ_‘C‘b:\_m

Nagar)
STATE Vs. KULDEEP 23 /2020 (Mundka) ¢ | oA |22
STATE Vs. UNTRACE

463 /2019 (Hari Nagar)¢ |» 4\
STATE Vs. KUNWAR PAL 369 /2019 (Mundka) ¢ |p= >
STATE Vs. SHAHIL

350 /2019 (Mundka) ¢ |& 3\

492 /2018 (Mundka) € |© 3+
37 /2019 (Mundka) (lo H 2o

STATE Vs. ANIL KUMAR CHAUHAN
STATE Vs. PANKA] PANDEY

STATE Vs. KAPIL DEV SINGH 541 /2008 (Hari Nagar}g\b':\.\'\-a

12



e
Chief Metropolitan Magistrate, West, THC Ma. BABITA P%
” IN THE COURT OF Ms. Babita Puniya “5”' m"' M‘ !~ itam Magistrate-08

Metropolitan Magistrate R w4, 9, T @
Criminal Cause List Dated 23-03-2020 Total CaspweiOtatict, Reom No. 385, Third Ficd?
$No.  CaseType _ Old Case No. Case No. Title "'_,E' " _W____'m
34 Ct.Cases 76512013 9622016  ShiLoCRA SHARMA Vs. RAJESH 10 (Hari Nagas— ¢ Jo >
35  Cr.Case 74812013  66590/2016  STATE Vs. AMARJEET SINGH ETC. 459 /2012 (Hari Nagar) £ lnﬁv\ ta
36  Cr.Case 8031/2013 67418/2016  STATE Vs. MUKESH TANWAR ETC. 357 /2013 (Hari Nagar) { [« 2|20
37 Cr.Case 8451/2014 67643/2016  STATE Vs, BEAINT SINGH 623 /2013 (Hari Nagas) § Ja<H) *o
38  Cr.Case 974/2/2014 63142/2016  STATE Vs. ARUN GUPTA 122 /2012 (Mundka) ¢ & =20
39  Cr.Case 208/2/2015 60997/2016  STATE Vs, KRISHAN 139 /2012 (Mundka) ¢ |6 {*2
40  Cr. Case 28/2/2016  65222/2016  STATE Vs. S. KULDEEP SINGHETC. 464 /2013 (Hari Nagaplc\v;_‘\q_a
ISHWAR DEVI Vs. SHANKAR DASS .
41  Ct. Cases 22059/2016  pen WARIA /0 (Hari Nagar) c\ 0-;;_\ to
42 Cr. Case 76472/2016  STATE Vs. VINOD SURI 74 411 /2013 (Hari Nagar).
43  Cr.Case 75020/2016  STATE Vs. RAVINDER ETC. 487 /2015 (Mundka) (\ o 20
44  Cr. Case 75482/2016  STATE Vs. GURDAS SINGH BHULLAR 575 /2015 (Mundka) 't & Bl 2o
45  Cr.Case 75065/2016  STATE Vs. RAHISH AHMED 30 /2016 (Mundka) ¢\ed}?°
46  Cr.Case 76504/2016  STATE Vs. GHYAN SHYAM 135 /2013 (Hari Nagarif] o= >
47  Ct. Cases 12222017  RUPENDER KAUR Vs. SHILPA GAMBHIR /0 (Hari Nagar) ¢\q <-1%
48  Cr.Case 288372017  STATE Vs. RANJEET SINGH 530 /2013 (Hari Nagar, {6} %e
49  Cr. Case 2884/2017  STATE Vs. BALWINDER SINGH 531 /2013 (Hari Nagarjg | o<t 1=
50  Cr.Case 4216/2017  STATE Vs. SUNDER LAL

( Main Matter : Cr. Case/0000216/2017)

149 /2013 (Mundka) L \h'-i—\w

209088 /2016 (Hari ¢ ‘0 3)oo

51  Cr.Case 36542017  STATE Vs. RAGHAVU@RAHUL Seger

52  Cr. Case 63762017  STATE Vs. GURVINDER JEET SINGH 408 /2016 (Hari Nagar) € oH >
53  Cr, Case 5047/2017  STATE Vs. AKASH @ AJJU 149 /2017 (Mundka) & S ey | %0
54  Cr. Case 2801/2018  STATE Vs, UTTAM

( Main Matter : Cr. Case/0000088/2018)

109 /2018 (Mundka) S “‘\b\-\ ‘ 24

55  Cr.Case 768/2019  STATE Vs. NARENDER 56 /2017 (Mundka) (\o Y
56  Cr. Case 885502018  STATE Vs. ASHU CHILLAR @ MOGLI 181 /2016 (Mundka) 6\5‘;\_\5—0
57  Cr. Case 911772018  STATE Vs. JASVINDER 296 /2018 (Hari Nagar)g\y a3\ 9-0
58  Cr. Case 617202019  STATE Vs, AMAN KUMAR MANGLA 188 /2019 (Mundka) (\ba%
59  Cr.Case 8612014  61282/2016  STATE Vs, BHUPENDER SINGH 532 /2013 (Hari Nagar){ \bq%w
Arguments :

60  Ct. Cases sonpo12  47sspois  MOHINDER PALSINGH Vs. AMARJEET

SINGH /O (Hari Nagar) g \bg_\ L5

55 P SR IR SRR



IN THE COURT OF MS. VRINDA KUMARI, LD -ASJ-07, WEST, THC,DELHI
CAUSE LIST FOR 23-03-2020

ROOM NO. 216

'SNO PSFIRNO. STATE  ACCUSED  PURPOSE - NDOH _
{ [ 18%14 VS  JASPREET SINGH @ MISC
- HARINAGAR RAJU (BAIL) - 1815]2.0 misc
2 | 38018 VS  SURESHANDORS  ARGUMENTS ON Nehte v &2 Rrro
PASCHIM (BAIL) CHARCE  RaJ: Pur uP Previots
ol VIMARSWEST @z 000 § s Orcler +Cigrge ~ Y -5-2000
3 | Vmgisezﬂm VS GAJENDER SINGH ~ ADMISSIONDENIAL  Adm 18816 hy alanL.
% ) LI~5-~20 23 i
4 | 37016 VS ANURAG ADMISSIONDENIAL _ Adl m1sSion
RANJIT NAGAR CHOUDHARY (BAIL) domiL~ 18 ~& 20 30
5 §IWiE VS  SANDEEP TURI PURTI PE Pelcame,
NIHAL VIHAR (BAIL) AND ORS ° 5\_‘ L'J.OD-O |
§-1 8813 2 VS  AJAYDAL@AJAY 2 PE PE -~ oylsl2e
HARI NAGAR GAl;‘)TéASN: ];.LE)L :\ND Pw - Suandoy» ~%
| i it ) AT Po -~ van ushan e
7 81/18 VS  ASHISH SHOKEEN @ PE, N S fadans e
. 4 e o 30
NIHAL VIHAR BITTU AND ORS (JC) | 1-B-1020
8 88/16 VS GAUTAM (JC) VIAR 1814|2028 Foz
_ NIAHAL VIHAR %y | ) VIA R

Recerved By Pangdey
SUNB -~ Wemay GF WS uired Uit 1| g|a050




Padupgnial 3

mTﬂECOIMOFM&WAgﬂM Room No. 122, m;m

-

Additional Sessions Judge | wor :\'Irih'aﬂ faed
Criminal Cause List Dated 23-03-2020 Total Cases:3 o ad o

§.No. Case Type 0Old Case No. Casa No. Title FIR/PS
Misc,. Appeaance
1 SC 1112019 STATE Vs. AJAY @ GULLU 22 /2018 (Moti Nagar) [ 8] ﬂw g
Prosecution Evidence

562 /2018 (
2 4 8710018  STATE V. PAPPU @BAGARBILLA  poy) 6y "7‘“’ 2320 1%

155 /2019 (Pun.tabi
3 SC 33772019 STATE Vs. HUKAM SINGH Bagh) 65 /o H 2o P§
Statement of Accused
4 SC 3472018 STATE Vs. GAURI SHANKER MISHRA 73 /2018 (Patel Nagar) 297’ 51 20
Final Argument

; 376 /2016 (Ranjit
5 SC | 58206/2016  STATE Vs. MOHD. SHAKEEL Nogar) - 9 3 /o '}. /% A
MITAR

de@,? o Ross fumls T8 fhaml wypth ) ;

LMty Noep e ’ L

N
Bl | .

@



MV No - |18

District and Sessions Judge, West, THC
IN THE COURT OF Sh. Gorakh Nath Pandey

Additional Sessions Judge "
Criminal Cause List Dated 23-03-2020 Total Cases:16
SNo.  CaseType __ OldCase No. Case No. Title ' FIR/PS
Misc. cases/pupose .
] 712 /2016 (Rajouri» 24-4- 20
1 sC 2332017 STATE Vs. CHAMPAIMUNDAR\S ©) oo™ o
Charge .
2 SC 62/2020 STATE Vs. ARUN KAUSHIK { o \®axA ) 700 /2019 (Ranhola)1-k-2020
Prosecution Evidence e
3 SC 2712014  56583/2016  STATE Vs. MOHD. FAISEL (o) @) 853 /2014 (Khyala) >16-5-2c2
1 sC 56/2015  56048/2016  STATE Vs. MOHD, SOAIB @ KANNU {64283 /2014 (Khyala) | ®€
5  SC 66/2015 578042016  STATE Vs. AABID (0 1R el 286 /2014 (Ranhola)
6  SC 1742015  56455/2016  STATE Vs, BILAL ( @\ %ewd{ ") 443 /2015 (Kbhyala)),
7 sC 472016 563482016  STATE Vs. PARVEEN DUTTA ETC(o10utbfig oy 1 (RAPHE P8
8 SC 1112017  STATE Vs. MOHIT BALMIKI (o\sewt) 288 2012 (moﬁa 102022
9 sC 30072017  STATE Vs. SUKHRAM (o1 foesth ) 93 /2017 (Renholel] €
10 sC 2082018  STATE Vs. SAKIR o] 3¢ ) 48 /2018 (RenholaT,_c-2.620
11 SC 3812018  STATE Vs, RAJENDER (0 | &l 87 /2018 (Khyale) | @€
STATE Vs. SUNNY @ AARYAN YABAY
f - 80 B62018  Opo ey Resd) 247 /2017 (Ranbolz)
i3 8 6612019  STATE Vs NARESHKUMAR (o1@arl) oroio0ts MIFAL
Statement of Accused , ¥
4 sC 42015 5727002016  STATE Vs. VIIAY (02 Recwd ) e
1141 /2014 (Rejour
15 SC 1362016 560562016  STATE Vs. BOBBY /oy @oud/ L Tt e
16 SC 822014 564542016  STATE Vs.TAPUSDASS (o Balk)  sor 12014 (Rajouri-s)Ly-0-200

oAt No -

s .

Ga.rden) \Q MS
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A WY e
S;E‘_‘!"‘?‘" ';:?f;‘fﬁ? Senior Civil Judge cum RC, West, THC
Cn ducom02 (Wes)  IN THE COURT OF BHARAT AGGARWAL
. 361, TG W Civil Judge
TCWTCAUSE LIST DATED 23-03-2020 Total Cases:19

Case No. Title

274119 ~PHOOL SINGH Vs. DDA~ 1.6 }J’f 2P
204/19 ~KRISHNA POPLI Vs. TAJENDER SINGH PAHWA 3 d@-ﬁ‘w

3 cssg - /EF:IA%%SH TREHAN Vs. MANIKANTA SPRAYE AND SPARE 7 /(Tsvs
4 Misc SCI 123/19  _>& MRS. MEHTAR (SINCE DECRASEDITHROUGH HER LR Ve. nm’@g
5 CS8C] 1020119 /RAMESH KUMAR Vs. PARMINDER KAUR S =7 [¢ > :

6  CSSC) 99/20 YCPHOOL SINGH Vs. DDA @40 3.4/ Tz

7 CS 5C} 130720 /JXSPAL SINGH Vs. GURDEEP SINGH

8 CS SCJ 131/20 /ﬁm{. SINGH Vs. SITA RAM -731?1 iT

9 CS5C 136/20  _/JASPAL SINGH Vs. TECHNO INDIA ENTERPRISES ~ v
Issues

10 CS 5Cj 170719 _/gHREE ADINATH ENGINEERING WORKS PVT LTD Vs. IDEAL

ELECTRICAL ENGINEERING ~— &)y 4/

Plaintiff/ Petitioner Evidence
11 CSSC) 3472016 6814/16  ~DARSHIDASS Vs. LAXMIDAsS (3 /372
12 C55C) 128719 #HIM LOGISTICS PVT LTD Vs. LAXMI REMOTE INDIA VT LTD | [[{7,
Defendant/Respondent Evidence
13 €55q 1662014 9712716 THITRA HARIT Vs. DDA | Of J 57 LV
Misc./ Arguments "
14 CS5C) 6112011 1256716 CSURESH KUMAR vs. SURENDER siNeH 29 (57 72
15  CSSC) 13352/16 )< KAMLESH AGGARWAL Vs. USHA MATHUR PMW Gt m
Final Arguments bl =
16  C58C] 11/16/2016  11672/16 AAKESH KUMAR GARG Vs, FIBER HOMES INDIA PVTLTD o / /gé }o—.y
17 cssg] 37/2016 1142516  ~ATULBERRYVs.DDA {06 [0
18 CSSCJ 1239118 ~BIRMATI V5. GOVT OF NCT DELHI — 2V ¢\ 31>
Order
19 CSSC] 19720 _ZROMTASH Vs. PEARLS LIFE STYLE DEVELOPERS PVT LTD 12 /"f/w
LY

5 27bw Mot pudar % BB — )

A
& E




COURT No_|_

CAUSE LIST FOR 23.03.2020

iN THIE COURT OF MS. RENU JF MS. RENU BEATNAGAR, PR IMNCIPAL JUDGE,

FAMILY COURT, WEST TIS HAZARI COURT, DELHL

FRESH/MUTUAL

“vi EH(..

Ri

M/98/20 SIMRAN VS SUNIL KASANA : ETE-Y—2on,
IMA/S4520  SANGEETA VS NEELESH g g 4 114 YLD
IMAG4420  NITINKUMARVS SONT Lo -4 =2
HMAG4320  ASHISH GUPTA VS ANAMIKA K KUMARI 4y ~U ~2¢
M197/20  VANDNAVS ANIL KUMAR 121~ ~20)
MT/96/20 SARASWAMKUMAR!VSJUNKU 1’TTMA[{§IIARMA —2} ~ ~ —2»K
[IMA/228919  SANJAY KAPOOR VS GARIMAKAL JOR 3 Tt} - H ~20
HMAZ2079/19 Vl%il[\l_f;ll;l_(;livci_l\ﬂﬁf\DriU _ T =[-8 20
IMA/4L7718  YOGESHVSRAINI - * = 20
HMAZJ091/18  RAJANVSSHIVANL - | — &— 20
IMA/74618 HARI OM GOEL VS KAVITHA SARVESH e C—20
IMA/2579/19  VANDNA VS ANIL KUMAR iy —C~-2Z20
HMA1990/19  KARAN VS SUSHMA LR
MAIGET9  JASVINDER SINGH VS PODIA MI{i NAC g~
(MAZ2031/19 NlKl"lAQ?mﬁBfR SINGIL ot & D
M 1399719 ouhtEes v NI EERASA T . | B — 20
Mg J*\SPRFEf V:l':lalﬁl{ll-l TSINGH L =2<D
MT/519/19 SURJEET KAUR VS ] MANJEET SINGI B e D
M/ 12318 AMBIKA VS VARUN TAWRS, BT ey T
M/95/19 SANTOSH KUMAR V$ _L.;z-;\{]ﬁ,:_ CEATRAY Y C—-C—2
LX23218 |Y(')‘-r"if,_/ﬁ%){v?l_ff{;\ omris NS SNSEN Tal e et
‘xoomis  soavsmovanTsann (] 25 [{ -S—20
[ X/22319 JASLEEN KAUR VS ANGELINA - TR e
oX/22817  VIRVATI DEVI VS SHAMERR RN S
[X/230/19 SARITA VS RAJBIR ¢ ( H——'—"-_’,—:{\.) 15~ 5 20
[X/122/18 SUSHMA VS KULDEEP PANC '_1_]_\"[?:_ LS, el e e Y
EX9418 1?3]5@&?&(1?@515 Q?{T;\Tapnf‘l T SINGH |- S—20
X /47/18 DURGA KHANNA VS R KOHIT KHANNA R T W
(X /54/18 SONIA VS [EMANT ““,'f_’_i_f“l'___ 1~ S 2
IMA/BE8/14 (,URPRFLTSMJI V~-' N I\ﬁ/rlf"\_};u“- _ —*. e 201{:_
IMA/1423/18  KAPIL CHOUDHARY VS SWATIGHOUDHARY | § ~ T 2ok

MT/572/818 S/\R[l!\ VS RJ\IBIR e C

i § 2 fl



CovRT NS |

L
IMAZI90418  JATIN SAHNI VS SUCHISEKHRI . — [—7—2oYc
HMA/163/19 k__:/\SH(_)K KUMAR VS gAﬁhE??bf =% e _2@'“
HMA/108/18 MAN[SIIA VS BUNTY .5 7 =] - R -0
HMA/I276/19 ROHIT VS ANJAL iy b -~'7 Y -
HMA/1464/14 VIN()!) KUMAR vs* Al i__»ff_ it el _“____A__Lf_—__f«}__? "‘;21@‘_
M/108/19 SOMNATH VS MEE; . Y O L —]7‘117@

\RGUMENT s i
IMAVI394/18 MANOJ GULATIVS NIDHI GULATL =27 Y30

U UMASGIVIS  VUIAY LAXMI VS Vi RAMITSHARMA ~— — 12— >,QQ\.
HMA/88/18 GURPREET SINGH VS A RANJIT KAUR e ) P [1—-’] =)

42 HMAR26/18 GAURAVIIT SIN(JIi\/a P/\RAM}LFTKA,UR I\{ _~>¢

T HUMA/T3617 DHEERAJ VS SONi e, [q ,-_f7 -

4 MIAlng SONIA VS HEMANT ** © ¥ SRR & 7 =0

5o M1/GI8E KAJAL VS KA ASE B e
ME/36/19 SHAHANA PARVERN Y= hagons, r.;m/” S 1C atla D@
MIZSO0E  MANISHA K KUMARI ?“w l *:’—BIIJAINAGAI-{__"_)_ éﬁ? ~2-0
GP/30/18 BUENDER SING (i VS mw, rr~ hAUR [t ~,?,é%jf‘?:g3\

i o
A SUMAIANK



District and Sessions Judge, West, THC ~ M8- “EM'}:‘% MALHOTRA

IN THE COURT OF Ms. Hemani Malhotra  Motor ACCident Claimg Y
Prosiding Off MACT " Oon(z West Pistri;f‘r),oa R|
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:20 Tis Hau, Courr, gl
$.Na. Case Type Old Case No.  Casa Na. Title
Misc, cases/purpose
1 MACT 30117 BINDU DEVI Vs. CHANDAN UPADHYAY
2 MACT 366/19 NITIN BANSAL Vs. SUBHASH CHAND (NIC)
3 MACT 367/19 ASHA BANSAL Vs. SUBHASH CHAND (NIC) |
I MACT 655/19 SALMAN SAIFI Vs, SAMPAT RAM a1
5 MACT 38120 SONU Vs. MAHINDER KAUR AND ORS ‘
6 MACT 93720 KANWAL KUMAR Vs. PARTH DUAAND ORS | 2.0 _1y Y2020
7 MACT 95/20 SOURABH KUMAR Vs. JITENDER KUMAR
8 MACT 98720 MOOL CHAND Vs. RANDHIR YADAV
9 MACT 100/20 BALRAJ Vs. RANDHIR YADAV AND ORS
Plaintiff/Petitioner Evidence
10 MACT 77317 AAMNA KHATOON Vs, VIKASH =
11 MACT 144/18 AASILA Vs. DEEPAK KUMAR RAI
12 MACT 861/18 ASHOK KUMAR Vs. DINESH KUMAR ~ Gy
13 MACT 208/19 BINA DEVI Vs, BASRAM KUMAWAT
14  MACT 46819 SACHIN Vs, ROHIT (BAGI)
15 Misc D] 494/19 . AASILA Vs. DEEPAK KUMAR
16  MACT 783/19 MITHLESH DEVI AND ORS. Vs. BASRAM KUMAWAT AND O
Defendant/Respondent Evidence .
17 MACT 370/18 RAJINDER LAL Vs, MANAV NARANG [ B & 7
18  MACT 598/18 PANKHURI PANDAY Vs. RAMINDER SINGH
Final Arguments
19  MACT 21212015 76747/16 PARAS AGGARWAL Vs. PRABHU LAL 08 ( '}/ o
20 MACT 760/17 SHIVENDRA BAHADUR SINGH Vs. KIDARA

1/1




‘Senior Civil Judge cum RC, West, THC
IN THE COURT OF Ms. Saumya Chauhan
JSCC-cum-Addl, SCJ-cum-Guardian Judge
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:31

S.No. Case Type Old Case No.  Case No. Title
Misc. cases/purpose 03
1 Iescivescy 22013 A6 AJAY KUMAR VERMA Vs. ABN AMRO CARDS =3 @80 S|2-020
¢ MEx 17 KAMALJEET SINGH Vs. GURVINDER SINGH -> © §|05|>0
3 MEx 18 VINOD KUMAR Vs. SURA] PARKASH -> D052
4 C8SC] L bing DEARAMPAL Vs. $/0 YOGENDER KUMAR ADay -+ B3O|0&H2020
5 - C880) 98818 NIKUNJ WOODS PVT LTD Vs. RAUNAK INTERIORS™ (08)0S] 20
6  CSsC) \)&a NIKUNJ WOODS PVT LTD Vs. SALUJA DESIGNS -J’)
7 CSSC] 1549719 ARUN KUMAR SALUJA Vs. SANJAY GUPTA - og\“ST’ i
8 EX V672119 DHARMVIR YADAY Vs. SAMARJEET SINGH - 0| ox|Ro2-0
9  RCASC \28/19 PRIYANKA GUPTA Vs. SATISH CHANDER GUPTA - o\ us |20
10 Misc SCJ \2/3{3119 AMARJEET KAUR Vs. SIMMI DHAWAN AND ORS > 04 |os]2-0
;;m €8 SCJ \3)'5120 BIMLA Vs. NORTH DELHI MUNICIPAL CORPORATION-> 2.7 04 I""O
2 C8s(g p%ons SIMRANJEET KAUR BEDI Vs, RATAN SINGH - O™ “4’“0
Plaintiff/Petitioner Evidence J{
13 - CSSC) 30272008 ¥i532/16 SHYAM LAL Vs. MCD > 0SJos{>©
4 essg . 5412016 - wi/szs;:e SMT LAXMI Vs. SOUTH DELHI MUNICIPAL CORPORATION - 0 \\be\’l‘o
15 CSSC) UZg21/16 SH BINDESHWAR RAL Vs. SH MANI RA] > O\|v6 [20
S ; Vs, > v6|20
1 0880 Hsgare  SMT Rgoﬁf% KAUR Vs. SOUTH DELHI MUNICIPAL > 6206 | .
17 C8SC) 933/18 CHAMPA RANI Vs. THE STATE (NCT OF DELHI) - oll\YGPO
18 CSSQ) \AS ggum)woons PVT LTD Vs. GEEKEN DESIGN CONCEPTS PVT
=7 oalos l 20
19 RCASC] 302013 320116 RANJIT SINGH SIBBAL Vs. VIJAY KUMAR GUPTA -> 19| U—CZ 20
Misc./ Argnments /
20 C8SQ) X \J095/18 SAIMPEX INDIA Vs. P.G. TRADING CO > 81]06 f s
Misc, Arguments ' ‘
21 EX \ 37718 D.K. AGGARWAL Vs. UNICCON REAL FSTATE PVT LTD > 01 |9%6|20
Misc./ Arguments i : <
22 CSSC] %9118 NAVEEN KUMAR BHATIA Vs. RAJINDER SINGH BHATIA =% 1o 1%
23 €SSl 470118 NAVEEN KUMAR BHATIA Vs. RAJINDER SINGH BHATIA
24 CSSC) 171118 NAVEEN KUMAR BHATIA Vs. RAJINDER SINGH BHATIA
25 CSSQ) yma INDRA RANI SINGH Vs. FATEH SINGH CHAUHAN —> 26| ‘S{%
26  RCASC] 9 MANJU CHOUDHARY Vs, PRAVIN MIDHA -> 246 ]vq%
v S £ ‘ngfig KULBIR SAHI Vs. UNION OF INDIA —> 2 6|0s] 20
Emal Arguments AR xS b
28 €SSO 333/2009 \}K{BSI ] SUMITRA RANI LUTHRA vs. MCD » O [0 ’
29 C88C] 231472008 \_#0792/16 DIVYA Vs, DHARAM PAL — Zo\o4 Ro
30 ©88C] 195/2014  \ 7003/16 SH DALBIR SINGH Vs. SH PREM SAINI —> 29 \°‘i \9—3‘4
31 CSSC) 42015 9451/16 SH KULWANT SINGH Vs, SMT AMARJEET KAUR -> &® ié“‘“‘l\%

m
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District and Sessions Judge, West, THC
IN THE COURT OF Ms. Harleen Singh

Additional District Judge(AD])
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:30
§.No. Cuse Type Old Case No. _Case No. Titie
Misc. cases/purpose
1 CwvD 60/16/2016  8031/16 MS HIMANSHI IMPEX PVT, LTD, Vs. JITENDER rcumn;gh fRo
2 CivD 19/16/2016 873516 SH. PANKAJ MONGIA Vs, SH. DAVINDER PAL SINGH.).S [ 7 [ .9 ©
3 GvD 111/2016 12208116  A.P. CHEMICALS PRIVATE LTD. Vs. SUN LUBRICANTS 0 57| 7 [ od ©
4 CivDl B HEMLATA AGGARWAL AND ANR V. M/S PREMIA PROJECTS 2 5|7 | ¢ ¢
SBI CARDS AND PAYMENT SERVICES P. LTD. Vs. SANDEEP
5  EX 1235/18 e 225] 7R
SBI CARDS AND PAYMENT SERVICES P, LTD. Vs.
6 EX 1236/18 e LTD. Va. RACHANA,Y 7
H CHADHA Vs, 1 INDUSTRIAL
R~ P RAJES 5, M/S SAHNI INDUSTRIAL ESTATE mogg/'y/{ »
8 G 500/19 SMT SUNILA RAJORA Vs. SATINDER KAUR 9 5/ 7/.3 ©
HOK ; =
9 Misch] s ASH KUMAR VOHRA Vs, MAHESH CHAND VOHRA AND 05 /7 )L?O
10 CivD] 821/19 ASHUTOSH BANSAL Vs. SUNNY AND ORS. oJ.5 é'} fo&o
11 CivD] 844/19 MAK V ENGINEERS PVT LTD Vs, MOHAN LAL AND ORS o9 S| 7 [o3©
12 CivD) 139/20 SMT RITA VERMA Vs. SHRI BABU LAL VERMA AND ORS 3 5[7 [ 9 o
13 MiscD) 148/20 BALJEET SINGH Vs. SUKHVINDER SINGH AND ORS. 7 5 [ ' [ 3 &,
Issues
14 QD) 100617  RAVINDERKUMARJAIN Vs. SURESH KUMAR JAIN AND 088 08 /7],
15 CivDJ 638/19 INDRA MALHOTRA Vs, RAMINDER KAURS?G /7 [ < ©
16 CivD 678/19 S SURINDER SINGH Vs. ROHITSEHGAL 3 0/ 7 [ 3 o
Plaintiff/Petitioner Evidence
17 CivDj 6252016  0443/16 SMT. PROMILLA SUD Vs, VINOD CHAND SUD OTHERS 02/ | § / O
18 CivD] 13225116  SHADILAL MAGGO Vs, SMT. PAWAN Jo /5 [ 9o
19 CivDj 69/16/2016 1197216  SUSHIL KUMAR Vs. SANJAY KUMAR ORS. [ 1y [ & /Dz o
20 CivD) 41317 GULSHAN VERMA AND ANR Vs, MADHU DEVI .3/ / & fd 0
: REKHA GUPTA Vs. GUPTA PROPETRY DEVELOPERES P LTD
21 CivDJ 61/18 oo a?oZ/j]’ o
Defendant/Respondent Evidence
22 CwD) 17302014 B114/16 ANIL KUMAR Vs. NARAIN SINGH () ¥ / 7 / 3o
23 cwDj 351/2014  9995/16 YASHPAL BANSAL Vs. BACHU LAL SHARMA o o/£ [,2 e
24 cvD 1283716  M/S GURDAYAL AND SONS Vs. M/S KIRAN COMPUTER FORM B § /ng
25  CivD) 1289916  M/S GOLDEN PAPER MART Vs. M/S KIRAN COMPUTER FORM 5/ £/ 5
26 CwvDJ 5282014 10268716  BACHU LAL SHARMA Vs. YASHPAL BANSAL 020 Shio
27 CivD)l 218/2016  B885/16 PRATEEK GUPTA Vs. SHILPI GUPTA pg '/ & /20
28 CivD) 215/17 DARSHAN LAL Vs. RAJEEV MANAKTALA o7 [ £ /.20
Misc./ Arguments i
20 MCAD] 2/18 AZAD SINGH RAWAT Vs. DALIP YADAV [0 | $ laa o
Final Arguments
RAM LAKHAN §/0 SH. ABHARAN Vs. GULSHAN CHAWLA 5/ /
30 MCAD] 51/19 R I Rt i 325 5&0
On Jb”f . Do #,
k.p-“"‘""'_"'——‘—"

3. O ‘DJ@‘)SM’/@,&HM Kuman Vfs AM_A& ihobd = TT] 04
el




IN THE COURT OF Ms. SARITA BIRBAL, LD. ADD. PR. JUDGE
FAMILY COURT, WEST TIS HAZARI COURT, DELHI

CAUSE LIST
MISC- CASES DATE-23/03/2020
SL CASE NO. TITLE U/S  NDOH
N().
1 GP3017  SHASHI Ivs ravm 12 03eF 720
2 HMA-933/18 KAPIL CHADHA ~ |VS |BHAWANABERI 1BU)IA) o ;,/ 3”'7 Lo
3 HMA-609/19 HEENA CHHATWAL 'VS | AMANJOTSINGH 1BOIA) /) Y] % 2e
4 ML-10M19 MOTD HASIM 'VS |SHAHR BANO RESTTN () 3 b J! 1o
5 HMA-1013/18 AMIT MEHTA Vs |KAUVERYMEHTA 9 9;_ <7 ' 207%
6 GP-220  DRANKITASAPROO VS| KUNAL GROVER 25 fo 71 %
7 HMA- 740/]'9_' BALRAM E 'VS |PRIYANKA 13(1)(1A) ;{6 g" >y
8 1IMA-01720 NITIN VERMA VS | PRIYANKA VERMA BIA) (7 77 2»
9 CS1419  MOHANLAL VS |BARKHA  sur )8'Y <] w
10 HMA-643/16 AJAY KUMAR 'VS | REKHA RANI 13(1)(IA) 002 o1 207
1 1HMA-1180/18 ANJU GOYAL lvs PRADEEPGOYAL 9 0//57 2%
12 GP3719  ZAHID QURESHI 'VS |RENUDEVI 25 V,J,l’%,.fffs 1907
13 1IMA-498/19 VIJAY SINGH DAHIYA Vs SUSHEEL LAKRA /¢ Terasman) | ; 5’77" e
14 MT-12/20 SUMAN & ORS_ 'VS |RAKESH 125CRPC Y157 202
15 MT-156/18  PINKI . vs sy 125CRPC_ /3/57 743
16 MI-19717 HEMA 'VS | ASHOK 125CRPC (y// 0 &7 21
17 MT6219  LAXMI vs [GANPAT _125CRPC_ 89 Sd,_-'«d
18 MT-21120 KAJAL&ORS VS | DEEPAK KUMAR 125CRPC 987/ L1
19 1IMA-21019 JEETU . 8 ‘ﬁ?l‘f?ﬂ‘ L weeN g3/0ér 2
.}{ t
P. E. AL A NS e
20 1IMA-42119  PRADEEP GOYAL it VS ANJU GOYAL 3 _4 13(1)(15) C/%'_f_h?-c
»1 1IMA-1070/17  PUNESH smcn V/S SEEMA CBOAA) s/ 0w
22 HIMA- 1030/_16__ : Nl:rlyu & VS SHEETAL 1BOIA) /) r'(«;?’!‘;{; ‘
23 MT-14/14 GI]AZALAKHAN{&_M VS MOHDIKRAM  135CREC 04{-55;:-‘?9!:’—‘
24 MT-224/15 RISHUSAINI&ANR VS KAM}}EKRI?EIEEIE SAINI 125CRPC i 32243 4
R. E.
25 MT-115/14  BHARTIJAIN & ORS 'VS SUNIL JAIN 125CRPC / C'jﬁ;_ 20 _.a,
MISC ARUGUMENTS
2 50318  URVASHISURIGROVER VS VISHALGROVER  SUIT _ ///¢ 220
27 MIU19  DEEPIKABHALLA VS RAJENDER SINGH 125CRPC /'u’ S 7”

]



LIST OF 22/03/2020

IN THE COURT OF SH. RAKESH SYAL, JUDGE FAMILY COURT

WEST DISTRICT, TIS HAZARI COURTS , DELHI

Court No. 08

Sr No tase No Tﬁa]éae of Parties NDH
1 |MT 35819 Nikita Bajaj v Rohan Malik /6-2-R0
12 GP 121/14 Ramesh Kumar v State 21y~ 20
| | LIST OF 23/03/2020

] IN THE COURT OF SH. RAKESH SYAL, JURPGE FAMILY

; COURT No. 08

| WEST DISTRICT, TIS HAZARI COURTS , DELHI

B Fresh other than 13 B-1 and B-2
3 MT 144/20 Seema v Rakesh ]~ 7—o2D
4 'Ex 04/20 Baani Dhamija v Manandeep Singh /=72
|5 |Ex 05/20 Baby Prabhleen kaur v Manandeep Singh |-7-8&>
7 'HMA 544/20  Pawan v Kirti - V-
'8 HMA538/20 Ajeet Singh v jasmeet Kaur 27— Ko
e M‘_I'_'f'gél—ﬁ—_ﬂm*lfl_r;n Kapoor v Vijay Kapoor 3~ 7RO
10 |HMA1138/15 | Ankur Gupta v Manju ISR
11 'MT 505/19 Vaishali Dogra v Vinod Kumar PR D
12 'HMA 1864/19 | Vaishali Rogra v Vinod Kumar 3-7 20
13 HMA 114/18 | Pradeep Khurana v Sonia Khurana e -9 g
14 |MT651/19 Anita v Mohit Chandania U7~ BD
15 |MT542/19 Gunjan Syal v Siddartha Syal y-7-A2
16 —7_ E-I\?FEEWI? ~_Manjuv| Mukesh U7 .Le)
117 ‘MT 312/19 'Priyanka v Pradeep Srivastava Y~7-R
:18 'MT 878/19 Sajjan Sharma v Sunny Sharma Ly-7-80
19 HMA 1526/19 | Kusum Kalra v Harvinder kumar / =20
20 |GP2505/19 Mohd. Salim v Shamina y-7— LD
21 GP78/19 Kali charan v Sapna g RE~5Lo
el TI_VIT 227/19 Tanvi v Vineet Bhayana + |- A2
23 |MT1268/18  |Divya Guijral v Kulbir Singh RNV
i4 h}ﬁ; 2_7H7 { Geeta Chopra v Birender Chopra -7~
1255 ‘_HMK.2072/19 Praveen Raj v Reena £~ P

_¢_.. —




7

126

' 27

MT 264/19 'Shivani v Pawan Kumar o+ - F-p
27  |HMA1552/19 |Deepak Singh v Suman Singh T—7~L o
Tga “HMA 274/18 Manandeep Sigh v Bani Dhamija - 7RO
29  HMA43/15 Davinder Gaganpreet /YR D
'30  HMA616/20  Balvinder Kaur v Paramjeet Singh | 7-4y—32
"3'_1“—' M 22/14 EManjeet Kaur v Harmohan Singh LY ~D20
32 |MT94/17 ?Gurleen Kaur v Karanbir Singh - Y-7-R o
q33__~m?3$§3/18 . Rajinder Kumar v Dhanwati -+ -7 O

I .0 — .

‘ | Executions
34 [Ex 43/18 Pushpa Rani v Ram Nath - PP
135 |Ex 22/20 | Pooja v Suresh -~ |-730
36  |Ex12/20 'Uma Devi v Suresh Giri + )R D
37 Ex 58989/16 Pushpa Rani v Ram Nath 1 7=
Eé" [Ex123/19 Veena Gosain v Surender Gosain
E"Bé Ex 125/19 Veena Gosain v Surender Gosain D78 _»
40 Ex 01/18 Veena Gosain v Surender Gosain
41 |Ex 16/20 Reena v Amit Yadav - Q=7
42 |Ex58952/16 | Pushpa Raniv Ram Nath N
43 |Ex59193/16 |Pushpa Rani v Ram Nath S~ QD
44  Ex59331/16  Veena v Surender Gosain 7 7= R
45 E;<"5“9_33—3_?L/1_“6 Veena v Surender Gosain I —7— 8 D
46 |Ex 33/19 Veena v Surender Gosain —P—2 D
47 Ex 59273/16 Goldy v Shamsher Singh 18 K~ o2
{_21__8' Ex 59365/16  |Veena v Surender Singh -2 20
1% iEvidence
49 | MT558/17 Sangeeta v Ashok 1T &~
50 ‘;ﬁﬁi‘}}zo—/lé " Geeta Adhana v Raj kumar +— £~
3;_ Arguments
51 HMA 261/17 Captain Yogesh v Aastha Sharma - QY RO
52 [MT 494:/19 'Bhawna Anand v Ankur (,/-._F—éup
53 |CC 58795/15 |Sagufta Abdali v Faizanuddin L9 gD




o

754 [M27/15 Faizanuddin v Sagufta Abdali | PR
155 'MT 766/16 Shamina v Mohd. Salim O ~S—RD
/56 HMA 508/17 Amanjot Singh v Arvin ~g
| j 9 . derKaur e &/~ ~2 o
157 CC 40/14 Pramod Malik v Manju Malik — 22~ 90
58 ‘M 17/15 |Goldy v Shamsher I
| , .

_5_9_ iHMA 48/17 Atul Agarwal v Anita Agarwal —t 6 ST RO
o
60  MT99/19 Jasvinder Kaur v Gurinder Pal Singh T/E6~~20

|
L
|
!

|
|




28
29

30
31

32
33

34
35 1

'irr-nzns

SUSHILA LAKRA Vs VUAYSINGHDAHIYA  125CRC | / §/ 7w
MT-11516  MEENU VS VIMAL DIXIT _125CRPC | /G /57 %0 %
'HMA-649/17 PARDEEP SHARMA Tvs  BoOW T,/
|MT-13918  JYOTI & ORS ' 'VS 'PRADEEPSHARMA | 1zscm=j / éff? s
_EXECUTIONS DATED-23/03/2020
EX-13217  RUPINDER KAUR GUPTA VS | ASHISH GUPTA —_
[EX-9419  ARVINDER KAUR VS  GURUSHARAN SINGH —
EX-11519  BABY SAIBI VS GURSHARANSINGH |~/ K/ 5/ kel s /o
EX-520  VANDANA Vs

DEEPSINGHRAWAT _— /9 /(7 26 % ¥/
/G i ¥ '/

Cases recieved from transfree Court of the PresidlnLOfﬂcer

36

37

MT-BBS/ 18

SANTOSH

VS  SANJAY KUMAR

T 125CRPC | 13/4 /5-e3e

HMA-52/18

i AYUSH

VS  NIDHI PUNJ

BOIA) | @9/1/220




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Sh. Kishor Kumar
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:35

SNo.  CaseType

Oid Case No.

Case No.

¢

Title FIRPS
Misc./ Appearance
1 Ct Cases 424672018  SHUBHITA SHARMA Vs, SYLVIAPAUL /2018 (Mianwali Natar)
2 CrCase 7604/2019  STATE Vs. RAHUL ;;;ﬁ;’w (Mianw
3 Ct Cases 91972019  SUMAN @ DIVYA V5. DALIP KUMAR /2019 (Ranhola)
4  Cr. Case 974272019  STATE Vs. RAJESH 220 /2019 (Ranhola)
5  Cr.Case 9839/2019  STATE Vs. BIJENDER KUMAR ;‘;‘;ﬁ;ﬂg (Mianwali
6  Cr.Case 21772020  STATE Vs. SURESH MADHAVAN xzqaa Igg_?xg (Mianwali
¥ Ok Cosos 81412020 f‘ml ALLOYS PVTLID Vs. VINAY 004 (vianwali Na+v)
8  Cr.Case 138472020  STATE Vs. TINKU ';’3"7 /2017 (Mianwali
agar)
Charge
g  Cr Case 16/02/2016 67777/2016  STATE Vs. MOLU MUKHIYA ;Qa%g?is (Mianwali
10  Cr. Case 388672017  STATE Vs. DAYA KISHAN 492 /2015 (Ranhola)
Prosecution Evidence
11 Cr.Case 038/72/2014 677412016  STATE Vs. RAKESH TYAGI ETC. 111 /2010 (Ranhola)
12 Cr.Case 550/2/2014 609872016  STATE Vs. BACHCHI RAM ETC ?Qngﬁ;)ll (Mianwali
13 Cr. Case 551/2/2014 72157/2016  STATE Vs. CHIRAG SHOKKEN g“azggf“ (Mianwali Q
14  Ct Cases 497/1/2014 17928/2016  MOHD MUSTAKIM Vs. JANVED SINGH /0 (Ranhola) ﬁ)—
15  Ct Cases 20/01/2016 15934/2016  REKHA YADAV Vs. STATE /0 (Mianwali Nagail)r
16  Cr. Case 742122016  STATE Vs. SANDEEP KUMAR g‘itg;;’is (Mianw
17  Cr. Case 76013/2016  STATE Vs. JANVED SINGH (PO) 166 /2010 (Ranhola)
18  Cr.Case 4242017  STATE Vs. SHANKAR DASS :f:gﬁ;’m (M‘“‘”"T
16 Ct Cases 100222017  JAGBIR Vs. ASHOK KUMAR /0 (Ranhola)
20  Cr.Case 501772017  STATE Vs. BALRAM VERMA 104 /2014 (Ranhola)
21  Cr.Case 621372018  STATE Vs. SUBRATA BISWAS 417 /2017 (Ranhola)
22 Ct.Cases 11992/2018  MANJU DEVI Vs. SAVITRI 12018 (Mianwali N
23 Cr.Case 86572018  STATE Vs. ROHIT GETHA @ LEKH RA] /2018 (Mianwali Na
24 Ct.Cases 1491072018  ROHTASH KUMAR Vs. RAMESH SINGH /2018 (Ranhola)
25  Cr.Case 9066/2018  STATE Vs. RAVI MEHTO 378 /2018 (Ranhol
26 Cr. Case 62772019 STATE Vs. RITESH KUMAR MAGGO 507 /2018 ()
27  Cr.Case 111972019  STATE Vs. JAJGBIR ;ﬁgfr;m (Mia
28 Cr.Case 2076/2019  STATE Vs. MONU 0302 /2017
20 CrC 40822019  STATE Vs. RAKESH 464 /2018 (
S — y Nagar)
30  Cr.Case 75942019  STATE Vs. RAKESH ;9;; a”r'?*a (Mighwali
31 Cr.Case 766072019  STATE Vs. SUMIT b g (Miamwal
32 Cr. Case 974972019  STATE Vs. MOHD. ASLAM f:g;g;"g (Mianwali
Misc. Arguments
33 Cr. Case 66712019 STATE Vs. ANIL KUKREJA g,?gﬁf” (Mianwali
Arguments /




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Sh. Kishor Kumar

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:35
SNo.  CaseType Ol Case No. Case No. Title R 7 —
34 Cr.Case 74605/2016  STATE Vs. CANCELLATION ﬁ‘;ﬁ? 4 (Mianwali
95 CbCoses 24572018  MADHU DEVI Vs. AJAY VEERSINGH /0 (Rarfhola

)
% . 269-]\1 n-v(uufv) SW MeMU ab 145 Jugz 1 — 0
%7 - Qoﬁ\\f RN SW J’h”"l-”**—d""""’ '5‘1‘"'5‘1‘1 e — i) 9 6?

29 3y RN aw mamish & Gt ap 205 |2 2de

—




District and Sessions Judge, West, THC
IN THE COURT OF Sh. Manish Gupta

Additional Sessions Judge
Criminal Cause List Dated 23-03-2020 Total Cases:11
Cave Type Old Case No. Case No. Title FIR/PS q
L/ Appearance // 25 Je Qe
CA 254/2019 DHANWATI DEVI Vs, VINOD SHARMA /0 () /
r
™ po— ggan{;;mﬁ@ DESIVs. STATENCTQF 1 o/ »&5- 25X e
st " j‘\
si2z019  KULBIRSINGH KHARB vs. DAL GHAND o /- @5~ 20 Q 0
i
= ol
A 130019 KULBIR SINGH KHARB Vs. DAL CHAND 0o /p 65-eveo
YADAV
..... e ~
32/2020 STATE Vs. AMIT KUMAR 292 /2019 (Khvala) /), @ §-N©
“tusecution Evidence
d 2y 2o
S 17/2016 5702472016  STATE Vs RAHUL ey 2724
5 54212017 STATE Vs. SONU @ AKASH @ BABU 222 /2017 (Nangloi) //.€§ 20
’ 95 /2018 (Rajoun oy -20
: 23172018 STATE Vs. RAVI SHANKAR Deias) /]
Caial Arguments
5( 150/1/2014  56926/2016  STATE Vs, PUNNET YADAV 560 /2014 (Ranhola) 2 2-2Y4 X ©
W G ggsauv RAJ WADHWA Vs. DEV RA AND [Gees- 2o
Fhal Argument " ;
2015 (Rajouri ~of -
C 30/15/2015  56143/2016  STATE Vs. SURAJ @ GOGI ETC T (8505 -2

[k (3767

/& Sl Uikek Sowi o ;29.{//9 Bl P v

Cﬂemu«d pecb\\lcﬁf[; %f} .,



District and Sessions Judge, West, THC
IN THE COURT OF Sh. Umed Singh

Additional District Judge
- CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:34
550 Case Type Old Case No. _Case No. Tite
Misc. cases/purpose
1 PC 63/2014 15974/16 ANJANA BHASIN Vs. STATE
2 CivD] 13465/16 VIAY KUMAR Vs. SARITA [ 21 /c, Aj_c
3 Civ DJ 104/17 SARITA Vs. VIJAY KUMAR
4 PC 419 ASHOK KUMAR SHARMA Vs. THE STATE — /2 (A<
5 EX 99/19 M/S EKTA BIOTECH PVT LTD Vs. Kum iy ;') 1
6 EX 100/19 M/S EKTA AGRO INDUSTRIES LTD Vs. {RIKAS #"
7 Civ DJ 602/19 SH. GOPAL NARAIN KHANNA Vs. MS SHEENA KHANNA— | ¥/s ("P"
- -~ 879119 SHRIRAM TRANSPORT FINANCE CO LTD Vs. SH. GAURI
L SHANKAR JHA AND ANR
’ , SHRIRAM TRANSPORT FINANCE CO LTD Vs. SH GAURI [~ & [e¥
} K Aeivis SHANKAR JHA AND ANR 1o
. SHRIRAM TRANSPORT FINANCE CO LTD Vs. S KESH
10 EX 881/19 e
11 PC 47/19 RAMINDER SINGH AHLUWALIA Vs, STATE AND ORS—»;zeI S_]Ro
12 MCAD] 50/19 VEENA BHASKAR Vs. PRABHU DAYAL — 9,_.;!.;\\ .
o . W I— 5&%‘&%’% RE;%IL FINANCE LTD Vs. KPG ATIONAL
y 224 =f\'),4>
14 EX 1206/19 AXIS BANK LIMITED Vs. VIPIN
15 PC 2/20 MAHINDER NATH KUMAR Vs. STATE NCT OF DELHI
% 3120 SMT POONAM MALHOTRA Vs. STATE b |\ S19c
_ . EDELWEISS RETAIL FINANCE LTD Vs. DCP INDIA PVT LTD
EX 15/20 e a5
= - EDELWEISS RETAIL FINANCE LTD Vs. SHEETAL |She
1 - ENTERPRISES AND ANR
] , M/S BAJA] H RAPHICS INDIA P. LTD. Vs. SSG
18 CivD] 49720 AR .
20 RCADS - VIJAY KUMAR Vs. NORTH gz I MUNICIPAL CORPORATION
. AND ANR.
2 Al saran AMNADMTA; RGARG Vs. NORTH DELHI MUNICIPAL CORPO ijn
27 CiwD) 200720 BRIJ MOHAN Vs. LATE RAJENDER KUMAR AGCARW! 7] ‘\*]02 )
Plaintiff/Petitioner Evidence
23 PC 34/2014 19/19 NAND LAL Vs. STATE ~ L, \La
U CwD] 5727116 gg‘a gxrgﬁ{%% gxgou& NCES P. LTD. Vs. M/S RAVI
25 PC 76/17 KIRAN BASANDRA Vs. STATE oS30
% PC 46/18 SATPAL SINGH CHA Vs. STATE NCT OF DELHI
27 PC 55/18 JASNITA WALIA Vs, STA'
28 BC 59/17 ANJU SACHDEVA Vs. STATE — au\\ghg
o e avians . L grggj&sim Vs. DIRECTOR MS L T FINANCE LTD AND
- 1\-‘5\ g
Misc. Arguments
30 CivD] 308/17 REMEDIUM ENTERPRISES PVT LTD| Vs. M/S JAGRITI SALES
31 CvD] 305/19 SUNIL KUMAR Vs. KULDEEP SINGH '—-c:\'\\a She
Final Arguments
32 CivD] 68/2013 9121716 SH. SURAJ VERMA Vs. THE EXBCUTIVE ENGINEER
33 CivDJ 532/2014  9741/16 MS. KRISHNA DEVI Vs. SANJAY\ — W 3 o
12




AT AR

S.Ne.

34

District and Sessions Judge, West, THC
{N THE COURT OF Sh. Umed Singh
Additional District Judge
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:34

Title
DAVINDER SINGH Vs. STATE (GOVT OF NCT OF DELHD— W) gpc

Old Case No. _Case No.
45/18

 Case Type

pC

D Gl foaws fantis™ 391289718
@ Foval \oy (Pulmsdl—  S20-24724]

Qc 'l?;

P

———




Room o ~128

District and Gessions judge, West, THC

[N THE COURT OF Mr.Prashant Sharma
Additional District Judge(ADJ)
CiVIL CAUSE LIST DATED 23.03-2020 Total Cases:26
e —————————H AL COOAN
sNe MMM ____gid Case No. Case No. . Title I —
Misc, cases/purpose
1 D] L6016 1065516,  BOMBAY AMMONIA p. LTD. Vs. RA] KUMAR ORS.— 29-287°
2 Civ D 16172016  11037/16 RAJ KUMAR Vs. BOMBAY AMMONIA PVT. LTD.— 29, 0¢
3 FX 5/2014 60698/16 RAJESH MALHOTRA Vs. BARITA SHARMA — B
, Civ DI 1632016 8337116 g &g%& gmcﬂ (NILA) CHARITABLE TRUST Vs. PUNJAB — 29-°%
5 CivD] 5482016  9181/16 <.S MOTA SINGH Vs. PUNJAB SIND BANK— X9-=¢+>©
6 Civ DJ 603/17 DHARAMPAL Vs. BSES RPL LmrrEn — of e
Civ DJ 734/17 RBL BANK LTD. Vs. M/S SAIMAA HEALTH CARE— P o L
: 3 B 270/18 i;téARPUR 3p Vs. FUNDOO FOODS AND BEVERAGES AND— & ¥4
4 Misc 1) 175/18 K ARORA Vs, H LASWAL — © toqa
o EX 081718 ?E?Agmf CREDIT INDIA FINANCE PVT LTD V. DILPREET— o€
N G D) 843/18 PAWAN KUMAR MISHRA Vs. VIJAY SINGH paTHORE— & V2=
12 CwDl 1239/18 UMED KUMAR MARWAH Vs. ASHWANI KUMAR MARWAH—0 q.41"
13 CwD 06/19 AKHILESH KUMAR JHA Vs. PRABHU CHOUDHARY AND ANR—09-=1
‘4 RCADJ 46/19 SUNITA DEVI Vs. SANJEEV KUMAR — = q-0%) 2=
s Misc DJ 304/19 MAHENDER KUMAR Vs. KIRAN DEVI ™™ L3 R
6 Mise Df 144120 SMT, MIRAN BAI @ MEERA BAI Vs, SMT JYOTSNA BHATIA—09, 21"
Issues
17 Cw D) 201/18 SYNDICATE BANK Vs, ABHINAV VERMA AND ANR— g
18 CivD 238/19 SMT. BHART! DEVI Vs, SURENDER KUMAR — & 09
Plaintitﬂl’euunner.mdence
o v 33012016 8309/16 MAHENDER KUMAR Vs, KIRAN DEVI — © e
20 G D] 290/18 SYNDICATE BANK Vs. PANKAJ ARORA AND ANR— @ £ Ae 30
21 CwDi 1015/18 OGENDER BAGAI AND ORS Vs. REETA GANDHI — Ul
Misc. Argunoents !
2 CwD) 531/2016  9040/16 GGURMEET SINGH Vs, SEEMA SHARMA AND ANR— Y24 >°
- o ‘z‘.u{); ?;?’:8 ;uniah Nationi Bank Vs. AMANPREET SINGH AND ANR.—\M v'f"“
iy . /S HSIL LIMITED Vs. M/S ARUN INDUSTRIES AND ANR ~ (<o
e i 1386/18 KUSUM CHADHA Vs. KRISHAN KUMAR CHADHA = (& 04r3<
Final Arguments
20 Gwij 212/2016 10025/16

M/S VANDANA LOGISTICS Vs. M/S SIMBHAOLI SUGARS — 2—2""‘5

af s



Senior Civil Judge cum RC, West, THC (’w KT No. l, g
IN THE COURT OF SH. NITISH KUMAR SHARMA

Civil Judge
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:24

wNo. Case Type 01d Gase No. _ Case No. _Title
MisSC. cases/purpese

S 8C) 843/2012  6715/16 LEELAWATI @ DILAWATI Vs. MUNNALAL - \§-05 -2020

('S 8CJ 17372015  9916/16 SUDHIR TYAGI Vs. SHO \8-0S-720)0

¥ 651/18 BADRI NATH BAJPAI Vs. PRADIP KUMAR SHUKLA 1§ -e5=2030

"5 5C1 923/19 AJAY SALUJA Vs. KUSHAL PAL= 1R -05-2ed0

s S0 924/19 AJAY SALUJA Vs. SATISH KUMAR - 18-05-2e2©

(5 SCJ 1241/19 OKAYA POWER PVT LTD Vs. NARSBAN ENTERPRISES PVT LTD 18-05-2020

(8 8C] 1920/19 RADHA Vs. REETA BHASIN |8-0S-70%=

S SCJ 351/20 SANDEEP SINGHAL Vs. GOVT. OF NCT OF DELHI—= |8 -05-2020
9 S 5CJ 441720 AJAY PAL LUTHRA Vs. ] P DHAWAN | §-05-3e30
Lssies

(5 50] 117119 SUNDER KUMAR Vs. NAVEEN GUPTA \8-05-22%<

S §C) 1517/19 CHANDER KALA Vs. RACHNA 1@-05 - 3©3%0

S 8CJ 1607119 AMIT ARORA Vs. BSES RAJDHANI POWER LTD 12-05-20%0
Plaintifi/Petitioner Evidence :

S SCJ 52/2015 10723/16 RAJIV LUTHRA Vs. SANJEEV LUTHRA \@ -0 5-323D

CS 8C) 67/2016 11326/16 SANTOSH KUMARI Vs. PUSHPA RANI - 12-0S- 2030

S 5C) 476/17 PUSHPA RANI Vs. SANTOSH KUMARI -7 |g-05 2022
ot S 5C] 220/18 SAVITRI Vs. NITU-2 |8-05-20%0

S 5CJ 757/18 KIRAN GABA Vs, SHAILY 71§ -05 - 2020

S 8] 1696/19 SUDARSHAN KATYAL Vs. TARANJEET SINGH BHATIA 218 -05- 370
Mise./ Arguments

05 5C) 205/2013  8355/16 KULWANT KAUR Vs. S. MANJEET SINGH — 18252220

0 CSSCl 486/2014 8713716 DELHI ARYA PRATINIDHI SABHA Vs, KEVAL KRISHAN ARORA |8-05 -2c

s SCJ 104/2015  10508/16 HAWALDAAR SINGH (SR.C) Vs. STATION HOUSE OFFICER 1§ ~0$-20%0
Misc. Arguments

Mise SCJ 160/19 BADRI NATH BAJPAI Vs. PRADIP KUMAR SHUKLA 18-65 -20%0
Final Arguments

8 80 391/2014  10051/16 SUDHIR KRISHAN MATHUR Vs. SAPNA MATHUR 18 -05-2030

5 SCI 1377118 TATA POWER DELHI DISTRIBUTION LTD Vs. SANJAY | §-05 0%

4 PRINTING WORK

o
>
-



Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MR. ABHINAV PANDEY
Metropolitan Magistrate -—

Criminal Cause List Dated 23-03-2020 Total Cases:41

248

23 e . 4
SNe. CaseType Oid Case No. Case No. Title FIR/PS \
Misc./ Appearance
1  Cr. Case 178/3/2016  66719/2016  STATE Vs. RAJAN 67 /2016 (Knyala
P . 75891/2016  STATE Vs, KARAN KAPOOR @ SONU 325 /2016 (Nangli)
§ ot Coma 2425/2019  BIMLA SONI Vs, RAJIV GARG /2019 (Moti Naga

Cr. Cage 657272010  STATF Ve. CLOSER REPORT 147 /2016 (Moti Ngar)
5  CrCoss 77452019  STATE Vs. DEEPAK CHAUDHARY 140 /2019 (Khyala)
. UTPRARIT CONSUMER FOUNDATION
6  Ct Cases L R e 12019 ()
: I LAL SAHAB YADAV Vs. BABLI @ SAPNA
Ct. Cases sssonors  SLEEARR) 12018 0

g  ©CrCoss 142072020  STATE Vs. SONU @ NAVAB ALAM 15496 /2019 ()
9 Ct Cases 1886/2020  RAVINDRA KUMAR Vs. BITTOO ARORA /2020 (Moti Nagar)
10 Cr. Case 2016/2020 STATE Vs. UNTRACE 24 /2019 (Khyala)
21 L Coes 20182020  STATE Vs. CANCELLATION 400 /2019 ()
12  Cr Case 2019/2020  STATE Vs, CANCELLATION 58 /2020 ()
13  Cr Cose 2020/2020  STATE Vs. CANCELLATION 10 /2020 ()
Charge .
34 Or.Coss 30652019  STATE Vs. GEETA 198 2018 (Khyala)
15 Cr. Case 817502019  STATE Vs. MUKESH @ GOLU g‘g;i?‘ il g o
Prosecution Evidence
16  Cr.Case 488/1/2009 72116/2016  STATE Vs. TASLEEM ETC 152 /2004 (Nangloi
7  Cr.Cose G1N/1/2015 61064/2016  STATE Vs, BIR CHAND JAIN @ BEERU 304 /2013 (Nangloi O
18 Cr.Cos 74341/2016  SONIA MEHRA Vs, DEEPAK /0 (Khyala)
10 % Coue 7520072016  STATE Vs. AJAY KUMAR Etc. 131 /2016 (Khyala |
20  Ct Cases 22947/2016 ggﬁiﬁ SONI Vs. SURENDER SINGH 5 so4; Nagar)
21 Cr. Case 76193/2016  STATE Vs. ISRALL 62 /2016 (Khyala) ZO
22 Cr.Case 44022017  STATE Vs, SHIKANDER @ MONU 228 /2016 (Khyal
{ Main Matter : Cr. Case/0000308/2017)
33 o Cose 800972018  STATE Vs. SUNIL NISHCHAL 78 /2017 (Khyala)
8% .t 8631/2018  STATE Vs. SANDEEP PACHORI 724 /2015 (Khyald)
25 Ct Cases 882/2019 ggggm FINANCE LTD Vs. YOGESH 19 (Mott Na
26  Cr.Case 31592019  STATE Vs. NIKHIL @ BHARAT 34 /2019 (Khyala
27 Cr.Case 365202019  STATE Vs. SUNIL KUMAR 520 /2018 (Nangloi)
28 Ct. Cases R T VARDRED /2019 (Moti Nagdr)

rgiod HAIKO LOGISTICS INDIA PVT LTD Vs.
25 CL Cases oOEID | R SRS 12019 )
30  Cr Case 118772020  STATE Vs. ABDUL RAHIM ;’;29 /2018 (bhop

gar)

Arguments :
31 Ct Cases 26/1/2013  9185/2016 CinABmBRAm SINGH Vs. LAXMI NARAYAN 6 (1011 Nagar)
I 4/14/2014  64794/2016  STATE Vs. BHATERI DEVI 448 /2013 (Nandloi)
33 Ct Cases 810/1/2015 6490/2016 g"ﬁ;’s’ COMPLAINANT - MAM 819/1 /2015 (Khala)
Order on Misc. Application
34  Cr Cass 74205/2016  STATE Vs. DALCHAND 9/2015 (Moti Négar)
35  Ct Cases 354072017 i&?&ﬂ%%?ﬁ%%ﬁﬁ Qfg‘“ /0 (Moti Nagar)
36  Cr. Case 38872017  STATE Vs. BALRAM NIGAM 131 /2010 (Moti Nagar)




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF MR. ABHINAV PANDEY

Metropolitan Magistrate

Criminal Cause List Dated 23-03-2020 Total Cases:41
SNo.  CaseType Old Case No. Case No. Title FIR/PS
37 Cr. Case 14472018 STATE Vs. PRIT PAL SINGH CHANNA 402 /2016 (Moti Nagar}
Order on Misc. Application ~ / @
5 : KANWAR DAYAL Vs, RELIANCE Y
38 Ct. Cases 383872018 SECURITY LTD /2018 (Moti Nagar
Argumenis
! MAM CHAND Vs, THE STATE { GOVT. OF
3 Ct Cases ST Tk /2018 (Khyala) %
Ord Misc. Anulicati
40 Ct. Cases 7614/2019 MAMTA LODHI Vs. RENU 12019 (Moti Nagar)
Argumenis
41 CL. Cases 150/2020 HEENA Vs, ANIL @ SUNIL 12020 ()



- eTa oA
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IR B ‘:1 ! e,
District and Sessions Judge, West, THC addonss Oletic 01 (Wost)
IN THE COURT OF Sh. Vikas Dhull g A 215 \3?"' R # i :’
Additional District Judge o i Ll o
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:26
SN0 dLase ?I;pe——' Old Case No.  Case No. Title
Misc. cases/purpose
1 Civ D] 13058/16 PUSHPA KUMARI Vs. KULBHUSHAN SUDHAN™ ~
2 Civ D] 125872011 THT3/16 MR. BHUPENDER SINGH Vs. MRS. NARAYNI DEVI
3 Civ DJ 50/20 SUSHIL CHAUHAN Vs. SANTOSH
4 Civ D) 401/2014  9005/16 SATPAL Vs, YASHPAL
5 Mise 19 2072015 58110/16 SHER SINGH Vs. INDER SINGH
b Civ D] 160/2015  7937/16 CHAMKAUR SINGH KAINTH Vs. HARNEK SINGH KAINTH
7 Counter Claim 1116 KULBHUSHAN SUDAN Vs. PUSHPA KUMARI 56 [ C!Zo_o
Civ D] 888/17 UCO BANK HAVING ITS HEAD OFFICE AT 10 BTM SARANI
‘ KOLKATTA - 700001 Vs. GOPAL GOYAL S/0O HARI KISHAN
9 Civ DJ 883/19 PUNEET MARWAH AND ANR Vs, RAVI
0 CivD] 922/19 KARTAR SINGH GANDHI Vs. JAI DEEP GANDHI AND ORS.
11 Misc D] 54/20 PRAVEEN SINGH THROUGH LRs. Vs, HAWA SINGH
17 RCAD) 17/20 SURJIT SINGH Vs. S.CJ. PLASTIC LTD. AND ANR.
Issues
13 CwvD 1389/18 MUKESH KUMAR Vs. RAJINDER KUMAR — 2.1 \ \f ’ 2020
Plaintitf/Petitioner Evidence
14 v D) 12819/16 SACHIN KUMAR @ RAJU Vs. GOVT OF NCT OF DELHI
Civ bJ 13560/16 S?LHK?SH RANI@SANTOSH KUMARI Vs. GOVT OF NCT OF /7’,“
(6 CivDj 408/2014  10824/16 MS JAI BHAWANI TRADERS Vs, MS ADIGEAR INTERNATION kt— 2!
17 Civ D) 135/2015  9874/16 SUKHVEER KAUR Vs, TEJENDER SINGH AND ORS
Civ D} 141917 BAKSHI SUNDER SINGH Vs. THE POST MASTER GENERAL—
Defendant/Respondent Evidence
] G Cw D) 12014 10589/16 RADHEY SHAM GUPTA Vs. HANS RA] GUPTA ORS. '_J ) :P/fj?'\
Civ D] 118/2015  85118/15 VINOD KUMAR JAIN Vs. ARORA VINYL PRIVATE LIMITED |~ — e
Misc, Arguments g
e e ?ng .APPOLO CRANES PVT. LTD. Vs. M/s ACCESS CRANE s }7{20
. v D) 476/18 SANJAY ANAND Vs. RAMESH KUMAR 0
tinal \Zrguments
2 iv DJ 583/2014  9058/16 RAJESH GAMBHIR Vs. SANTOSH GULAT gf ‘
24 w DJ 153/2016  11598/16 INDRA ORS. Vs. RAM SINGH lf D02A
v D} 456/17 AJAY JAGGI Vs. YOGESH JAGGI

judgement

13314/16 SUDERSHAN PATHAK Vs. RAM]JI LaL sHaRMA =0 3 (‘l [ 2o




District and Sessions Judge, West, THC
IN THE COURT OF Sh. Narinder Kumar
DISTRICT JUDGE (COMMERCIAL COURT) - 01, WEST, THC
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:8

5.No. Case Type Oid Case No.  Case No. Title

Misc. cases/purpose

1 ARB. A, (COMM.) B8/18 RAJEEV BHALLA Vs. M/S INDUSIND BANK LTD.

2 €S (COMM) 326/19 MERINO INDUSTRIES LTD. Vs. DINESH YADAV

3 CC (COMM) 370419 M/S WELLNESS INDUSTRIES Vs. RONAK RANI

4 CS (COMM) 529/19 VIRENDER KAUR KATARIA Vs, TATA PROJECTS LTD. 02 I 5

- . WHITE FEATHERS HOSPITALITY PVT LTD Vs. KASHMIRA

5 CS (COMM) 590719 MUBASHIR SHAH

6 CS {COMM) 603719 ZORIN INTERIORS PVT LTD Vs. SH GURPREET SINGH

Misc, Arguments

7 CS {COMM) 68/18 MANIJIT SINGH - Vs. TDI INFRASTRUCTURE LTD.

8 CS (COMM) 65/10 NARESH INDERPAL SINGH Vs. THE MANAGER (NEW INDIA Pig l}
e ASSURANCE COMPANY LTD ) —]

CouRT DF CH. N aRINDER RUMAL,
BRI C(owmera‘apwﬂ et

C oueT Koom Ne. 317

L1




Senior Civil Judge cum RC, West, THC ROOM] o2 <

IN THE COURT OF Mr.Rajincer Kumar
Senior Civil judge Cum Rent Controller
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:17

5 1:m 8 Case Type Old Case No, _CaseNo. Title l/T) \ £
* I—I e et v Mj
Misc. cases/purpose

1 CSSC) 103/2014  10025/16 RAVINDER SINGH Vs. CHARANJEET SINGH 4|25 |as .

H EET SINGH) Vs.

2 csscq 169/2013 714516 ﬁ%ﬁg?&iﬁ;‘ THROUGH GPA CHARNAJEET SINGH) Vs. Y >5 |20,
3 MiscSC) 6/20 DARSHNA KHATTAR Vs, SHERWAN KUMAR KAPOOR & |.7) 26

4  EX 146/20 VINOD KUMAR SHARMA Vs. MITHLESH RANI | 5 |25 00

5 EX 149/20 KAMLA DEV! Vs. KALLU SINGH S 5 ) 2o

6  EX 280720 HEM CHAND RACHHOYA Vs. LALIT @) |5 |22,

Plaintiff/Petitioner Evidence

7 CSSC) 20/2016 11686/16 SUNITA DEVI Vs. BHUPINDER SINGH 2.6 |- J2e.

8  CSSC 570/19 RAM SINGH Vs. BSES RAJDHANI POWER LTD ()5 |20,
Defendant/Respondent Evidence

9  CSSQ 278/2014  8266/16 GAINDO DEV: Vs. MAHENDER KUMAR 2 4|22,

MiscC, Arguments .

10 MiscSC) 19/18 DARSHNA KHATTAR Vs, SHERWAN KUMAR KAPOOR C\=1)2e.

Misc./ Arguments ]

11 RCARC 151/18 ASHOK KIMAR PURI Vs. SATISH AHUJA 4[5 | 2.

Misc, Arguments

12 Misc SC) 219/19 S. MANJEET SINGH V. HARSH WARDHAN KOHLI 26 |5 Joo,

Final Arguments

P 2013 6016 gﬁ;;%ﬂ.\.mf.m SERVICES PVT LTD Vs, PRUSHOTAM DASY |55 | L0,
14  CS5C 4412015 10768/16 BABITA GAHLOT Vs, MOOL CHAND |) |25 [20

15 €S SC) 116/2015  10752/16 MOOL CHAND Vs. RAMBIR SINGH GEHLOT 1| |25 126,

Order ; :

16 €SS 25/2013 692816 SHRI RAJIV WAGHWA Ve. THE DIRECTOR OF EDUCATION 27 }9‘1 Joo.
17 RCARC 142119 RASHM3 GAUR Vs. RAJESH 90 jo1() 92

Ews }: ese \:bu—dﬂ

ROOM MO RS
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Room clo. —128

District and Sessions judge, West, THC
IN THE COURT OF Mr.Prashant Sharma

Additional District Judge(ADJ)
CIVIL CAUSE LIST DATED 23.03-2020 Total Cases:26

Case Type

Ofd Case No. Case No.

Title

A

Misc. cases/purpose

1 Civ D] 14642016
2 Civ DJ 161/2016
EFX 52014

; Civ D} 163/2016

3 Civ DJ
6 Civ DJ
7 Civ D]

548/2016

i Civ DJ
| Mise I
10 EX

11 Gwv D

s Cw DI

14 Civ D

4 RCA DJ

iD Misc Df

16 Misc Df

Issues

17 CwDj

18 Civ Dj
Plaintiff/Pelitioner Evidence
14 Civ Dj 330/2016
20 CivDJ

21 Civ I

Misc., Arguments

22 G D 531/2016

2 Civ Dj
24 Misce D}
25 Civ DJ
Final Arguments

26  CwDJ 212/2016

10655/16
11037/16
60698/16

8337/16

9181116
603/17
734117

270/18
175/18
881/18

843/18
1239/18
96/19
46/19
304/19
144120

291/18
238/19

2309/16
290/18
1015/18

9040/16
51/17
193/18
1386/18

10025/16

BOMBAY AMMONIA P. LTD. Vs. RA] KUMAR ORS.— 29287
RAJ KUMAR Vs. BOMBAY AMMONIA PVT. LTD.— 8§, <%
RAJESH MALHOTRA Vs. BABITA SHARMA— 209 ro &>

S.S MOTA SINGH (NILA) CHARITABLE TRUST Vs. PUNJAB — 2ok
SIND BANK

5.§ MOTA SINGH Vs. PUNJAB SIND BANK— 29.e¢>0
DHARAMPAL Vs. BSES RPLLIMITED — © Ceoq e
RBL BANK LTD. Vs. M/S SAIMAA HEALTH CARE-— oo

PAHARPUR 3P Vs. FUNDOO FOODS AND BEVERAGES AND— o %’,0‘1
ANR :

S K ARORA Vs. H LASWAL — o F.oq e

M/§ HOME CREDIT INDIA FINANCE PVT LTD Vs. DILPREET— o9
SHARMA

PAWAN KUMAR MISHRA Vs. VIJAY SINGH RATHORE— © g0 e
UMED KUMAR MARWAH Vs, ASHWANI KUMAR MARWAH—0 Q21"
AKHILESH KUMAR JHA Vs. PRABHU CHOUDHARY AND ANR—0 .29
SUNITA DEVI Vs. SANJEEVKUMAR — © q-e9 e
MAHENDER KUMAR Vs. KIRAN DEVI L B B d
SMT. MIRAN BAI @ MEERA BAI Vs. SMT JYOTSNA BHATIA—0, 2%~

SYNDICATE BANK Vs, ABHINAV VERMA AND ANR— o P20
SMT. BHARTI DEVI Vs. SURENDER KUMAR — ok oo

MAHENDER KUMAR Vs, KIRAN DEVI — © qreofis
SYNDICATE BANK Vs. PANKA] ARORA AND ANR— © Ao 3O
YOGENDER BAGAI AND ORS Vs. REETA GANDHI — @ ¥-e3©

GURMEET SINGH Vs. SEEMA SHARMA AND ANR— (Y.e9>

puniab Nationei Bank Vs. AMANPREET SINGH AND ANR.—IX i
M/S HSIL LIMITED Vs. M/S ARUN INDUSTRIES AND ANR ™~ (£,
KUSUM CHADHA Vs. KRISHAN KUMAR CHADHA — 1€ o922

M/S VANDANA LOGISTICS Vs. M/S SIMBHAOLI SUGARS — l'g r“‘

&



District and Sessions Judge, West, THC
IN THE COURT OF Sh. Raj Kumar
Presiding Off -MACT
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:28

966

B LQ"?..-U

Q-

5.No Case Type Old Case No. _Case No. Title

Misc, cases/purpose

1 EX 22/2009 60935/16 SAVITRI DEVI Vs. PANKA] KUMAR 22 - L~

! MACT 354/18 MASTER VISHAL V5. RANJEETPAL 32 L4- 1L ®

s CwDj 8518 M/S SURYA VIJAY SAW MILLS Vs. M/S ASTHA INTERIOR AND DR 20

INFRASTRUCTURES PVT LTD

1 Civ DJ 117018 M/S BALAJI ACTION BUILDWELL Vs. SANJEEV GOYAL "2 % « 1O

5 MACT 819/19 GULSHAN KHAN Vs, VIPLESH KUMAR(DRIVAER) 2.2 Ly » 2 &

6 MACT 831/19 SURESH AGGARWAL AND ORS Vs. KESHAV GARG AND ANR e—— 2. 2, ~4% - 220
7 MACT 28/20 MD. AMIR KHAN Vs. VIPLESH 2.2+ LA~ 2O

8 Misc DJ 78/20 CHAMAN Vs, ASHOK KUMAR AND ORS.

9 MACT 84/20 SMT. JAHIDA AND ANR-- Vs. NAUSHAD AHMANDAND ORS 272 1y, 2.
10 Misc DJ 137/20 KAMLESH Vs. GULAB AND ANR. 7. -3 n 2D ot
Plaintiff/ Petitioner Evidence

11 MACT 581/17 HANS RAJ V5. GOPALLAL S~ S~ 2v0

12 MACT 374118 DHARMENDER MAHTO Vs. KAMAL -~ S- 2.p

13 MACT 375/18 SHIV]I Vs. KAMAL =~ S- 20O

14 CivD] 849/18 GAUTAM KUMAR Vs, MAHENDRA PRATAP - .,

15 CivDJ 122118 VARAHI LIMITED Vs. MEENUBAJA] € « 5. 2D

16  MACT 194/19 AMEENA BEE Vs. TAUFIQ B o B a

17  MACT 195/19 ALI HUSSAIN Vs. TAUFIQ e . B

18 MACT 196/19 TOFIK(LR) Vs. TAUFIQ € -~ S~ 2.0

19 MACT 197/19 WASEEM Vs.TAUF < ~ N -~ 2o

Defendant/Respondent Evidence

20 CivD] 857/17 HARVINDER SINGH BAWA Vs. SUKHWANT SINGH BAWA &~ - 2O
211 CwD] 598/18 RAKESH GARG Vs. M/S SAIFY INTERIORS C-~S-2ro

77 MACT 136/19 SMT. BABY SARKAR -/- Vs. IFFCO Tokio General Insurance 0:

Lud. S - S’ 1r-»

73 Ol 13767/16 MRS SHAGOON AGGARWAL Vs. SAMEERWHIG \\ - S~ 20

24 CivDJ 402/18 OM PRAKASH Vs. PAYAL AGGARWAL WS- 2o

25 CivD) 486/18 NARESH RAGHAV Vs. GAURAV BANSAL \} - S~ 1D

Final Arguments

26  MACT 2132016  77171/16 POONAM Vs. SUNNY KUMAR 28 rr2©

27 CivD) 459/18 NITIN PANJWANI Vs. MOHNISH POPLL - S~"‘!r2p

Order

28 CivDj 49717 STATE BANK OF INDIA Vs, DINESH KUMAR -r2D

"



District and Sessions Judge, West, THC
IN THE COURT OF MR. HASAN ANZAR
Additional District judge  £oesh Xe*/3
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:40

S.Ne. Case Type Old Case No.  Case No. Title

Misc, cases/purpose

1 Civ DJ 91672016  11171/16 MAHESH PAMNANI (RBTHC) Vs. HARBANS SALE (P) L

7w 177/2016 772016 HARBANS LAL Vs. PREM CHAND AND ORS

3 CivD 78/2016 0451/16 PARVEEN BAHL Vs. KRISHAN LAL BAHL

4 CivD] 17117 AMRIK SINGH Vs. M.ATONY SELVARA]

S Mty . BABA VISHWANATH BUILDCON PVT LTD Vs. SHIV SHANKAR

MISHRA & f/é ho

6  CivD] 22318 SYNDICATE BANK Vs, DEEPAK SHARMA /

7  CiwD] 685/18 SATENDER MEHTO Vs. ANITA SHARMA AND ORS

, : SURJIT SINGH SETHI AND ORS. Vs. BALDEV SINGH SETHI

&  EX 1524/18 prvs. oy

G CivD] 533/19 KANISHKA SABHARWAL Vs. SH SURESH KUMAR AND ORS

10 CivD] 865/19 HARBHAJAN SINGH ARORA Vs. YASH PAL BHOLA

£ ASHOK KUMAR SHARMA AND ORS. Vs. SHASHI BALA AN

11 Civ !%i 112/20 ORS. ‘j'_) 53% r7‘)/0
12 CivD) 170720 ROHIT GUPTA Vs. SHAMMI MAHAJAN AND ORS.

i | nokm e SUMIT KUMAR Vs. NORTH DELHI MUNICIPAL CORPORATIO [/)/0

AND ANR

Issues

14 CivD) 1106/18 RAJINDER KUMAR Vs. DHANWATL

Plaintift/Petitioner Evidence

= . CWICK ( IMPORT CONSOLIDATIONS ) PVT LTD Vs. INDIAN

15 CivD) 101/2014  10508/16 AGRICULTURAL RESEARCH INSITUTE

16 CivD] 33012015  11861/16 MUKESH JAIN Vs. GAUTAM

17 CivD] 10/2016 10459/16 RAJ PAL Vs. ANAND KUMAR AND ORS

18 CivD] 1372016  8932/16 BANK OF INDIA Vs. GOVIND KUMAR

19 CivD] 624/2016  8923/16 SUSHIL SABHARWAL Vs. LOVELY A /é /) o
20 CivD] 13901/16 MANJINDER SINGH Vs, HARVINDER KAUR

apl o s \éegzospgoz PETROCHEMICALS PVT LTD Vs. JOGINDER

22 CivD] 919/17 SHATRUGHAN KUMAR SAHU Vs. GOPAL GOYAL AND ORS.

23 CivD] 1400717 VARUN GAMBHIR Vs, JITENDER KUMAR

Defendant/Respondent Evidence

. . ey SHRI RA] KUMAR SHARMA@ RAJ KISHAN SHARMA Vs. SHR

24 CivD) 082016 1161716  JyGpISH SHARMA M\?;; o }/ "7741
25  CwDJ 137472011 9731716 SURINDER KUMAR NAYYAR Vs. SHARDA KHURANA O

26 CivD] 284/2013  10380/16 KULDEEP SINGH Vs. RAVAL KAUR———;J/ é/ 1o

27 CivD 506/2014  10641/16 ENDER KUMAR Vs. ROMY MALHOTRA

Lo . i —> }g
28 CivDJ 10/2015 9861/16 ROMY MALHOTRA Vs. RAJENDER KUMAR )P
, KISHA

S ol Sigsta daé g?msn SHARMA Vs. RA] KUMAR SHARMA @ RA] KISHAN

3 CivDj 144/2016  11944/16 PARMANAND KALRA NIRMAL KALRA Vs. VIJAY KUMAR Aaom——-ﬂ/ é/ 74
31 Civ DJ 338/2016 8563/16 VEENA RANI Vs. NASEEB SINGH

Misc. Arguments , f 3«0

D. NG WORKS Vs. NISHAN / /

2 CivDl POVOPRRRE "7V R - 1y ! AINFRA3

33 CivD] 584/2016  9026/16 DARSHAN SINGH Vs. RAVINDER

34 CivD §21/2016  10102/16 DIMPLE BHANDOOLA AND ANR Vs. REKHA KAILA AND ORS~— . /é / e

2



District and Sessions Judge, West, THC

IN THE COURT OF MR. HASAN ANZAR
Additional District Judge

CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:40

S.Ne. Case Type

Old Case No. Case No. Title

s M/S WAVE HOSPITALITY P, LTD. AND ANR. Vs. M/S ITSUM
35 CwvDj 38718 BUSINESS ADVISORS LTD. AND ANR. I h
36 CivD] 702/18 M/S PATEL JIVA SALES PVT LTD Vs. M/S DELHI PLYWOODS 0
37 RCAD 91/19 VEERWATI Vs, SMT, PARBHAWATI AND ORS
Final Arguments
38 CivD] 480/2014 1156016  JOGINDER PRASAD Vs. SATISH KHA'
39 CivD 529/18 DAL CHAND YADAV Vs. DEEPAK KUMAR |+ /7 / J‘/%
40  RCAD] 137/19 PRIYA AND POOJA Vs. HARI CHAND AND A



District and Sessions Judge, West, THC

' IN THE COURT OF Sh. Pooran Chand S S
o> Additional Sessions Judge .
. Criminal Cause List Dated 23-03-2020 Total Cases:8
No. _ CaseType _ Old Case No. Case No. Title _ Fmms
Mis¢./ Appearance
- :
N 04 /2017 (Pun
s 330/2017 STATE Vs. LAXMAN Bagh) | f‘ﬁpp ,
N B 698/2019 STATE Vs, ASLAM 548 /2019 (Nangloi) | -,
Prosecution Evidence
% ™ 257 /2009 (Rajouri
Y se 454/1/2012 570212016  STATE Vs. HARMEET UPPAL ETC, Garden) 9_1“:‘?&
e 671 /2015 (Patel
N s /32016 57092/2016  STATE Vs, KUNAL VERMA Nagar) (.- PE.
.- = STATE Vs. NARENDER @ NARESH 219 /2016 (Paschim
\//j‘ PBIST2016  pyiaTRr Vihar East) Y| (£
" sc 4882018 STATE Vs. ANURADHA SINHA 467 /2017 (Ranhola) (-1~ P £
\,/t;c 710/2019 STATE Vs, AKHILESH PANDEY 369 /2019 [Mw.},glﬁw
\W ~-(€
‘ 104 /2010 (Tilak
, sC 35/3/2010 577312016  STATE Vs, SANDEEP@ SONU Nagar) GG Aza )
S
POORAN CHAND
=R w3 o2 (afee)
Additional Sessions Judge-02 (West)

WA A, 154, m;:?“
Court No. 154, 1st Floor
A s o, e
Tis Hazari Court, Delhl

Qoom IO

Y



ISHAL AL
WR 'V' W-OS District and Sessions Judge, West, THC gm&i\fio::sf‘ 8
Mﬂbsm' ROOM H:-:" IN THE COURT OF Mr.Samar Vishal \!G':ﬂ District, Room No. 33
“T‘;k Hazar Courts, O Additional Sessions Judge Tis Hazari Courts, Dethi
Criminal Cause List Dated 23-03-2020 Total Cases:9
SNo.  CaseType __ OidCase No. Case No. Title FIR/PS
Misc. cases/purpose -
_ C
748 /2018 (Rajouri—
1 sC 19572019 STATE Vs. AKASH @ GAUTAM - 7/ T
2 CcA 230/2019 IQBAL SINGH Vs. THE STATE AND ANR /0 () — J0 —5
M/S ARIHANT CLASSIC FINANCE LTD.
3  CrRev 60/2020 gt iy Al 00 -9 2%
Charge c
4 SC 58772019 STATE Vs. GULKESH KUMAR 273 2019 (Moti Nagar)-9,J %
Prosecution Evidence
1525 /2014 (Rajouri—9-2
5 SC 37/2015 564382016  STATE Vs. ASHOK YADAV ETC Gardéz) (Rajouri— s
6  SC 31/3/2015  56757/2016  STATE Vs. PANKAJ YADAV 64 /2015 (Maya Puri}—| 3 ;5
sC 55845/2016  STATE Vs. GURPREET @ LALI ETC 11916 2016 (Uktams._ ,,
‘ Nagar) =l %
390 /2018 (NIHAL _
8 SC 7922018 STATE Vs. GAURAV SHRIVASTAV VIHAR) P %
Judgement 4
9 CA 13972019 SIMMI BHATIA Vs. SANDEEP BHATIA /00 — ¢

Jo

0N NO-3F

11



O] T e 55 %

T NE! TU NAGAR
polit wistrate “‘\\x \y\ 'Q\c’—gk)\/
Crimin Datec , 3 13-2120 Total Cases: 35 b P NL\.AQ. - )
5.No. Case Type Gld Case No. 8} Tl groei FIR/PS
1 Cr Case 40A/272009 © 1 STA . SA"WARIYA GIRDHARI VATS ;;‘;3007 (Punjabi—13|3
2 MC @ 153/1/2014 © .7 16 ANI  TI/ Vs.HANSRA] MITTAL /O (Punjabi Baghi~|a |5 \2»
3 EX CRlge. 212016 \] G Pl /0 (Punjabi Bagh)-13]3 (e
4 EX @RL . Siv ¢ SUNITA Vs, VIKRAM SINGH /0 (Khyala)e— 13|73 (2o
5 Cr. Case STA N2 "FNDER 707 /2014 (Khyalal- 3 \3l2o
SHY KF "TOON Vs. NOOR NABI
6  EXCRL ‘ il . @ 10 Khyala)— 3|3 l20
7 EX CRL 20 GA} 5. GOPL /O (Punjabi Bagh}—1 3| }\ 2o
8 EX CRL 320 SIM 3 SUNITA Vs, VIKRAM SINGH /0 (Khyala)~\3| 3| 2o
9 Cr. Case 6 W2 STA . GAURAV BATRA 184 /2016 (Kirti Nagar\ s\ 2o
Sor. .‘.’{ﬁ‘ 2VI SR CITIZEN) Vs. SANJAY 6 oo Baghy 4 slalze
11 MC SE 3H SWAN DASS /0 (Khyala)—\ 3| 2o
12 Cr. Case ; A RC IT AGCARWAL 46 /2017 (Kirti Nagarl— a\3[ o=
13  EXCRL SAR . SUNIL 0 (Kirti Nagar)— | 3| 342
14 EXCRL GAM GOPI /2018 (Punjabi Bagh)—\s8}3{2©
15 EXCRL A SIM S NITA Vs. VIKRAM SINGH /2018 (Khyala)jgl5 (2=
16 MC 20 MO 'AM Vs, SAMEER KHADWAL /2019 (Maya Puri}— |3 | M 22
17 EXCRL 20 CA} 5. GOPI /2019 (Punjabi Bagh}—+ 3| (>
18 MC ( MA RA' "NDER /2019 (Khyalak- 13|73 (2
TAS @7 SLEEMA KHATUN Vs.
19 MC T >¢ FIKUL ISLAM /2019 (Kirti Nagarl_ 3\ 3 | 20
20 EXCRL M S ITA Vs, VIKRAM SINGH /2019 (Khyalal \2| 5 (2o
Prosecution Evidence
21 MC 97/1/2013 GAN  5.GOPI /0 (Punjabi Bagh}-\3\3 \ 2=
22 MC 131172014 i “SAR . STINIL /0 (Kirti Nagar)—18\3 20
23 Cr. Case 151/2/2015 STA N/ ZRUL ISLAM 76 /2013 (Khyalal |4 2o
e S i 163 /2016 (Punjgbi
24  Cr.Case 48/2/2016 2 ST: SHRIKANT Bagh) 13| 3>e
25  Cr.Case 69/2/2016 1 ‘ R4 (“SH KUMAR 382 /2013 (Khyalay- 133 (210
26  Cr. Case TA RA NIWAS GOEL g’;ggm? i 3l3l2e
. 15 (Punjabi
27  Cr.Case r RL “ESH YADAV ﬁgo (Pungapl 18\
. : 278 /2018 (Punjabi
28  Cr.Case . AL [T NAYYAR Bagh) 13l (20
Defence Evidence
e ’ 115 /2008 (Punjab
20  Cr. Case 2687272009 S 5/ "HIN SONKAR ETC. Bﬂgg : L \3\'-'-}[10
Misc. Arguments
30 MC 3 . C JAMEET SINGH BHATIA /0 (Kirti Nagar)—\3| 322
31 MC ' {0 /5. NAZRUL /0 (Khyala)— 18\ |22
32 MC A JO 1YA Vs. SONU KHAJOTIYA /0 (Punjabi Bagh}—\s|3} [ze
33 MC 13 AL VA Vs, ANIL SHARMA /2019 (Kirti N&gar}-—-|3|-q_ l 270
Order on Misc. Application
35 MC 493/1/2012 {¥ \UR Vs. GURMEET SINGH /0 (Kirti Nagar} L Sales
Frawh cant—

® < Ky mewmdadha W Folim Khowm (v Ach—\al3les prae o




COUR\ N O

_ ~ Senior Civil Judge cam
?%ovn’r OI-' MR. ROBIN]EET SINGH
1| .

mﬁL CA&%E LIST DA 23—03-2920' otal Cases:19

{}&i <1 EasPRo. Title

_ R{,L'- --‘:.ft':,"\ii‘ e

-, cases/purpose S, peind -
1 cs 8¢ 2015 10705/16 KARUNA SHUKLA Vs. SARASWATI TIWARI
2 CSSQ 73/2015 8753/16 KARUNA SHUKLA Vs. SARASWATI TIWARI
1 cssq 297/19 MADAN LAL Vs. RAMESH CHANDER 06 gy o
4  CSsC 936/19 MEENU CHHABRA Vs, SATYENDER KUMAR
5  CSSC 1314/19 RANI DIWAKAR Vs, LOKESH @ LOKESHWAR
6  CSSC 1736/19 YOGESH SHARMA Vs. CHANDAN SHARMA
7 CSSQ 146/20 MEENU CHHABRA Vs. SATYENDER KUMAR
Issues ,
g8  CSsQ 1659/19 RAJ SINGH RUHELLA Vs. MADHU CHOPRA ©8-7—XC
mwmmmm
9 CSSC 12036/16 SANJAY NANGLE Vs. SUMAN DEVI
10 CSSq 13208/16 RAJ RANI Vs. GUNJAN AGGARWAL \2—7-20
11 CSSC 939/17 ANIL KUMAR Vs. SUBHASH CHAND B
12 CSs(] 1698/18 MONIKA SINGLA Vs. ORIENT PAPER AND TAPE COMPANY 1372
13 CSsCj 264;2014 10176/16 SUNNY MEHTA Vs. RAJESH KUMAR —198-5-2
14 CSsC 38/2016 11736/16 QUREKHA ASHOK TANWAR Vs. NAINA pEVLL 7
Misc./ Arguments
15 €SSC) 736/17 OM PARKASH Vs. KAMLA 7-2e
16 €SS 412/18 ANIL KUMAR Vs. DILBAGH SINGH 06"
17 CSSC) 787/18 KIRAN SHARMA Vs. DEEPAKSHI KUND. SHARMAGG /=~
18 €ssq 1113/18 PUNEESH GUPTA Vs. SANJAY POOPLL
Misc. Arguments
19 Mise SCJ 90/19 KIRAN SHARMA Vs, DIPAKSHI KUNDANSHARMA ©6-7- e



YN VYD T <
THC
Chief Metropolitan i Tt . s
E COURT OF MS. SONAM GUPT SONAM GLPTA
RS Magistrate AT yoEiEd wi@er
Metropolitan m— MM Mzhila Court-02 .- <.
Criminal Cause List Dated 23-03-2020 T0 ; ‘ Sount03 - ~
— _ ANGRRRec-Ronmr TRt F
No. __ CaseType  OidCase No. Case No. THe ¥R AT s, e
Tig Mezer Coipis Ewb
Mol Anpasmac AHUPINDER KAUR Vs. GURIINDER g (Tilak Nagar) g
1 MC 6/1/2014 55500252016 grucu ik
s31480016 KUWEET KAUR Vs. SURIEETSINGH /o (Tilak Nagar) |
10/01/2016 55 AND ORS ; 7
L 54/2018 KULJEET KAUR Vs. SURJEET SINGH /0 (Tilak Nagar) | ¢ :
B 7332018  MRINALINI DAS Vs. DIPANKAR ROY 10 (Hari Nagar) 1] 6
4 MC
1| 5'/'74:
5  Cr.Case 48882018  STATE Vs. AMI 192 2018 (Tilak 1/¢f 2
5946/2010  STATE Vs. AMIT SHARMA _ ke
7 CrCase AIITPALSINGH /2019 (Tilak Nagar) 7/
5020019  TAJINDERKAUR Vs. iy
. s 5152019  PREETI KASHYAP Vs. MOHIT GUPTA /2019 (Hart T8 1
: ;{; CRL 2722010 ARVINDER KAUR Vs. AMANJOT SINGH 12010 (Hari Nagar) ;)¢ [
11 EXCRL 263/2019 SINGH e f’ (/-Lc
12 MC 7732010  GANGA Vs. RAVI SINGH /2019 () s
678 2018 (Tilak 7/
13 Cr. Case 1652020  STATE Vs. MITHLESH CHAWLA Nagar)
IKITA GILL Vs, DUPINDERDEEP SINGH .
14 MC 2020 g1 g 12020 (Tlak Nager) ¢/ ¢ /2=
AKSHI KAPOOR Vs, PAWAN
15 MC 012020 MR 12020 0 /4 [oe
Misc. cases/purpose
16 EXCRL 39/2020 JASPREET KAUR Vs. JAGMEET SINGH /2020 () 1 1¢ 2o
17 EXCRL 66/2020 HARVINDER KAUR Vs. GURDEEP SINGH /2020 () t)éf>>
Charge
1425 /2014 (Hari /) 6[+°
18 MC 70/2/2016 55518622016 STATE Vs, PANKA] CHAWLA Nagar’? )¢/
e
19 Cr.Case 7780/2018  STATE Vs, HARPAL SINGH gga“‘gfr?” miak 1/ ¢/
462 2016 (Tilak 1/ [™°
20 Cr.Case 38052019  STATE Vs. RAJEEV KUMAR N?gfﬂ 16 ( e
<
21 Cr. Case 484472019  STATE Vs. TAJENDER SINGH ;izfr?lﬁ (miak 1/6/
Prosecution Evidence
i i no
22 Cr.Case 59460/2016  STATE Vs. KABEER HANDA ETC. (5Y) ﬁgﬂ‘g’g (Misnwli 16/
23 MC 1512013 555062312016 SawideeT KAURVS.BHUPINDER 1o (riak Nagar) ¢ /¢ [>o
24 Ct. Cases 20358/2016  RAJINDER KAUR Vs. AVNEET BHELA /0 (Hari Nagar) e
114

{ Main Matter : Ct. Cases/0128360/2016)

74052/2016

95172016
34412017
388/2017
723372017

3823/2018

25 Cr. Case

26 Cr. Case

7 MC

28 MC

29 Cr. Case

( Main Matter : Cr. Case/0013233/2017)
30 Cr. Case

Statement of Accused

b3 Cr. Case 2117212015

71936/2016

STATE Vs. VINOD KUMAR MAHORE
STATE Vs. RAHUL

HARVINDER KAUR Vs, GURDEEP SINGH /0 (Tilak Nagar)

BABITA Vs. PANKA] KHANNA
STATE Vs. DEEPAK

STATE Vs. ISHWAR TYAGI

STATE Vs. MUKESH GULATI

159 2016 (Tilsk ¢ /¢ /2
Nagar)

590 /2016 (Hari Nagar) //¢/>©
1)é(~e
/0 (Tilak Nagar) 2 e / 2.6

512 /2016 (Hari Nagar) #/¢/>-<

252 12017 (Hari Nagar) 1/ 6 /2o

1216 /2015 (Hari
Nagar) 20|Y|>-



ADDL. SESSIONS JUDGE-06 (POCSO), WEST TIS HAZARI COURTS, DELHI

IN THE COURT OF DR. ARCHANA SINHA

COURT NO. 209

23.03.2020
'sr. [SCNo. FIRNo. PS Title 'NDOH Stage
No. |
1 1683/2019 434/14  Mundka 'STATE Vs Kamal @ Anr. 127.05.2020 Charge
2 57896/16 432/14  Mundka STATE Vs Kamal @ Anr. 127.05.2020 PE
'3 | 57945/16 433/14 Mundka STATE Vs Kamal @ Anr. 27.05.2020 PE
4 58167/16 118/14  Tilak Nagar  State Vs. Dhara Singh 127.05.2020 PE
5 |439/17 27/17 Anand Parbat | State \_Is. Pawan etc. T;18.05.2020‘ PE
6 639/17 77/2017 Anand Parbat State Vs. Kaushal Jha etc. | 18.05.2020  PE
7 1666/2018 297/2018 Nangloi ‘State Vs. Gurmel Singh 18.05.2020 PE
8 |221/2019 264/2018 Anand Parbat State Vs. Murari Lal [01.06.2020 PE




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Ruby Neeraj Kumar

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:19
S.No. Case Type Old Case No. Case No. Title FIR/PS
Misc./ Appearance
1 EXCRL 772016 19772016~ g;g‘gg?“ DEVI Vs. TARKESHWER 4 (1004 parbat)
2  EXCRL 339/2017 RENU VERMA Vs, DEVENDER SINGH /0 (Anand Parbat)
/3/ EX CRL 171/2018 _  RASHMI UPPAL Ve SURESH UPPAL /2018 (Nangloi)
Cr. Cass 6956/2018  STATE Vs. MANOJ KUMAR 48 /2016 (Moti Nagar)
5 . EXCRL NEAEO~-T SRR OEN I, TARKESHWAR 419 (Anand Parbat)
/ MC 374/2019 PINKY Vs. VIJAY SINGH /2019 (Nangloi)
MC 559/2019 SUDHA RANI Vs, ARVIND KUMAR /2019 (Nangloi)
GURPREET BHARDWA] Vs. RAJESH .
/ MC 647/2019 RRARDWN /2019 (Moti Nagar)
9  MC 151/2020 RUKSAR Vs. SHER SINGH /2020 (Nangloi)
Cr. Case 220/2/2013 67112/2016  STATE Vs. MD. ABDULLA 306 /2013 (Moti Na
r. Case 15312019 STATE Vs, VIKAS 270 /2018 {Nangloi)
Cr, Case 41/2/2012  63060/2016  STATE Vs. SATYA NARAYAN 118 /2010 (Nangloi)
,/t{ C 3372017 MONIKA SAINI Vs, LALIT SAINI /0 (Moti Nagar)
Cr. Case 33102018  STATE Vs. RANJEET SINGH 161 /2017 (Moti Nafar)
;a; MC 24/01/2012 5551208/2016 SHIVANI Vs. PAWAN KUMAR /0 (Nanglol)
167 . MC 164/2018 CHANDRAKALA Vs, RAJU /0 (Anand Parba o ‘
)?7 C 221/1/2012 55524962016 SONIA RANI Vs. MANOJ VOHRA /0 (Moti Nagar) .
Cr. Gase 17502017  STATE Vs. RAM SWAROOP 133 /2016 (Moti ao /
19” MC 5372017  JAIBUN NISHA Vs. HASMUDDIN /0 (Nangloi) .

11
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- e DM.RMESH SHARMA
LIDEERE por s fow Frem e, (el R
- Dharmesh Shamia Rent Control Tribunei (West) De! |
District and Sessions Judge T X 201 & T
& - .  MIRE DVINY iy
-« Criminal Cause List Dated 23-03-2020 Total Cases:12 Room-No 204 Tis Hazari Co.
S No CaseType  Old Case No. Case No. Title FIR/PS - . i
i : i TQUC! i
Misc, cases/purpose
1 CA 16212019 STATE Vs. YOGESH @ POSTI 0
Charge - -
2 S8C 1532020 STATE Vs, SANDEEP SINGH(/C) 167 /2019 (Nanglo
Prosecutivn Evidence : - T
7 g 1242010 CTATE Ve. ABHISHEK 305 /2018 )
Final Arguments
ANISHA KAPOOR @ VANSHIKHA ARORA
4 CA 53/2019 W/O AMIT ARORA Vs, AMIT ARORAS/O /0 ()
KULDEEP SINGH
) » S/O LATE SHRI HARI CHAND
AR 56/2019 Vs. DALJEET SINGH S/0 IQBALSINGH 0 0 I
CA 11322019 DUKHAN KUMAR GUPTA Vs. BALA 00 " e | 2029
B et P DEEPAK KUMAR S/0 SH. ROSHANLAL o ‘
s ¥s. STATE — i
( * Rev 41972019 POONAM Vs, STATE 100
' Rev 42072019 SANDEEP KUMAR Vs. STATE 00
DEEPAK SHARMA S/O SH. RAJINDER
Cr Rav 48072019 KUMAR Vs. NEO INFRATECHP. LTD. 00
: AND ANR.
urder on Misc, Applicaiion
11 M 2020 CBI Vs, SHASHI SINGH 0 e
Judgement
12 CA 93/2019 SUNDER LAL Vs. KAMAL KUMARJAIN /0 ()
g9 vt
. ’ ME% SHARMA
T P e, (R Rt
Rent Control Tribunal Mt Mo it
District and Sessions Judge, West, THC _ ribunal (West) De!"
IN THE COURT OF Sh, Dharmesh Sharma DN A 201, i T =
District and Sessions Judge Room No. 201, Tis Hezari Cov,.s
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:7 fesh {iDelhi
'1'_. No. Case Type Old Case No. Case No. Title

Atisc,/ Appearance
1 P

GP

Misc. cases/purpose

MCAD]
Linal Arguments
4 RCT ARCT 90/12/2012
V) RCT ARCT 1/15/2015
o T ARCT
Qrder
7 RCT ARCT 89/12/2012
e & .'.{(‘(_ fi;:

« -

MASTER RISHIT KUMAR S/0 SH. SUNIL KUMAR Vs. STAT' ﬁ' n
724t

o

15419

— PRERNA KHANNA W/O LATE SH. VARUN KHANNA Vs. T
STATE AND ANR.

_— RAJ KUMAR KANAHI NURSERY Vs, SOUTH DELHI MUNICIPAL
CORPORATION

516 JATINDER PAL SINGH Vs, PUSHPA DEVI BAGRODIA ORS

i RAMBIR SINGH Vs. HARKRISHAN LAL CHOUDHARY (SINCE
DECEASED)

— SMT.SUDESH MEHTA WD/O LATE SH., ROOP LAL MEHTA Vs.

/ GURMEET SINGH S/O LATE SH. PYARASINGH -

RAJINDER KUMAR Vs. RA] KUMAR ORS

9/16
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Chief Metropolitan Magistrate, West, THC Y, DE EPAK KUMAR-1

-

IN THE COURT OF Sh. Deepak Kumar-I Metopditan Magiswets (Wes?
Metropolitan Magistrate Raom No. 356, Tis Hezan Ceurl
Criminal Cause List Dated 23-03-2020 Total Cases:25 T
S.Ne.  CaseType Old Case No. Case No, Title =N FIR/PS
Misc./ Appearance
Sl e AJAY MAHAJAN Vs, VED PARKASH LW ‘
1 Ct. Cases 186/1/2014 736772016 MAHAJAN J /0 (Rajouri Garden) [D b i
DN
Cr. Case 1987/2017  STATE Vs. DEEPAK 1886 /2015 (Rajouri
Garden) lO\é’ o
e VINAY BHUSHAN SHARMA Vs. B
Ct. Cases 1576/2017  pRIVANKA SHARMA /0 (Rajouri Garden) o\ 9] 2
. o 879 /2015 (Rajoyri
1 Cr. Case 5829/2017  STATE Vs. SANJU i l;Té? e
e : - 448 /2017 (Rajpuri
5 Cr. Case 1566/2018 STATE Vs. SANDIP GULATI Garden) (0| & 2
6  Cr.Case 260472018  STATE Vs. RAJNI TOPPO 238 72014 (pajours
Garden) [o o T
Misc, cases/purpose
e PRAMOD KAPOOR Vs. PARAMJEET L o]
Ct. Cases 120582018  cpvGH SETHI 12018 (Rajouri Garden) jo g 2
, S , o 006696 /2015 (Rajouri
8  Cr. Case 132772019 STATE Vs. ANIL KUMAR @ GUPTA i [o] ST%
. e SATVINDER SINGH Vs. MURLIDHAR 1, e
3! Ct. Cases 113072019 CHORAT /2019 (Rajouri Garden) jo [P 245
10 Cr.Case 3764/2019  STATE Vs. HEMANT SHARMA 343 2012 0 109l 2
T . . - i 521 2017 (Rajouri
11 Cr.Case 30012019 STATE Vs, KANCHAN KUMAR BHARAT o jeny ) o/ 5] 260
12 Cr. Case 729272019 STATE Vs. BALJEET SINGH 425 2019 0 (o) [ 20
: . ‘ " 333 /2019 (Rajouri
13 Cr. Case 780072019  STATE Vs. SAMIM @ MUNNA Garden) [0l34 20
220 /2019 j
4  Cr. Case 8326/2019  STATE Vs. KARTIK MAGGO o i sy k;[“ ‘“‘2:
{5  Cr.Case 951072019  STATE Vs. SUNIL KUMAR 543 /2019 0 lols{20
16 Cr.Case 06572018  STATE Vs. SAHIL @ MULLA 524 2019 0 |l gl 20
51 /2018 (Rajouri
17 Cr.Case 18/2020 STATE Vs. SIDHARTH o s ,é gji’;f
604 /2019 (Rajouri
Cr. Case 42572020 STATE Vs. SANJAY ARORA !
18 r. Cast 5202 5 il Cincdia) L°\49!7-D
Charge
95 /2017 (Raj
19 Cr.Case 78552017  STATE Vs. BRI] MOHAN o ‘J”‘f;:
! 294 /2019 (Rajouri
20 Cr. Case 8303/2019  STATE Vs. SHAMSHEER SINGH Garden) | u’ ;,“;:
Prosecution Evidence
247 12008 (Raj 1
21 Cr Case 25//2014 648492016  STATE Vs. MANOJ KUMAR > (fm) h(:) ;)’;:
92 Ct Cases 340/1/2014 11380/2016  SAMEER BHALLA Vs. RAJPAL KHARI /0 (Rajouri Garden) M5z
i i g
23 Cr. Case J0/1/2014  66470/2016  STATE Vs. RICH PAL SINGH ETC f‘ﬂdﬁg!}{o{ltg ;
462 /2013 (Rajopri
94 Cr.Case WI2014  65889/2016  STATE Vs. MANISH @ DEEPU @ BUNDA g, qn) 1ol 6j’ ~

25 Cr. Case 9656/2019 STATE Vs. SAHIL @ MULLA 486 /2019 () I I ’




IN THE COURT OF Sh. Akash Jain
Administrative Civil Judge cum Addl. Rent Control
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:22

S.No. Case Type Old Case No.  Case No. Title

e QU RT No. l 12.

Misc, cases/purpose

1 Misc RC ARC “14/18 BIMLA DEVI Vs. U.K. BISWAS ,

2 S SCJ 148/18 PUSHPA DEVI Vs. BISHAMBER SINGH g ! é } e

3 EX 243/18 SUMAN MALHOTRA Vs. KARAN MANOCHA

4 Succ. Court 72/18 SEEMA Vs. THE STATE OF NCT AND ORS

5 S SCJ 1451/18 VIKAS KUMAR Vs. NEHA BALI ——A—R) él £ / %l

6 CS SCJ 1694/18 STATE BANK OF INDIA Vs. TARUN KUM

; . CONTIN 3 B-E

, S 5C) 1286/19 1 ggﬁi P&]‘NE% HYGIENE CONCEPTS Vs. B-EARTH AND SPIR

8 Suce. Court 169/19 SUNITA Vs. STATE NCT OF DELHI AND ANR. 6 I 7/2»2«:
" G Tt /20 g{g(ﬁg:;m MALHOTRA AND ANR. Vs. STATE GOVT OF NCT OF

10 EX 181/20 INDUSIND BANK LTD Vs. RAKESH

Plaintiff/ Petitioner Evidence

11 RCARC 82/17 DUSHYANT YADAV Vs. AGGARWAL TIMBERS TRADE

12 RCARC 156/17 SUBHASH CHAND GUPTA Vs. RAGHUBIR SINGH

13 RCARC 89/19 ARUN SALUJA Vs. OM PRAKASH |77/ { N
14  RCARC 90/19 ARUN SALUJA Vs. RA] BALLABH TIWARI

15 RCARC 91/19 ARUN SALUJA Vs. KEDAR NATH

16 RCARC 92/19 ARUN SALUJA Vs. RAJBIR SINGH

Misc./ Arguments

17 CSSC) 105/2014  8859/16 S. SUKHMINDER SINGH Vs. NIRWAN CHARITABLE TRUST

18 RCARC 161/17 SAROJ KUMARI Vs. SURESH KUMAR / 31 7 )202,0
Final Arguments

19 CSSC) 658/2014  9178/16 NEENA ANAND Vs. ANIL KUMAR CHHABRA ——> & / ’]/ 2-20
Order

20 RCARC 150/17 JAIPAL SINGH TANWAR Vs, DR. ASHOK KUMAR SETHI

21  RCARC 151/17 JAIPAL SINGH TANWAR Vs. DAVINDER KUMAR SETHI ([ 2o ) 7 / %o

22 Succ. Court 133/19 MAHESH YADAV Vs. STATE

1/1




District and Sessions Judge, West, THC
IN THE COURT OF Sh. Gurdeep Singh Saini
DISTRICT JUDGE (COMMERCIAL COURT) - 02, WEST, THC
CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:19

S.Na,

_ CaseType

Old Case No.  Case No.

Title

Misc. cases/purpose

1 EX 239/18
2 CS (COMM) 66/20
e ARBTN 87/18
W4 OMP (COMM.) 19/19
I CS (COMM) 443/19
L CS (COMM) 493/19
e OMP (1) (COMM. ) 109/19
A CS(COMM) 548/19
\) CS (COMM) 70/20
Issues
10+  CS(COMM) 407/19
11 CS (COMM) 365/19
1 ) CS (COMM) 492/19
Case Management Hearing / Pre - Trial Conference
T CS(COMM) 531/19
J& CS (COMM) 532/19
Plaintiff/Petilioner Evidence
¥  CS(COMM) 219
Misc, Arguments
b CS (COMM) 207119
Order
LZ-  CS(COMM) 164/20
U8 OMP(COMM.) 1119
Ja Contempt 120

Petition

RS

Koom No. |10

RELIANCE COMMERCIAL FINANCE LTD. Vs, SUNIL LAKRA

M/S R.D. PLAST PVT. LTD. Vs. M/S INVOKE MEDICAL
SERVICES (P). LTD.

MANINDER PAL SINGH Vs. SHRI RAM TRANSPORT FINANC
CO LTD

SURESH CHAND AND ANR. Vs. SHRIRAM TRANSPORT
FINANCE CO. LTD.

M/S PSA POLYMERS PRIVATE LTD Vs. RAJENDRA SINGH

AJAY SINGHAL Vs, ANIL KUMAR SINGH
M/S CAPITAL HIND FINANCE P. LTD. Vs. DEEPAK GUPTA
SH KRISHAN GUPTA AND ANR Vs. MOHIT NANDA

VIKAS RADIATORS P. LTD. Vs. ADITYA VIDYUT APPLIANCES
LTD. AND ORS.

M/S A R SPARES PVT LTD Vs. RAJESH KUMAR MODANWAL

M/S SHIVANI LEATHER CLOTH INDUSTRIES Vs. VIKRAM
MAGCGO

M/S SAHA ELECTRICAL WORKS Vs. M/S C.S. DIREKT EVENTS
AND EXHIBITIONS P, LTD, AND ORS,

NARESH KUMAR SABHERWAL Vs. DINESH GUPTA AND ORS.
NARESH KUMAR SABHARWAL Vs. DINESH GUPTA AND ORS.

BHAVANA ARORA Vs, INDUS TOWER LTD.

UNITED DUTY FREE RETAIL SERVICES LLP Vs, GLOBAL

BRANDS

M/S AKSH OPTIFIBRE LTD Vs. M/S TECHNO SAT COMM
(INDIA) PVT LTD

JOLI SHARMA Vs, HDFC BANK LTD AND ANR
JOLI SHARMA Vs, HDFC BANK LTD

/1

81-09p



District and Sessions Judge, West, THC
IN THE COURT OF Ms. Shivali Sharma

Additional District Judge(AD])

B CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:47
S.Na. Case Type Old Case No.  Case Nao, Title
1 EX 14/16/2016  60820/16 MS SUKI ESTATE PVT Vs. SUNITA BHUSHAN se. 2} P2eDp
2 Civ Dj 555/17 HEMANT WADHWA Vs. CHANDER MOHAN KHANDELWAL o b 2 - XY
Misc./ Appearance
3 Civ DJ 254/18 GULSHAN VERMA Vs. ASHOK PATRA 2 2. 7o e
Misc. cases/purpose
4 503/18 SHRIRAM TRANSPORT FINANCE COMPANY LTD Vs, BALBIR

AND ANR
EX T 898/18 M/S MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTD.

Vs. SUNIL KUMAR AND ANR.
6 EX 1045/18 M/S BAJA] FINANCE LTD Vs. MAHENDER SINGH
7 EX 1046/18 M/S BAJA] FINANCE LTD Vs. NITIN SHARMA
8 EX 110918 M/S PHEONIX ASSET RECONSTRCTION COMPANY LTD Vs,

RAJIV RANJAN
g EX 111018 ;gJSISI"gJOANIX ASSET RECONSTRCTION COMPANY LTD Vs'.
16 CS(COMM) T’ 1o 54/18 MEDIA 24 X 7 Vs. M/S ADVANTAGE COMPUTERS ( I) PVT. LTD;X“ N?"
11 CS(COMM) %19 M/S SARV AIRTECH P LTD AND ANR Vs, OM SWEETS AND AN
12 270/19 RAM TRANSPORT FINANCE COMPANY LTD. Vs, MRS,

GURMINDER AND ORS.
13 EX e 381/19 HDFC BANK LTD. Vs. SONU GUPTA
14 EX l 450/19 SHRIRAM CITY UNION FINANCE LTD Vs. RAMESH KUMAR
15  EX 451/19 SHRIRAM CITY UNION FINANCE LTD Vs, ISHAR SINGH
16  EX 452/19 SHRIRAM CITY UNION FINANCE LTD Vs. NITIN BHALLA
17 EX 453/19 SHRIRAM CITY UNION FINANCE LTD Vs. MANPREET SINGH
18 OMP(COMM, B9 eNAL PRISON AND ANR. Vs MIS JAGDAMEA
19 EX 937/19 SHRI RAM TRANSPORT FINANCE CO LTD Vs. AMAR SINGH
20 EX 952/19 SHRIRAM CITY UNION FINANCE LTD Vs. HARVINDER SINGH
21 EX 962/19 SHRIRAM CITY UNION FINANCE LTD Vs, FAHEEM AHMAD
22 EX 963/19 SHRIRAM CITY UNION FINANCE LTD Vs, AAKASH GOEL
23 EX 1076/19 HDFC Bank LTD Vs. MANVENDER S CHAUHAN
24 CivD) 835/19 PARVEEN Vs. KASHMIRA SINGH AND ORS. — 2V, @lf . 75705
. DR. COL. ASHOK TYAGI, YSM Vs. M/S DYNAMIC INFRA 2\( .9 Y. D,
25 EX L DEVELOPERS P. LTD, AND ORS,
26 Misc D] 147720 MAYA HALLAN Vs. RAM TIRATH HALLAN AND ANR 2\ . 27 . Do
Issues
27 CvDj 13408/16 ARUN KUMAR SINGH Vs. CHANDRA MOHAN SINGH 2 2 « 27~ Pa2e
% CivDl 1320117 ?‘é?v i%uggnz %Hﬁ‘mg:g.‘s 5-};?-» Vs. M/S LDK LAMI PRINT
Plaintiff/Petitioner Evidence
29 CivD] 243/2016  8506/16 e ey 20‘?122 ;';’HARAT
30 CivD] 87/2014 9699/16 RANBIR SINGH Vs. RESIDENT WELFARE ASSOCIATION —=2/ .24,
31 CivD] 186/17 BHUPENDER KAUR Vs. SARABJEET SINGH KAHAI /¢, 2. 2y
32 CivD) 232015  8874/16 SARBJIT SINGH KAHAI Vs. BHUPENDER KAUR / %\ 22, 25+,
33 CwDJ 47/15/2015  9787/16 MS SUKI ESTATE P. LTD. Vs. SUNITA BHUSHAN Z= .2 2. D=2=
34 CivD] 12760/16 ANIL KUMAR ARORA Vs. SUNILARORA —~ 2 2.0 . 2596
35  CivD] 52117 BANK OF INDIA Vs. SANCHI BEHL AND ORS, 2 2.9 2%p



District and Sessions judge, West, THC
IN THE COURT OF Ms. Shivali Sharma

Additional District Judge(AD])

CIVIL CAUSE LIST DATED 23-03-2020 Total Cases:47
S.Na. Case Type Old Case No.  Case Na. Title
36  CivD) 420/18 MUNNA LAL Vs. CHUNNI LALAND ORS | &+ 28 Z= 20
37 cwDj 93/2016  12750/16  SANDEEP KUMAR Vs. OM PRAKASH KHANDEWAL //, 0§, 2220
38 CivD) 5/2015 8691/16 RAKESH KUMAR SONI Vs. GURINDER ANAND AND OTHERS=/, “%/%<),
Misc,/ Arguments
30 RCAD) 6/2014 60876/16 UNION OF INDIA Vs. RAM KISHAN AGGARWAL [ ¢/ , 09, DoDo
Misc. Arguments ’
40 CivD] 13590/16  SURINDER MOHAN CHOWDHRY Vs. KAVITA BALI AND ANR /£ 95 + 7=
41 CivD] 662/18 CHANDER MOHAN KHANDELWAL Vs. HEMANT WADHWA 2 , 57, 7%
42 CivD) 864/18 PARVEEN Vs. VIKAS VATS AND ORS p/ |\ @ 7+ 729
Final Arguments
43 CivD] 4312014 12493/16 MOHIT SETHI Vs. SURAJ PALSINGH 2.0 . o i , 27>
44 ARBIN 33/2014  60BZ&/16  MANISH DAWAR Vs. Kotak Mahindra Bank Ltd. 5 £ . 7} « F<Dn
45 CGvD 806/17 UNIVERSAL PEARL PRINTERS Vs, ARIUN SINGH.0 Uy |, o/, Z255
& RoAn —_— ;;ﬁg: KISHAN Vs. RAM GOPAL (THROUGH LR DURGA DEVI,, /. 2
47 CivDJ 569/19 AVINASH GARG Vs. ANITAARORA —~ 2 &, © 7)., D7




Chief Metropolitan Magistrate, West, THC

IN THE COURT OF SH. MOHIT SHARMA
Metropolitan Magistrate

Criminal Cause List Dated 23-03-2620 Total Cases:79

S.No. Case Type Old Case Ne. Case Ne. Title FIR/PS
Misc./ Appearance
t 0% Cosgy 842/1/2010 1949572016  RAKESH VERMA Vs, ATUL ABROL /0 (Janak Purih
. e 7 KU i 7 ,
2 CtCases WHALS o | R SPCRCIBTANC MR s i)
3  CtCases 8131172016 737312016 Eﬁ‘j‘%@%@if“wmu L /0 (Paschim Viha)
4  CtCases 21644/2016  JAGDISH KUMAR Vs. RAMESH KUMAR /0 (Nangloi)
5 Ct Cases 24004/2016 g%ﬁ,ﬁ}gg&ﬂgg M NETIBDW ot o
6 Ct. Cases 24005/2016 E’;ﬁ%}ﬁigggggggwn FVTLID Vs. /0 (Patel Nagar)
VALENTINOS CHIT FUY s,

7 CtCases sHoemets o R OE e TUNBIVELTBYE. o pa Nagin)
8~ Gt Coues 245352016  TRILOK CHAND Vs. RAJENDER KUMAR /0 (Mianwali Nagak)
9  Ct Cases 1737/2017 %%.ﬁg&”ﬁ&f AN BANKLID V0. 1 oot Ninperd

i g M/S VALENTINOS CHIT FUND PRVATE . .
10 Ci. Cases 286672017 LTD Vs, M/S HEAVEN ASSOCIATES {0 (Patel Nagar)
i Breaes 320772017 ﬁ%éﬁ%&%&%}gﬁms Vs. M/S /0 (Kirti Nagar)

i I 7,
12 CtCases G L /0 (Hari Nagar)
18 CiCasgs BRSELT ©  pate RV SR BRNEAL T CHAMN. o vt Ningees
14  Ct Cases 5616/2017  KRISHAN Vs. SABIRKHAN PATHAN /0 (Mundka)
15 Ot Cases 6101/2017  SACHIN GUPTA Vs, SAURABH /0 (Punjabi Bagh)
16  Ct Cases 693772017  TARUN GUPTA Vs. AVDHESH SHARMA /0 (Rajouri Garded)
17 Ct. Cases 6938/2017 TARUN GUPTA Vs. AVDHESH SHARMA /0 (Rajour: Gardey)
18 Ct.Cases 6939/2017  TARUN GUPTA Vs. AVDHESH SHARMA /0 (Rajouri Garden)
19 Ct. Cases 6940/2017  TARUN GUPTA Vs. AVDHESH SHARMA /0 (Rajouri Gardeh)
JALAKSHMI FINANCIAL SERVIC 254
20 Ct. Cases 797/2018 %}FALLT%‘:E?\;;{%:% daind el o 10 (Mianwali Nagpr)
21 Ct Cases troapey  CEELECOUBTEESLMALALY | g ouail
" NEW COMPACE (INDIA) Vs. ,
22 Ct.Cases 2B T CERAGE SR T 0 (Patel Nagar)
23 Ct.Cases 3319/2018  PARMEET SINGH Vs. ANKIT KAUSHIK  NA /2018 (Pate! Nagar)
JAL Vi
W DT 42232018 I;RﬁiJPRAmH PORPRL W SABHE mpas s Piar
25 Gt Cases 12218/2018  PARIDHI INDUSTRIES Vs. RAJIB BISWAS /2018 (Moti Naghr)
. PRIYA
26  Ct Cases 12219/2018 g’:‘%iﬂléﬁg‘fWEs . 200 /2018 )
27  Ct Cases 1222012018 ﬁﬁﬁ’ INDUSTRIES Vs. SANJEEV 0,00
g & MEHAR BUCKS SOLUTIONS PVT LTD Vs. .
28  Ct.Cases 12879/2018 ;‘EUPINEER ot 5 12018 ()
- . LIYA

29 Ct Cases 12928/2018 fﬁfgﬁﬁwsmm il s 100
M O Cases 12929/2018  PARIDHI INDUSTRIES Vs. BABU KHAN /00
. e IP(%I:I{E;{I INDUSTRIES Vs. GAURAY o
n skt gﬁﬁfﬁ INDUSTRIES Vs. PRAKASH. 4
o0t B 120332018  PARIDHI INDUSTRIES Vs. VIKAS s

DHAWAN
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Chief Melropolitan Magistrate, West, THC
IN THE COURT OF SH, MOHIT SHARMA

Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:79
S.Neo. Case Type Old Case Ne. Case No. Title FIRIPS e
Y PARIDHI INDUSTRIES Vs. SANJAY
34 Ct Cases 1203472018 oo s 00
_ SHIVAM JEWELLERS Vs, SAU
35  Ct Cases TOURIIG | ot A Ve B 12018 (Rajouri Gapden)
36  CtCases 141892018  DHEERA] Vs. CHARLES C ROY /2018 ()
ey " KANIKA INVESTMENT LTD Vs, SAYO
a7 Ct. Cases 115/2019 SECURITY SERVICES {2019 ()
38  Ct Cases 495/2019 SAGAR MALHOTRA Vs. SHILPA KUMARI /2019 ()
3% Ch Cases 180072019  JANA SMALLFINANCE BANKLTD Vs, /2019 (Mianwali
SEEMA Nagar)
-y JANA SMALL FINANCE BANK LTD Vs. /2019 (Mianwali
40 Ct. Cases 180172019 SATPAL SINGH Nagas)
" JANA SMALL FINANCE BANKLTD Vs. /2019 (Mianwali
41 Ct. Cases 1802/2019 AMARJIT KAUR Kingeed
42 Ct. Cases 180372019 SACHIN AHUJA Vs. RAMESH MARAN ﬁ:gfﬁﬁam“ﬂﬁ
ASE L : INDO STONES Vs. SAMRIDH] r e
43 CtCases igstnots | oo SOk 2019 (Punjabi Bajh]
44 Ct Cases e R e R Naga
45  Ct Cases T e e L 12019 (Moti Nagar)
46  Ct.Cases srigmy o POSTRE Y EOANEE s ouoit Hag
&7  Ck.Cones dtuaaty | | GNCR INIETIRNG Mo HINNNY s et ol
48 Gt Cases 4672/2019 z"_ﬂ?ﬁl IHDUCERES Ve RUGARERY  onin ove Nagas
% ain 64812019  LALIT CHANDER PANDEY Vs, YOGESH 00 2h.¢
50 Ct. Cases 6760/2019 ASHOK KUMAR Vs. VINOD KUMAR /2019 (Moti Nagar
) _ THE INNOVATORS Vs. BAFNA e
5% Ct. Cases 683672019 HEALTHCARE PVT LTD /2019 {Kirti Nagar
52 Ct. Cases 8861/2019 DEEPAK MAHAJAN Vs. BHAWNA /2019 (Paschim Vihiar)
53 Gt Cases 9096/2019 E},{Q’E}U“"w‘ FEIMERDSTRN e Y
PLASTOCRAFT SANITARY INDIA PVT
50 CtCases 74712020 LTD Vs. KOTO TRADE AND SERVICES /2020 (Maya Puri)
PVT LTD
Prosecution Evidence
: SUNIL DUTT VYAS Vs. PARDEEP "
55  Ct. Cases BTS/R015  177I02016 oo /0 (Kirti Nagar)
56  Ct.Cases 279/1/2013 2106/2016  SURENDER SINGH Vs, SHYAMLAL /0 (Nangloi)
57  Ct Cases 984/1/2015 11536/2016  JOGINDER SINGH Vs. VIKASTYAGI /0 (Khyala)
) LTD Vs. MUKESH ;
58 Ct Cases 250/1/2015  15909/2016 Iﬁ%ﬁm{mlmﬂ EVELTRNS MURESE. o o cinbd gy
59  Ct Cases 22414/2016  MANG] KUMAR VAID Vs. DIPTI /0 (Tilak Nagar)
60  Ct. Cases 2250/2018  KAPIL BHARDWAJ Vs. MADHU ROHELLA /0 (Paschim Vihar)
Stalement of Accused
61 Ct. Cases 24599/2016 RAM CHANDER Vs. MOHAD SEHZAD {0 {Tilak Nagar)
Defence Evidence
5 » 1
oy ki g}gx CHOPRA Vs. LAKSHMIVATIKA |
63  Ct Cases 22478/2016 S C PANDEY Vs. LAKSHMI VATIKA LTD /0 (Har: Nagar)
¥ . ! J 1 .
64  CtCases 71D/1/2011 1055272016  DAR-VIVIDH MAKHIJA Vs. MRDINESH 5 (10 pyri)

GUPTA
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Chief Metropolitan Magistrate, West, THC
IN THE COURT OF SH. MOHIT SHARMA
Metropolitan Magistrate
Criminal Cause List Dated 23-03-2020 Total Cases:70

S.Neo. Case Type Olkd Case Na. Case Na. Title FIR/PS
! MS ALBRATROSS PARCEL EXPRESS PVT .
65 Ct. Cases 354/1/2011 329972016 LTD Vs. R. K SARKAR /0 {Tilak Nagar)
L E MS ALBATROSS PARCEL EXPRESS PVT .
66  Ct Cases 3312011 150202016 1S ALBATROSS /0 (Tilak Nagar)
_ : soayaote  MS ALBATROSS PARCEL EXPRESS PVE
67  CiCases 530172011 150322016 Y15 ALBATROSS /0 (Tilak Nagar)
68  Ct Cases 381/12015 687572016  RAM PHAL YADAV Vs. SUSHIL KUMAR /0 (Nangloi)
Ll 4 o el . GULBADAN PANWAR@GULBADAN Vs, , _
69  Ct.Cases 26382015 1769072016 ULOADAN PANS /0 (Uttara Nagar)
70 Ct Cases 25512015 15012016 gD R BEDIVS. VSBANWARILAL oy Nagar)
71 Ct. Cases 8168/1/2015 12138/2016 MALA SONI Vs, VIKAS VERMA /0 {Nangloi}
7 O Camw 123/1/2015 2502/2016  MALA SONI Vs, VIKAS VERMA /0 (Nengloi)
Final Arguments
SUNITA SINGHAL Vs, CHANDER .
73 Ct. Cases 449/1/2016 698072016 MOHAN MAGAN /0 {Hari Nagar)
74 Ct.Cases 3417172015 15028/2016 JP :SI’;H‘;}FAEN FUMARCEPTM L BN 0 e Win)
THE ADITYA COOPERATIVE THRIFT
75 Ct.Cases 23916/2016  AND CREDIT SOCIETY LTD Vs, BALBIR /0 (NIHAL VIHAR)
SINGH
Judgement
76 Ct. Cases 642/1/72013 569672016  PRAVEEN KUMAR Vs. SUSHILJOON /0 (Vikas Puri)
77 Ct.Cases 23312015 943472016  RAM SWAROOP Vs. SANTOSH MISHRA /0 (Maya Puri)
Order on Sentence
SHAMMI SURI Vs, SPICE VACATIONS e
78 Ct. Cases 404/1/2014  1692/2016 TRAVEL PVT LTD 10 {Janak Puri)
T ] .
79 CL Cases 405/1/2014 16932016  SAIVAMADVENTURES PVILIDVs. g 0t oo

SPICE VACATIONS TRAVEL PVT LTD

2h.%
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Criminal Cause List Dated 23-03-2020 Total Cases: 11
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District and Sessions Judge, West, THC

Mo

IN THE COURT OF Sh. Rajesh kr.Singh
Additional Sessions Judge

une No.

JT019

21772018
459/2019

63042016
6732017
72472017 :(c.
4372018
29212018

e 12072018

5805002016

.
8

HEYG2016

. Title

STATE Vs,

STATE v,
STATFE vs.

STATE vs.
STATE Vs,
STATE Vs.
STATE Vs.
STATE Vs,
STATF vs.

STATE Vs,

STATE ¥s,

et AR

06.05.20_

203 20 (Mot e gar
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K.ULDEEP“ S14 ., 2010 {Nangiey) 29.07.%
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el langlen 30,06 20
RAKESH KUMAR @ DHONT 235 .01 (Mun ki) 26,004,290

PAWAN KUMAR CHAUDHARY 2601 30!t Yinaloi— 36.06 .20
VIJAY SHANKAR MI'S'HRA QA 2018 (M e Nagai = 220 Y20
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Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Neha
Addl. Chief Metropolitan Magistrate

25k,

Criminal Cause List Dated 23-03-2020 Total Cases:49 = ———— —
B Case Type Old Case Neo. Case No. Title N
Misc./ Appearance
1 CrCase 93/PN/2014 60738/2016  STATE Vs. SUMIT NANDA gSa?gg)mﬁ (Patel
2 Cr.Case 82/PN/2014 72817/2016  STATE Vs. SHIV KUMAR ;‘;‘; g;m (Patel
3  OrnCase 22/RN/2015 64524/2016  STATE Vs. BHARAT @ NIKHIL AND ORS, gﬁ;‘gﬁ?“ (Ranjit
4  CrCase 354672017  STATE Vs. VIKAS KUMAR NONIAAND 0065 /2017 (Patel
ORS Nagar)
5  Cr.Case 1006/2018  STATE Vs. UNTRACE ﬁg; g}m (Patel
RIPU DHAWAN VAID Vs, SANJAY
6  Ct Cases 16002018  cp o JA 10 (Patel Nagar)
7 Cr.Case 104072018  STATE Vs. UNTRACE ;‘;; g’“ (Ranjit
8  Cr.Case 225072018  STATE Vs. VICKY @ MONIT E:Q:g g’” (Patel
9  CrCase 528/2019 STATE Vs. MOHAN gi‘;‘;ﬁ? /2017 Wmi{
10 Cr. Case 17812018  STATE Vs. UNTRACE ﬁ;fé 5)013 (Patel
Misc./ Appearance
11 Cr.Case 5426/2019  STATE Vs, UNTRACE - ggggm 8 (Patel
12 Ct Cases 578372019  C.P. ARORA Vs. PRIYANKA ARORA /2019 (Ranjit Nagar
13 Cr.Case 73192019 STATE Vs. DEEPAK SACHDEVA vk ¢ e ‘o\v
14  Cr.Case 9102/2019  STATE Vs. SOM RAj ;Saitz;';miﬁ (Patel 'Vb(\
15  Cr.Case 45472020  STATE Vs. ASHISH RAWAT iigg; 3‘?19 (Ranjit
Misc. cases/purpose
16  Ct Cases 197472020  SANGEETA Vs. SHOBH NATH 12020 {Patel Nagar)
17 Cr.Case 2132/2020  STATE Vs. UNTRACE ;g‘;i 1{;«’019 (Patel
18  Cr. Case 213372020 STATE Vs. UNTRACE iﬁ;(;" ﬁ?lg (Patel
19 Cr.Case 2134/2020  STATE Vs. UNTRACE giég?m (Patel
20 Cr Case 21352020  STATE Vs. UNTRACE gglgg?m (Patel
21  Cr.Case 2136/2020  STATE Vs. UNTRACE gffé frgng (Patel
22 Cr.Case 2137/2020  STATE Vs. UNTRACE gﬁa;g?m (Patel
tel
23 Cr.Case 2138/2020  STATE Vs. CANCELLATION ;‘i?gﬁ)mg (Pate
24 Cr.Case 213972020  STATE Vs. CANCELLATION 45 /2020 (Patel Nagay)
25  Cr.Case 2140/2020  STATE Vs, CANCELLATION 63 /2020 (Patel Naga})
26  Cr. Case 214172020  STATE Vs. UNTRACE iiz gi’-lg (Patel
i
27  Cr. Case 2142/2020  STATE Vs. UNTRACE ;‘l‘; g)m (Ranjit
Ranjit
28  Cr.Case 21432020  STATE Vs. UNTRACE ;iéﬁ?lg (Ranji




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Neha

Addl. Chief Metropolitan Magistrate g Q ( gL
Criminal Cause List Dated 23-03-2020 Total Cases:49 2L
5.Neo. Case Type Old Case No. Case No. Title S v FIR/PS
29 Cr. Case 214472020 STATE Vs. UNTRACE 7 12020 (Ranjit Nagar)
Charge
30 Cr.Case 876272018  STATE Vs. JEET SINGH @ SAHIL g‘;ﬁ*‘? /2016 (Ranjit
r
31  Cr.Case 746072019  STATE Vs. RENU 367 /2017 (Patel
Nagar)
Prosecution Evidence
32 Ct Cases aboqing SRRV MANCE EUMARAND i Macen
33 Cr. Case 68/PN/2014 65131/2016  STATE Vs. HARJINDER SINGH @ SONU ;‘;89 ’2)012 (Patel
ar
34 Cr.Case 88/PN/2015 61980/2016  STATE Vs. ANIL RAI ANR fg" ’2?14 (Patel
agar
35  Cr. Case 58/RN/2015 69718/2016  STATE Vs. IFTKHAR iif; Eﬁ?“‘ (Ranjit
36  Cr. Case 74369/2016  STATE Vs. SURENDRA KUMAR ig; g}m (Ranjit
SUNIL KUMAR Vs, GURSHARAN KAUR
37  Ct Cases auamy = TS /0 (Patel Nagar)
38  CrCase 244672018 STATE Vs. MOHD SHAMEEM AHMAD fﬁ;ﬁ?ﬂ (Patal
39 Ct Cases 1375772018 43 RAJPAL Vs. PUNEETDUAAND 514 (pate) Nagar)
40  Cr. Case 8583/2019  STATE Vs. RAVI TEGI @ KARAN %’é ;‘fﬁf /2019 (Patel
b
Misc. Arguments
41  Ct Cases 644972019  RANJEET KUMAR Vs. RAJEEV KUMAR /2019 (Patel Nagar)
42 Ct Cases 90222018  ANILKUMAR Vs. SHISHWATIDEVI /2019 (Patel Nagar)
O VS ICation
43  Cr.Case 87/PN/2014 61187/2016  STATE Vs. UTTAM KUMAR 29 /2011 (Patel Nagar)
44  Cr Case 67/PN/2014 60651/2016  STATE Vs. SUSHIL KUMAR HUDDA ETC Sf;g_;m e b\m/‘
45  Ct Cases 22016 71962016 g i) RAIBHASIN VS. PRITHIPAL g (panjc Nagar)
Final Arguments
46  Cr.Case 9546/2019  STATE Vs. ASHISH i g
agar)
Order on Misc, Application
47  Ct Cases 772312019 ;’i’gg Ve.JAI KUMAR @ SANJAY 12019 (Patel Nagar)
48  Ct Cases 82452019  MANJU Vs. STATE OF NCT OF DELHI /2019 (Patel Nagar)
Judgement
49  Cr.Case 450972017  STATE Vs. VIKAS HORO @ VIKAS JADOD 51 /2016 (Patel
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Rvom...00.... 229

IN THE COURT OF MR. PUNEET NAGPAL

Metropolitan Magistrate
S Criminal Cause List Dated 23-03-2020 Total Cases:47
5.Np, Case Type Old Case No, Case No. TFitla FIR/PS
Misc./ Appearance
1 CrCase 7622012 696952016  STATE Vs. AJAY KUMAR ETC. (2) gffg fr?“ ‘makj
1
2 Cr.Case 16/2/2015  61085/2016  STATE Vs. PRIT PAL SINGH BHATIA ?13:;5}?33 \’fmﬂg?) ',
: ASHOK KUMAR SINGHAL Vs. VICTOR :
3 Ct Cases et LR /0 (Paschim Vihar)
4  Cr.Case 2286/2018  STATE Vs. JAI PARKASH 312}3?13 (Paschim
: B ER SINGH Vs. JAGDI
5 0t Vo 51772018 PEVPINDER SINGH Vs. JAGDISH /2018 (Tilak Nagar)
6  Cr Case 696772018  STATE Vs. MUKESH @ CHOTA MAKHAN §g§;’” (Tilak
7 Ct Cases 12652018 o DRRP KHULLAR Vo, VIRENDAR )00 0 Viha%
ANURAG ARORA Vs. THE H.0.D. SBI
8  Ct Cases 130132018  CARDS AND PAYMENT SERVICES PVT /2018 ()
LTD
9 Cr Case 10098/2018  STATE Vs. RA] KUMAR @ RAJA gi";g’m (Tilak
10 Cr. Case 32032019  STATE Vs. MADAN MOHAN LAMBA ;6399;2313 mak |65 ({) o
11 Cr.Case 32042019 STATE Vs. VASHINDER SINGH g‘fq d
12 Cr.Case 9966/2019 STATE Vs, AMIT 6 /2019 (Tilak Nagar)
13 Cr. Case 9972/2019 STATE Vs. RAHUL ;’;ﬁ;ﬁ?m (Tilak
14 Cr.Case 99912019  STATE Vs. AMIT KUMAR griig 5?19 (Tilak
15  Cr. Case 228/2020 STATE Vs. SUSHIL @ SUNNY ‘iﬁﬁgg /2019 (Paschim
: £ STATE Vs. SUKHDEV SINGH @ PRINCE 146 /2019 (Tilak
16 Cr. Case 94172020 BAKSHI Nuger)
17 Cr.Case 1106/2020  STATE Vs. RAJENDER SINGH "g;ﬁmg (Paschim
Charge .
18 Cr. Case 682612017  STATE Vs, ANAND SARNA i
19 Cr.Case 4292/2018  STATE Vs. KUNDAN KUMAR §§§£§“8 (Tilak
20  Cr.Case 5206/2018  STATE Vs. ARUN gg%ﬁ)s 12016 (Tilak
21 Cr, Case 6963/2018  STATE Vs. MUKESH KUMAR I{;‘fg i g
22 Cr.Case 77152018  STATE Vs. PANKA] @ KAKE ﬁiﬁgg’” (Tilak
23 Cr.Case 27472019 STATE Vs. RAVI @ MICKHAL gﬁ)ﬁm (Tilak
0
24 Cr.Case 2762019 STATE Vs, RAVI @ MICHAL ig%ﬁ} 18 (Tilak
Prosecution Evidence
07 /2007 (Paschim
25  Cr.Case 505/2/2010 731332016  STATE Vs. ADESH KR. ETC. éﬁggr) 00 (P
26 Cr.Case 948/2/2009 63366/2016  STATE Vs. RAKESH @ ROKY 58 /2007 ('l‘ilakkNagar
27 Cr.Case 150/2/2012  66862/2016  STATE Vs. GURVINDER SINGH ETC (2) zﬁiﬁm (Tila




